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CENTRAL AWINISTRATIVE TRIBW AL 
BANGALORE BENCH, 

Second Floor, 
Corniercial Complex, 

Indiranagar, 
Bangalore-38. 

JAN 
• 

2 L O ------ 

LICANTS:-Sri.G.R.Rangadhamaiah and Others 

v/s 

RESPCDENTS- The Chairman,Railway Board and Others. 

To. 

Sri.K.Subba Rao,Advocate,No.279Chandrashekar Complex, 
1st Main Road, 1st Floor,Gandhinagar, Bàngalore-9. 

. Sri.R.Bhaskaran, Advocate,No. 40/2083,Elarnkularn Road, 
Kaloor, Kohi-682O!7. 
Sri.P.Shivan Pillai,Advocate,Gras's House,Monestary Road, 

arikkamuri, Kochi-682011. 

Sri.Vijaynarayan,3-G ELIJ0iA00,112,Nungambakkam High:Road, 
Madras-600 034. 

Chairrnan,Railway Board,Rail Bhavan,New Delhi. 
The Secretary,Ministry of Raiiway,Rail Bhaven,New Delhi.. 
The beneral Manager, Southern Railways, Park Town,Madras-3. 
The Chief Personnel Officer,Southern Railways,Park Town, 
Madras-3. 
The Divisional Railway Manager,So.uthern Railways,Mysore. 

ib. 	The Senior Divisional Personnel Officer,Southern Railways, 
Palghat,Kerala. 
The Divisional Personnel Officer,Southern Railwys, 

'Mdurai Division ,Madurai. 	. 
The Pivis ional Superintendent, Southern Railways, 
Divisional Office,Palghat,Kerala. 

13 	The Divisional Railway Manager,Southern Railway,bangalore. 

14.. 	5j.K.R.D.Karnth,AdvoCate,!2,Maflga18flagar,SaflkeY Road Cross, 
Bangalore-5- . 

15. 	Sri.A.N.Venugopala Gdwda,Advocate,No.8/2,UPSta1rS, 
R.V.Road,Opp:Bangalore Hospital,Bangalore-4. 

,0 



SUBJECT:— Forwarding of copies of the Orders passed by 
the Central Administrative Tribunal.Banaalore. 

-x-x-x-x- 

Please find enclosed herewith a copy of the OFDEk 

passed by this Tribunal in the above mentioned applications 

on 16th Day of Decernber,19939  for further necessary action. 

• 

LI DEPUTY REG1STHM(J) 
1IJ,  JUDICiAL BRANCHES. 

gm* 



THIJRSOY, THIS THE 16TH OV OF DECEIIBER, 1993 

S... CHIRMN(J) 

VICE Ci-IRMAN(J) 

... MEIIBER(M) 

SHRI JUSTICE V.S.I1LJJTH 

SHRI JUSTICE P.K.SHY1SUNDR 

SHfI V. RAKRISHNN 

1., 	Sri C.RRangadharnaiah, 
S/U Sri Range ish 
aged about 68 years, 
Retired Guard-p Special, 
Chjkkabjdre, 
Chikkanarayakanahalli Taluk. 

Sri K.V.Sreekantiah, 
S/U Sri K.VSubrarnanyaiah, 
aged about 59years 
Retired Guard- Special, 
Ch-70,5t.h Main,Saraswethipur6nr, 
Mysoru 9, 

Sri M.N.Narayana Setty, 
S/C Sri K,NunisuamaiBh, 
Retired Luard-A Special, 
2G03/2,Rajkamal Street, 
llysore-i 

Sri B,J.Nagaraiaiah, 
5f0 Sri Jayepala Nayanar, 
Retired Guard-P Special, 
158, Shankaranagar, 
J.B.Kaval, Bangalore-560 022 

Sri K.Seshadri, 5/0 Sri Krishna, 
Bhatta, aged about 69 years, 
Retired tuard-P Special, 
92, Lakshmipuram, Arsilkere. 

.. Channabasavaiah, 
/ 

	

	 69 years, 
( ,.Rtia.d\\uard_r Special, 

1 i\\1ain  Road, 6thCross, 

!ka5hharr,BanQa1ore -21 LU 

SLJyik.VenkataremaChar, 
oa&1eL.jt69 years, 

Guard-A Special, 
II Parallel Road, 

Jayanaoar Extension, 	 - 
Shimog 	own - 577 201 	 •.... applicantS 

fv  
Contd./- 



1. Sr 	Shivasuamy, 5/0 SrIT. 
u.rgachalam Pillel, 	aged 
about 69 years, Retired 
Drjver-$ Specia', 	44,. II 

- Ilajn, 	Ileâes 	Block, 	Nw * 
Bamboo Bezar, Mysore-21 

. Sri J.N.Pharoah, 	S/a Sri tL!.P 
Pharoah, Retired DriverR 
Special, 	2355, 	I hem, 	II 
Cross, 	K.G.Koppal, Cham3- 
-puram, 	Mysore, 	- 

spplicants I to 9 in 

10. Sri R.3.hahadevan, 
0,.F,Nos.395'to 	40f91 

/o R.Jeyaram, 
aged eout 67 years, 
Guard 	'Ii' SpecIal (Retired) 
residing at No.157, 'IVth Cross, 
Nagappa Bl6ck, 
Bangalore - 560 021 pplicant I 0 in 0.. 

No.57/90 

II. Sri R,Shiveiah 
Retired 	1A suerd 	Speciel, 
and residing at No.1153, 
'Sri Ranga',. 	II (lain Roed, 
S.N.Calony, 	Yeshwarjthpur, 
Bengalore - 560 022, 	. Applicant 11 in O.A. 

No.416/90 

 Sri Pepanna, 
S/a Nethavadu, 
aged about 63 years, 
Driver Passenger 11R448, 
Southern Railway, 
Ba.ngalpre City(Retjred) 
No.5/I9, Backside of 
hunisuara Temple, 
Bhuvar,eswainagr, I9egadi Road, 
Bengal.ore - 23, 

 Sri Ghouse (lohjIen 
Sb 	Pzeén llohi.deen, 
aged about 63 years, 
Driver Passenger hR 238, 
southern Railuay,Bangalore City, 

K.etired) C/o Noor hohamad, 
673/9,, Railway Quarter, 

eswanthapur, Bangalore :-. 22. 

 Sri D.John Peter, 
• S/o Doraisuamy, 

aged about 58 years, 
Driver Goods fIR 6121  

S 

Southern Railway, 
Veawanthepur (Retired) 
Na,62, 	Ill Cross, 	I SEage, 

4VIlklipuram, BangaloI'e - 210 ,..APPLICRNTS 
,,.Cont/ 



16. Nerayene, 
/o Nyathavadu, 

aged about 72 years,' 	- 
Shunter i1R 27, 	' 	S  
Bangelore City, Southern Railway, 
(Retired) 'No.53 t/o Nawez Store, 

• lrth Cross(1agadi Roed, 
Bangalore - 23, 

17. Srj rl.S.Su8ainathan, 
5/0 	ristarny, 
aged about 62 yeers, 
Drive± Passerie 	NR 475, 

outhern Railway, Yelehanka, 
(Retired)C/o 	J'.Joseph, 
45/A Old Railway Querteré, 
Yeswanthaur, Bangalore - 22. 

1 Sri Sidieih, S/o Siddeiah Coue,, 
aged 62 :yers, 	iácel,1ss1stant 
11R 523, Southern Railway 
Bangalora City 	(Retired 
No.58, 	I Cross,. 3rd MaIn Road, 

'Bangalore Ramacharidrapuram, 

19. Sri Kadirvelu C.R.I.• 

S/o C.S.Remalingam,: 
aged about 58 years,' 
Goods Driver (V1R  624. 
Southern Railway,, Harihar, 
(Retired), 	.No.2/2, 	I Main Roalid ', 
I Cross, Oklipuram, 
Bangalore - 21. 

Sri Gularn Dastagir, 
S/o Ild.Ghouse, 
aged 'about 69 -years, 
Shunter 1R 597,' Southern Railway, 
Yesuanthapur (.Retir) No.3, 

Building, D1arga Mohalla.,' 
iinaer 	d Madras Road, 

- 5Q .S1_. 

Lah'eed, 
,o 1d.'Heef, aged 67 years, 
unteM 539, Southern Railway, 
ngar4j Centcnmen(Retire). 

r$Afti -Cross, L—B, 
,Sha'gr," Indiranegar, 

ca're. - 31.: 

21. 

..,,APPLICANTS. 



Sri D.Johrl)  
Sb NDéVid PU1eL, 
aged eboUt 66 years, 
esiatantuerd/tt1T 1303, 

Søuthern RaIlway, Babg4ODe 
(Retired), C/a Carente Sutamety, 
12th Cross Magadi Roads 
Bangelore 	2 

SrI ShEIk FaktUdd2efl tnI, 

/o toheinmtiâ Khsirn 8ki, 
Bg9d aboUt 3 years, 
Railway Guèrl  
Southern RellwaYv  Arsikre 
(Retirad), Mandipai j  
r51kere i 573 10, 

HasSan DIstrIct% 

24 	SrlI KG.Kt,:IshnamuXthy, 
S/a KbGtJndep8p 
aged pbgut 61D yeas 
Guard tAk Spl,. EE 9940  
'Southerh,.RaIluey, Arsikere, 
(Retiret3),No84 Ycrrabpa Blcck 
LsMipur, 4rsikere • 573 103 

:.25 	Sr I Dhoiiy, 
/° 	pa 8gcd about 63 

yera isat Guard EE 1317, 
Southerr R 	wy Saqa1.oe city, 
(Reti-red)) No 291 :, 	th In a ifl, 
Ke:geri Seflito Town., 
Bangalore . 

2. 8ri NmV,3inanda keov  
S/a N,Verkoa Rao, 
eged aboutS9 yOcra, 
FIreman : — MR 549 
Sou%hern Railway, thimoge.Town, 
(Ratired) ;No12i:, TY Nose, 
Behjd •St,P.0Vff1ce,, Ashonaga•, 
Sh'Iga Toun 

27. Ar-I NIM 	. 	V  
S/o Mottai aged aôut 
2• yeera-, Shunter  MR -72, 

Southörn R.ai1way, 
8iyappanehe1ii(Retied)', 
RBmaswamylaiya., 11,S.Ntgar., 
Karnmfl&IaiIi MAIn Roads, 
Bangalore ' 

SrInan S/a Nurugesh, 
aged about 63years, 
Di 	'Goode MR 410,, 
5outhern Railway, 
Ye satthepUr (Retire), 
No,22, .1 Cross, Bht-s.yamñøgar, 
SriraMpuratm, 8angaTlare . 21. .,PPLiCMJT8 

, 	t antdJ.e 



I 29. 

/ 

30. SriSyeq Abbas, 
Sfo 5YR.9 Dast.air, 
aged about 69 yeer8, 
Southarh Railway, •Br3ngalOra• City, 
(Retire), No0 41, I.Cross, 
II Main, Fatharayenapuraj 
(Near St,rbramya (laasjid), 
Bangeloe - 264.  

31, Sri. P4dül Rahim, 
5/0 Md.Bekshi, 
aged about 62 yetrs, 
8huter (VIR 349, Southern. Railway, 
Bangelore City (RetirEd), 
No.22/'1, 114 Cross,. 
.Hoha11i FlaIn Road, 
?atharayahapura S 

Bafl6a16e - 26. 

32. Sri K.M.i'avooni, 
S.,0 K.'.Maihai, 
ageJ about 66 veers, 
Driver Goode P1 701; 
Southerr Railway, Yesuanthapur, 
(Retired), NO .517, 7th Croe8, 
K.N.Extenslon, Yesuanthapur, 
Bangalore - 22. 

33. Sri S.Gafigedharaiah, 
S/o B.Siddeiai, 
aged abáut 6Z yeArs; 
Cuarà—Spl. EMT 48, 
Southern.Reilvay, Arsikere, 
(Retire),. Nc.Vesanthe Nilays, 
flear 	dens. alkies, Behind 
ru 	House, Arsikere, 

34. Sri G.Rarnaserny, 
S7Goviriaraju, 

/ 	 4 years, 	
.. 

BangalQre rity, 
( (Rè1'rd)Nt64It4k.Zy Qtrs 

o $eyen. ails>c Bangnloe-23. 
)J) . 

35.. 	~Ouftfaan, S/o C.ibt4, 
'\ èaed aojt49 Years, f1il Guard 

.Bangelore ity, 
No.1C4,. 6thMain,. 

rrCioss, Shenkarnagar., YeewaAhabur P.O. 

	

y'B arigalore - 22.: • 0 • 	
S 

!1 

.•.•..RPPI c.kirS 



...- 71  .., 

.5rifl.Nagerej, 
S/o Mujiawamy Nsi4u, 	. 

6ged.aut 60 years, 	 . 

river toads MR  
Southern Railway, 	Bangalor 	City, 	. . 

• (Retired), 	No.6IKothanr1aramapuram, - 	- 

Vaiyalikavi, 124 Cross, 
sngalore  

7. 	Sri G.Gopel, 
• 

. 	S/a Gagan, 
Rged abut 	Sye:e, 	. 
Driver too$61lR  5991  

Southern Rilway, Ye8wanthaour?  
(Retired), C/a 	,Chak:evo'thy, 
No.42/b, Rai.uay Qtr. 
Eaiyeppanaialli, 
Bengalore - 38. 	. 

3. 	Sri Khudus, 
5/0 Husj.4iSa1 

• aged about -fT, years, 
Driver Fess3ngoz MR 112, 
Southern Railway, 	Ban;alre Lity, 
(Retire), 	Nc.4E9, 	10th Crc, 
Ilathikere [lain Road, 
Yesuanthapur 	irga1or-22.. 

39.. Sri fleyanna, 
S/a fayanna Grjwda, 
aged aout. 71 years, 
Shunter MR 254, 
Southern Railway, Bangelore ity, 
(Retired), No.40, 7th Cross, 
Gayathringar, S:irarnpuram, 
Bangalore-21. 

Sri Gurusiddaian, S 
S/c Siddap',a, 
aged..about ES 
Driver Passenger MR 393, 
Southern Railway, Shirnoga Town, 
(Retired.), - Rttr-  Cuddekaval 
Hosur lavegel Post, Arsikere 
Taluk, HBSSCn District,. 

Sri flohamed Hussein, 
S/o Mohanied Rudejisab, 
aged about 6C years, 
Shunter MR 
Southern Ra1.way, Hariler, 
(Retired), .reravath1 Port, 
Herihar 'Taluk, Hrihar. 

42, • Sri T.Duggan, 
S/o A.E sDugg açj , 
aged about 65 years, 
Driver Passenger MR 971 	•• 
'Southern Railway, Bangeloretity 	:. 



.. 	7.. 

residing at ':Munikaleppe 6a.dei, 
Rsrnnswamy Palsyam, 
Khernmanehallj Main R6ad, 
2nd Cross, 	Bangeloro733. 

43,'. Sri"Johri.: Ross,S/o 	Noah, 	
•• 

aged about 62 yrs, 
Driver'. Passenger MR •359, 	

. 

Southern Railway, 	Ba,gaioe City,' 
.(Retired), 	No.860, .HMT Iey'ut, 
'behind Chcwdesweri Temple,.  
.Math'.iej 	9enqlore-54, 	••• 

44 Sri E.Hussey, S/o Wiiiiia1r,Hussey, 
aged about :64 years,  
Driver.Pesseng2r, MR 	193,-. 
Southern Railuay., 	Berigeloro Citj, 
(Retired) 	•Nd.5. 7-tb Cross, 
Sued6rpeiy6, .Yeswanthepur, 
BargaIore-22. ••• 

45'.. Sri' 9.Jayaraw Singh, 	' 

5/0 Narayen 	iin9h, 
aged abut 63 years, 

. 	• 	
- 

• 
Driver'Passngerf9R 611, 
Souther'Rj1'way 	.Shirnoge To!n1  
(Bet-iro) - :No.1831, 	III Cross, , 

R.ethan ,Sirh :Lane, Msndi Mohaliar  
Mysore 	570 021. 

4, Sri MruthLRHo,  -. 	- 5/a  ,Neelak.enta .Rao, 
aged about :64 years, ' 	 . 

Driver PassaAgor' fIR .422, 
Southern'.Ra±i.way,'Rangalore Cit.y,.. 
(Retirea).., 	No2 	Main Road, 
Gunduëe.aiare'Templ.e Street, 
Plat.adhahefll, 	Bangaloro-32." -. 

47. ri MohamédBesha,  
• , S/a Ptbdulia Sal, 	'. 

, 	

. 'aged about .67 years,  
Shunter:IIR 423,' Southern Railway, 
Harihar,..Retirod), 	No.351, 
'II Crose,Ceridhinagar., 	. 

Harihar.  

41,. Sri.Ki 	a,5/o Govindan,  

6rnR'ay1  6ang1ore City, 
In 

Surderam Reddy,  
gIldincpaokd'q . of Inohar.a Mills, 
INagadi (id, -Bbhglore - 23,.' 

- . 	 • 	• 

49. 	ri 	 Yo iluthappa, 
ebout,72 years., 

Dr 	 Railway, 
- 

Yesw 

.'. APPLICAI 



.. e ., 
:1 	Cfo thatarine 

Cianayotht'High School', 
H 	 •Nä.61fI, IV-N.Block, 

Rajajinager, 
angalore - 10. 

10.  Sri Rangaiah, 
' 	S/a Rengasuamy, 

aged about 68 years, 
Driver Pessengar MR 160, 
Southern Railuy, Banqatoi' 
(Ret5.rcd) 1o,27, Chifl 
Read Cross, ShivE,jinag',: 
Bangalore-51, 

51. Sri Ethirajan, 5/a  R.Cie;nrdi, 
aged abocit'65 years, 
Southern Railway, tiysoro' 

- (Retired), Driver PaSeengar, 
MR 378, No.3891  111 Crcss,, 
I(aki R6ad, Mandl oh&'.1a, 
Mysore-21. 

52, Sri A.Xevier, 5/0 S.nthory, 
aged BIOUt 62 years, 
Driver' Passener PR 
Southern Railway, Arsikere., 
(Retired),Nc 0 52/2/, flehind 
St.Marrys Churoh, rsikeo-1.03. 

53. StiLinga, S/c KarbesappE, 
aged about 67 years, 
Shunter MR 2539  
Southern Railway, Hariha, 
(Retired),C/o Kurvethi Lnga, 
mrvethi Post,. Harhar, 

54. Sri Revanep.pa, 
5/0 5iddeppa, aged about E3 years, 
Fireman First ML 1I29, 
'Southern Railway,Haiiha:, 
(Retired, C/a Revanepa, 
Challageri, Mallikaruia Exte nsl.on, 
Amravathj Post, Hariha:. 

55, Sri I.Ethieraj, 
S/o ftbbaiah Sunder Rat, 
aged about 73 years, 
Driver Mail !R 5, 
Southern Railway, anoalor2 City, 
(Retired), C/a t..Sridnr, 
No,43, Railway itrs.' (Ms) 
Bengalore - 23 	 - 

56. Smt.Kaiir].a -Sal Plroji Rae Kail'e, 
/o late 
L4tLI about -.51yea:s, 

flrPsenger 1R 4E3, 
.Southern Railusy, •Arsiker, 
No.223, C.1d Rms Ro ad Arsikere, VV 'I .APPLICRNTS 

.. Contd./- 



- 	•. 

.. 9.. 

57. SmtR himabi, - 
to C.Fezalur Rehainan, 

aged about 45-yoars,- 	 . 	. 
nter -11F.59.2,  

Southern Reliway, Yeswehtheur; 	. 
No.11, 4th Cross, Behind Yerarnrna 	 . 	. 
Kalyan Mentap, MoharikumNagar, 	. 
Yeswanthapur, Bangèlore-.22. 	 . 

3.. Smt.Sharadamma, -- 	. 
/D lete.S.Ganeéha,.- 	. 	 . 	. . 

-aged about .2 	 . 	- 
:Southern Railway, Y?5wfltTh11. - 
No5, .1 cr088, 1ohakurn:rncuar, 	. 
Yéswanthapur, Ban.gai.ore•-22 	 •. 

.59. Smt.Sufia Khatun, . 
%t/o late Anwar, 
eed about 53 years, 
D198e]. 1sst. MR 
Southern,Reilwey Baralora C5.ty, 
C/o (1.'Iruthai, No.07/C )  KN Exrt., 
5th Cros.Yeswarthapur. 
Bangalora-22. . 	. . 

0. Stnt.Kenkarnine. 
Lfo late .Subramariy, 
aged about 4 years, 
DjaØlAsst. MR 521 
Southern Railway, argalore City, 
No.4/C

1
I flocr, 1G ly,Ccicny, 

Bangalore-23, 

61.. Srj Shanthakumar., 
Sfo late Inandaraju, 
aged about 25 years, 
Driver Passenqer, MR 358, 
Southern Railway; Frsikere, 
mbedkar .naar., Holenarsipur, 

Hasan Dist, 

Snit.Devarnma, 
/o late B.1I.Venkatesh, 

aged about 47 year-s, 
1ese1 Asst, MR.1266, 

Southern Railt.iay, Banqelora city, 
No.91/B, Railuay Utra., - 
Near Running Room, 
.Bangalore-23, - 

E3kshrni, 

	

	•. - 
AL$I?rirangappa, 

cbfL  years, 
474, 

(I( Sou 	Rilay, No.13, - 

( ° 
	7t3,o6s,)6zth Block, 

- 10. 

QALOF 

S.. M'PLICANTSS 

. .tontd../— - 



10 . 

Smt,Helen 
W/o late .Tristram, 
aged about 50 years, 
Site No.17, Petel Hanumaih's Flet, 
Jalahélli Post, .Bangelora-13a 

Sri £,RamE1murthy, 	 Applicants in 51.No.12 
5/0 Doraiswarny, 	 to 66 in 01 A.No.320/92 
aged about 60 years, 
Driver Goods tIR 735, 
Yeswanthapur, No.375, 'th C4osa, 
III (1an F1ord. C•ku. 	age-, 
I'lattikere'Leyout,& Po&, 

- Bangalore-54. 

Sri ' Abdul Rahim Khan, 
aged about 60 years, 
Driver Goods FIR. 514, 
No.43, Ksvika LBYOOt, 
FIysore Road, Bangaicre-26. 

67, Sri Sthu fleo S 
S/a late S.N.rikentaiah, 
aged about 63 years, 
Driver Goods lR 73, 
5Raiiwy., Bengeicre 
(Retired), No1362, 5th flainrRoaci, 
lind Stage, E—Birck,. 
Rajajinagar, Bangalore-560 010, 

6$. Sri.F.Henderaon, 
S/o late F.l.Kenderson, 
aged about 60 years, 
Driver Goods FIR 031  5,Railuay, 
Bengalore (Retired), No.31., 
Pempanagai, Yeswanthapur, 
Bangelore-22, 

69, Sri Bheemaieh, 
S/o Chennaiah, 
aged about 60 years, 
Driver Passenger FIR 30, 
S.Railway1 Mysore Division, 
(Retired), F..Colony, near 
New Railway Ccry, 
Shimoga Town. 

74. Sri Shiva, S/o Venkatasuaiiy, 
agedabout 64 years, 
Shunter FIR 307, S.[ailay, 
Myore Division, (Ret.Lted) 
No.172, .A.Co]ony, nec 	 :-: 
New Railway Colony, 

Shimoga TOL'n - 57-? 201. 

71. Sri tiohamad 1bbas, 
S/0 Khalender Khasim, 
aged about 62 yoara, • 
Driver hail, MR 426} 	- 	 ..• APPLICMcITS 

.,COntd./— 



; 
- 	 ." 	:.: 	•L 	•.i: 

-- 	 - 	 • -_* 	 4j 	 - 	--. 	 - L- 	 - 
- 	 - 	 - 	 •• 	I 	 .4 	* - ., 	W - 	- 	 - 

' 	 - 	- -.- _•__4 •••4.- 	 -4- 	4••-z- 	 -.. 	--• - 	__.4 14.. -.44• 	 4.;5 	 - 

i5.Raila ', -P.rsikere --
Retired, GoPa 'V- ingh"QUef t 

r 	- 	 B.H.Road, krsikere. 	-.- 	 - - 

72. Sri E.Natara3an, -. 	 - 	 - 
Sf0 Ekambarem-K, 

- aged about 62 years, 	 - 
-• 	. 	- 	Driver flail fIR 429, 	.- 	.:-.. 	. -. 	: 	•• 	•• 	. - 

S.Railuay,.brsikre Divislor, 	 •. 	..: 	. 	. 	. •.. 
(Retired), No a 2 9 1 	Kumer,r . 	. 	•. 	. 	 . . 	. 	. 

. 	Nilayam)  .Rs8Safl Rbad
re.

..  
r81kere .-573 103. . •. - ,. 	. 	..' ... 	 . 	. 	.. - . . S 

73. Sri Sub'amany, 
S/a Uthahdi, eged about. 59 yeai'8. 	. .-. . • 	. S ....  
Driver Passe.ngr,  
rsikere D-jvjsjdn(Rsttred), 	. . .• . 	 ... 	- 	- S  

C/a tnthcny, 	R ailway Quertcirs, 	. 
- 	1rsikere.- 	 . 	 - 	••• 	. 	. 	 . 

74. Sri R,Purushothm, : 	•.- • 
S/a B,Rarrachandra NCICiU e  
aged. .aI.out 63 years, 
Driver .P3ss6ger fI 

S..Railway, raikre ijidci, 
(Retired), 

*
C/o R.Shaskar, 

. 	No.121/B, HUC0 Colony, 
0 

8hadravcth3. - 77 301, 

75• 0 

Sri LEeter, 	 . . 	
• 0 - 

/O V.F4rithony,  
agog ebout 64 years, 
Dri'ier-flail IIR.139, . 	• 	. 
S ..Relluay, Ir sikere Division, 
(Retired), I Cross, Hassan Roed., 
Uèr Line, Arsikere.-. . 	. 

76, Sri •Kanakaraj )  
S/a 'J.nthony,- Elajor, 
Driver Pasèenger lIR 106, 
S,.Railway:, F'sikeii 2'ivisio.n, 
.(Retird)C/o R.nthony, 
Crane Driver, No.4, Railway Quartets, 
Arsikere, 

77. -Sri Bhthemsen, .. :. •• 
Sb H.(Iahadev, 
aged &Iout 62 year8, 
rAM4r Passerer 

F.4r'sikore Divisiu, 
Muthilarnmc Temple Road, 

NOW7.0t 
s' 	Road Near Wate.r Tank,
fAar, Dodd.aba] ieçir, 

hminarayena, 
,n g-ap pa, 

6tSyears,.IIR 
river, tpt/412 

 

- ,,PPLICANTS... 



ORP 

I) L. 	• • 	 .- 	 - 	- 	- 

ttimaramwiTemp1e 5treDt, 
Cofthnpef 	ia1e-.53. 

79, S'ri N.Channappe, 	. 	 • 
' S/a .Naresimhaiah, 

aged. about 66 years, 	- 	 S  
Driver Goods MR 	571.9 	- 	- 

* S.ailway,rsikere Di1aior, 
(Rtird), Ad.ahalli V1e, 
Wrontof Railway Statkr,, 

Sulekree Post1  Ars.kero. iE1 ul K, 

bi X.Suremaniyrn,  
/o Kattarnari, 	. 

• aged ehbut 59 years, 
Shunter MR 801, 

' S.Railuay, Fri.tkere Diviicr, 
• (Retired), 	III Cro!s, 

• Upparlin, Hassan Road, 
• *rsikere-573 103, 	. 

81. Sri Jan!, S/o AKhadeT;, 	• 	. 

aged about 62 'years, 
• Driver Mail MR 102, 	Rahy, 

rsjkere Division(Retired), 
• Tholiur P.C., Thiruthalli, 

• rsikers. 	 * 

82, Sri M.Velayudam, 
• Sb 	Pluthan, 

• aged about 61 years, 
• 'Shunter MR 507, S.Railwvm 	 • 

rsikere Division (Retired), 
No.2/2, Sriramapura,n, 	111 Cross, 
Hassan Road, 	Arsikere. 

83. 	Sri G.Indre Singh, 
fo 	B.Gopal Singh, 	 S  

aged about 66 years, 
Driver Mail MR-.101. 	S.Railway, 
krsikere Division, 
No194/, 	Railway Quarters., 	 -. 
rsikere.. 

8.4. Sri N,Krishnaiah, S/c J.Muniya, 
. aged about 66 years, 

• Driver Passenger MR 408,39  
Southern Railway, 	frsikert3 Division., S  
(Retired), 	C/a 	N,!<.Ianohr, 

• No.49/p, Railway Quarters,' 
rsi.kere.  

5. Sri Kempa, S/o Munlyappa, 
aged about* 63 years, 	 • 

* 	
• Shunter MR 248, S.Rai1wa', 	:. 

Birur Division, (Retired) 
Beilary Camp, 	Ner Plague-FmmaTer.ple1 	 - 	S  

• Birur. 	 •.,.RPpLIcN-rS 
- 	 .,Cotd,/- 
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6€. S. Ienchi, S/o- eredeih, 
aged about 64 years, 
Driver Passenger MR lO8 
S.Ri1wey, .Prsiker'e Division, 	 : 
(Retired), No.2210 . 9th •Coss, 

Right Side .Hassari.Ropd, 
Firsikere. 

87. -Srj P,Narayanaswainy, 
a / a  Ponnusuamy, aged abu'jt 645 yc'rs 
Driver Passenger MR 43, 
S.Railtmy, FIerihr Div.cr. 

0 	 (Retired), Hessn 	ac, Liwn L1n 1  
rsikere. 

$8. SrjC,Stiaminathan, S/a. 	irrcpps, 
éged about 58 years, 
4hurter 0 111 R $04.9  &Rci1uay 

0 rsikere  Division (Fe.iri) 
.o:yH885.Sfl Rod, Dour! L1nt, 

frs11ere, 

069. Sri Rerne, 5/0 Be1ery Nar.3y3jpPa, 
aged about 66 yer, 
Driver Pessener, Ilk. 148, 
SRaiiw&y, Ctbksjur .Diiuisir1, 
(Reted),. Bellery Camp, 
Neat Plaguo Primea TemplE, BJrur. 

90.. SrI Fei Ali Baig, 
S/o .Iiirzan Baig, 

00 a.ged Oabout 66 yc3ars, 
Orier Passenger Ilk 382 0  

y, Shimoga Division, 
:('Retired.),. Tank Mohalle, 	

0 

.6th Cross, Shimoga Town — 577 2014 

91. Sri Bheema Naik, 
S/o Hanump Naik, 
aged about 68 years, 
Driver Pass3nger F,R 363, 
5.Railwey, Irsikere Division, 
(Retired), C/o td,0 P.Basavenna Gowda, 
Badavane heragere P.C., 
Oavanagere-3. 

V,Bebu, S/a Venkatappe, 	 •• 
920 aged about 51 years, 

Shunter MR 630, 0 S.Rei1w  fiv , 
rsikere Division, (Retired), 

Lx.f'iniciçi 
nt K.fi.Raad 	':' , K3d;;, 

i•/ -Chçama11ur District. 
(/ 

4rLo'nethan, Sb Thanyavel.u, 
( 	,ed ab Cit 67 years, 

tDver 	senger MR 252, 	 0 

0 	 smjyIff Bangalore City, 	 0 • 
\ '- (ReV.-led 	No.103/3, 1st Loss, 	 0 ••• 

	

ap'enahalii, 6anga1oe-3. 	 ft .,PPLiCANT5. 

0 	
...Contd./- 
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Sri K.Surameny, 

	

94, 	/o Kumereswamy, 
aged about 62 years, 
Shunter fIR 779, 
S.Rai1way, Bangalore City, 
(Retired), No.23/51?  12th Cross, 
Megadi Road, Bangelore-23. 

Sri J.Daniel S/c Joseph, 
aged about 6 years, 
Shunter F'R 577;  
Bangaicre City (Retired), 
No.5/I, tEl &treo, IOEh 
Nagadi Road, Bangaloro-23. 

Sri Akdul KJ-ia.eel, 

	

96. 	Shaik Rahjrn, 
aged about 68 years, 
Driver Passenger FIR 2161  
S.Railway, Bançe1o!3 CIty, 
(Retired), No.19, 1thi.rcs 
Magadi Road, Bangcloce-2. 

Si M,VenuQpl, S/o ari. 
97, aged about 63 veers, 

Driver Passenger 1R 815, 
S..Ra1lwy, Bangalore City 
(Retired), ;0.12/r, I flin !od, 
3rd Cross, Uenur'ianthapürecn 
Srirampur2m1 	nga1're-21 

Sri ShEdk Arreer 
98. S/o Md,Saler, 

aged rabout  66 years, 
Driver Passenger MR 470, 
5.Ra111uay, Bangalore City, 
(Retired), No.786, 6th Crcss, 
Annepalya, Bangalore 	30. 

Ganga Hanuma, S/o Gangathudu, 
aged about 66 years, 
Driver Nail TIR 31,. 
S.Railway, : Bangalore City, 
(Retired), No.4/4, III Cross, 
Dayenanganagar, Srirampurern, 
Bangalore-22 

Sri Basheor Ahmed, 
/o Azeem Mohideri, 
aged about 62 years, 
Shunter fIR 221, S.Rj1uv, 
Bangalore City, (Retired) 
No.3, 5811 Colony, 
Brindavananegar, 5thCros, 
Nathikere P.O., Bangalore-54. 

NV 

!1 

APPLICANTS. 

,Contd,/-. 
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Sri L'.Nenjaish, 
ls/o :Ljngajeh, 
aged about 62 years, 
Driver Good NR 6911  
S.Rei1uay,:iYésuanthapur Livision, 
(Retired.)m C/o M,rurnai', 
'No.1075/a, K.N.Extehsior, 5th Cross 
Yeswenthapur, 'Bengaiore-22. 

Sri K.Dapappa, S/o KriRnr,rV'rpal 
eoed abijt 66 years, 
Driver T4', MR 37?, 

Rei1way, Yeswehap:.: i,ijiFArI1, 
(Gtired), P/o P.nanda, 
i.B.Export, 6th Mair Xndti1 
Sui-Urb Peenya1  Bengaicre-5I 

1O. $ri .DJInto, S/a B.O.nto, 
aged about 64 yeers, 
Driver Pasaeng6r MR 21-7 
S.RVailway, Beng'1or' 
(Retired), No.109, Pip.14 ne, 
III Cros 	Yesunthapu, 
Bangalora-22e 

,V104. Sri Syec4  Hemeed, 
S/O Gulam Jilani, 
aged about 65 )'3rs,. 
Shunter MR 759, S.Railwey, 

s 	esuanthpur Division 
(Retired), C/a .P.T.Stoc, 
qpp.to  Ri1uay Station, 
eswanthapur, Bangeior2. 

Sri t.Yesudas,.S/o •.Arokyasu'amy, 
1O5 	aged about.. 65 years, 

Driver Passenger, MR 510, 
S.Rai1uay, Bangè1ore C4.ty, 

t
Re tired), No.267, 4th Square, 

phy TownfHoysa1anagr, 
Ulsoor P.O., Bangsiore-560 008, 

104. Sri M.Veera Raghavan, 
S/a lluniswamy, aged..about 66 years, 

V 

 

Driver Passenger MR 5029' 

S.Railwey, Bengalare City, 	 ' 
(Rettred), No.11, Brindavannagar, 
Extension, Near lOfeet Road; 	V 	 V 

Nbkere P.O., Bng1ort.-1u. 	V 

' 
sbo Keiiçit\\aged  about 65 yearb, 

.z ( DrivPenber Mil 304, 	 • 	 V  

5..g 

ga1ore City
ed)C 	N'taraj, No.79/

V)a± 'ha, Ya'suanthapur, 
,\APpLI1N1S. 
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10€. Sri M.Nagaraj, 
5/c L.Murugesh, 
aged about 62 years, 

H 	 Driver Passenger (IR 428, 
S.Reilwey, Bnge1ore City, 
(ietired), No.33/2, New No.111/21  
9th (lain Roed, Sriremepurem, 
Bangelore-21. 

Sri (l.Iluniswemy, S/o Murçh, 
aged akcut 62 veers, 
Driver Passenger N1 6br, 
Southern fleilway 	 [J 
(Retired), ND F 9/L, i iiein, 
I Cross, Henurnanthapurn! 
Srirarnapuram, usngio:3-"l 

IUJ. Sri A.Aru1nathn, 
S/a A.Ftrokyasuarny, 
aged about 65 yea, 
Driver PassenQe'r cm 
S.a11Uay, Bangaicre City, 
(Retired), C/o :lemes, 
N0.139/H, Ra13.wev turters, 
Yeswahthapur, Bançe1orc-22,, 

IlL Sri T.A.Krtshnamurthy, 
Si'o T.C.ys'ia:y Pili.ai, 
aged about 63 years, 
Shunter (IR 642, S.Railuey, 
Yeswanthaur(Retired), 
6th flat, 4th Cross,' 
Nohenkurnerneger, 'tesuenthujur 
(lath&kere, Darigalare. 

Sri H.Honnaieh, 
/o, (larigouda, 

aged about 61 years, 
Drivertoods hR 610, 
U.'R$ilufa Yesuanthepur 

ët flired
y
No2, II Main Ro.ci, 

rdçoss, 8.K.Nagar, 
thapur, Bangelore-22. 

11, 

 

Sr 4 N.rurnai, 
Manner swamy, 

aged about 62 years, 
Driver Passenger hR 682, 
S.Railway, Bengeloro 
(Retired), No01075/8, 
K.N.ExtensianF  5th Crcs, 
Yeswanthpur, t3angelor-22. 

114. Sri N.Doreiswamy, 
S/o VNarasimhulu Nidu, 
aged about 75 years, 
Shunter P1R 213, S,.ailway, 
Bangalore Contoierit(etired), 
No.52—H/A, Lakshminare'arhura, 
Srirampurarn, Bengal6re-21. 	 ... APPLICANTS. 

a.Contd.f 



Sri K.Hariumeiah, 
115, 5/0 Thimmarayappa, 

aged about. 66. years, 	 - 	 ..., 
Urivèr, flail:MR 33, 	 . 
S.Railway,,Bangalore CLtV,..'rY.., 
(Retired), No.SZF..N.Colny, 
IPkDuorain Road, ,Yeswn1hapur, 
Bnga1ore - 22. 

Sri Mthew, S/a Krishno1i, 
111. aged about 63.year$, 

Driver Goods MR 
S.Railway, .Yeswanthspur.  
(Retired), ,'No.11, II Neirt, 
III Cr088, B.K.Naçjsr, 
Ye'euanthapur, Berialo:c-'2, 

Sri .A.Perumal., 
117. 5/0 S.Arumugam, 

aged about 64 years, 
8hunter MR 447, 

- 	S.Railway, YeBuanthapu, 
(Retired), No.69/C, 
Railway Quartcra, Ysuatithpi'r.. 
Bangalore-22. 	. 

Sri Shaninugrn, 
S/o 3.5uhremarye. 	dLja: 
aged about 63 years, 
Driver Passenger, MR 772, 
Bangalore City, S.Railway. ;• 
(Retired), No.586/I, 5th t1in 
Basavanaga, Vibuthipuram Lxte nsion, 
Bangalore - 37. 	. 

bdul Gafl'oor, 

11'  S/o Ballary Rbdul Khader, 
aged about 62 years, 

- Driver Passenger,'MR 387, 
S.Railway, Shimoga Town, 
No.105, 6th Cross, 	 . Applicants in 51.-No, 
Basevanagudi, Shimoga Town - 577 201• 67 to 119 in 0.A.No, 

298/92. 

	

Sri B..Thyegarajan, 	 S  
120 S/o Anentharaju Pillay, 

aged about 73 years.,- 
Driver 

ears,-
Driver flail, S.Railuay, 
Bangalore City, C/o S.S6A.Dasan,Rasjdjn at 
Noa, Old No,5, CKC Lerden 
ttCrcss Road, 

560 027. 

I 2tf SZdJ2 
agbou 
hThr fIR) 

_ 	 aRe 

RPPLrANrS. 
.. 

(.11 
4, 5.Roilways, 
4y, C/o Phillip Moses, 
way Puarte2s, 

hitradurga C)ist.iict, 
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Rengaiah, 
S/a Thirumelleiah, 
aged about 69 years. 
Shunter, S.Railway, 
Shirnoga Town, 
Hosahalli, Amruthut, 
Hobli, Holgunda Post,. 
KunigalTeluk, Turnkur District, 

K,Raju,S,10 Kuppan, 
aged about 51 years, 
First Fireman ML 114. 
S.Railway, Bange]oa Ciy;. 
C/o Station Master, 
Nayandahalli Railway Sttin, 
Bangelore-39 4  

124, L.i.Fleury, Sb J.L.Fletry, 
aged about 54 years, 
Mail Driver MR 58, 
S.Railway, Hariher. 
No.161  Rarneiah Leyr)ut, 
St,Thomas Town Post, 
Khamrninahe1.1i, Bangalore-84.  

Naga, 5/0 Siddapp, 
aged about 68 years, 
Shunter MR 2821  S.Railusy:  
Chicjaju 	:orehara Dolony, 
Chicjejur-577 523. 

Varadaraj, S/o Kuppuswemy, 
aged about 62 years, 
Driver.: Passenger MR 495, 
S.Railway, Bangalore City, 
No.24/16, 12th Cross, 
Magad.iioad, 3angelore-23. 

5mt,P.panuna, 

P .'bout 51 years, 
ôlate S.Nage, 

Driver Passenger MR 133, 
5.Railuay, Arsikere, 
Behind 5€.Marrys Church, 
1rsikere-573 103. 

K.R.Seetharamaiah, 
S/o K.Ramasuamy Shastri, 
aged about 73 years, 
Shunter MR 587,5.Reilway, 
Mysore. No.921., Psoka Easterus-35, 
Hallethkerai, Mysore. 

K.Srinivasalu, S/a V1 Kihpasi.uin,, 
aged about 62 years, 
Driver Goods Ni 74'?, S.Railway, 
Byapenahalli, No.9, 1st Street, 
Markham Road, Cross, 
Aahoknagar, Bangelor3-23, APPLICANTS 

. ,tontd,/- 
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130. Srnt.Noreen Fletcher, 
.Ped about 62 years, 	 V 	 V .  

V 	 0 lete.V ,.V, Fletcher, 	: 	 V  

Neil river, 5.Railway, 	 V 	 V  

er!gelre City, No,I, 
laukar Road, 9th Fieiñ, 
Nathikere, V  Bsngelore-560 0549 	 V 	 - 

131 0  Smt.Lakshmamrna, 	 V 

eQed about 42 yeas, 
WI/o late K.Sjddejeh, 	 V 

rvr Goods, SRailwav, 
Har,ihar, Gb £.Revanna, 

V 	

V  V 	

V 

Pointsman SUbramarya Rod, 	 V 	 V  

Ril.ay Station, Nettene Posc, 	
V 	

V 	

V 
V 

Puthur T.eluk, South Krar. 	 V 	 V 	 V 

V 	 i32 VSTht.$anthámfla 
eed about 43 .yeais, 	V 	 V 

rfo late Thlppasw,amy,' 	V 

V 	
V 	 Fjrst.Fjremri ML 4247, 	 V 

V 	SReiluey, Chicjjur, 	 V 

enetha Cálony, Hosanaqora, 	 V 

V 	

V 

V 	
Chicjajur..577 523, 	

V 

1 	St.S,R.SU5.15 B&j. 	 V 	

V 	

V V 

eed about -54 years, 
fo late $,Rama Rao, 	 V 

V 	
Diesel CSiStt 
S.Reilway, Yesuanthapui, 
C/0 Siae.t, No.73/3, 	V 

	

R.éiluay Quarters, Yesuanthapur, 	 V 	
V V 	

V 

V Bangalore-22,, 

134. SrIt'.tiaradernme, 
aged *about 53 years, 
W. ;*late R.flamoo, 

liter Goode FIR 456, 
.,Railiay, Mysore, 
N.2065, 1kbar Road, 
fIad1 Nohalla, Flysore. 	V 

135. Snt.Kenthamma, 	V V 

eged about SI yeas, 
/: late Rajamanickarn, 

V 	 Driver Goods NR, S.Railuay, 
ere. No.9012, 

k1Nik, Quarter, 
Arsikere. 

3gE Kdfl1 VhS) Rangaiah, (( 	 years, 
Drivp,i' Peseeftger fIR 10:, 

*( 	Suy) ticjejlrr, 
i 	 Singan8haliS. Pct, 

Tumkur EUstrit, 
Q4LORE ,- 

APPLICANTS 

! .Contd/— 

 



- 'X20 ., 

A.Shivappe Rao, 
Sf0 H.nentha R'ao, 
aged about 63 years, 
Driver Passenger FIR 47, 
.keil4ay, .rsikera. 

No 4 496, Bunny riantap, 
18? Layout, Shivarethri Esusranegar, 
(lysore. 

&mt.Debbie Rezoric, 
aQed about 44 years, 
/o late P,Rezorio, 

Driver Passenger 	4611, 
S.Railway, Bangalore Gity, 
No.932/3, Opp.Kiren Butli1q, 
2nd (lain, 5th Cross, 
J(,N,txtenéion, Yesuanthaput, 
Bangalore--22. 

mt.B.S.&usheelamm, 
ed about 50 yes, 

lt/o late B.Shenkar 
Driver Goods FIR 4921  
S.Railway, Frsikere, 
C/o. V.S.Laxrni Remanes  Nc.2/L, 
Ra.iluay !uartcrs, Arsikarc. 

Smt.S.5ri-ethrnma, 

0ed about 58 year3, 
o late A.R.Srinivasa Rao, 

Driver Goods 1F e1731  
&.Raiivay, Yesuanthapur, 
Ban94pp?. No. 794/A, 9th 
KNcpnsion, Triveni goad, 

8nthapur, Bangalore-22. 

44 I.Ransabai, 
ed about 55years, 

W:/o  late G.R.Srinivasarnurthy, 
Goods Driver FIR 760, 
S.Railuey, Prsiker, No.73fJ, 
New Railway Quarters, 
Yesuanthapur, Bangalore-22. 

Smt.'P.Savithri, 
aged about 52 years, 
J/o late P,FI.Periduranga, 

Driver Goods FIR 112,, 
S.Reilway; Yesuanthjr,  
Bangalore—'22. 	 •' 

Srnt.Mestan 81, 
aged about 50 years, 
tt/o late Flohamed Sherifi' 
Driver Passenger FIR 419, 
&.Railuay, Shimoga Town, 
Near Anjaneya Temple, Hasan Road, 
rsikere. 	 : 	 a .. APPLICANTS 

..Contd./— 
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144. Sri Presad Kiren, 	 - 
aqed about 24 years, 

•, 	Sb late. Covindasuany, 	. . 
Shunter MR 38.6, S.Rail"èy, 	. 	. 	.: 

rsikere, C/a. Srinivasan,. 	 .. 
Railway Ticket Collector, .. 
Near, Railway Undr Bridge, .. 	 . 
:Hessan Road,rsikere. 	: 	 . 	. . 	. .• 

145. .Smt,Rachej. DMonte 
aqed about 58 years, 
IJ/ 	

. 
lat 	D e H..R.Fictit, 	 . . 	. 

. 	Ilriver Mail MR 2, 
S.Railuay, Bangaicro, 	. 	. 

. 	No.220...VST Road 	 . 
Opp.Benaswedi Railway 

Bangelore-94. 	. 	 . 	. 	. . 

1.46. Smt.Nishajen, 	 . 	 • 
aged about 58 yrarS, 	. 	. 
W/o late Syad Fb1ul Pcz 

H 	 ssiatant Guard, S.Rei1y, 
Bangelore 	, City .. 	 . 	

0 

C/o Syed Chouse Pashe, 	 . 
No.304/I, •Railwy Quterz, 	. 

. M.G.Colcny, Beigalcro-23. 	. 

147. . Smt.,Rsiyejrni, 
aged about 60 years, 
.J/o late Tajpeei'an, 	. 
PaSS2r.JBI tivr To., 7C 	. 	 . 

S.Railwéy,.flysore. No.6, 	 . 
H 	 R.V.Layout, :5eahaciripurm:, 

E3enga1ore-20., 

148. Smt.nnamary, 

0ed about 43 years, 
late A.Xhendrap, 

Shunter MR 3690  S.Railwey, 
Bangalore Cantonmert, 
Muthemma Garden (Chinneppe •(erth.:.), 
Munireddypalya, Bengalore. 

149 • Smt.Dyothilekshml, 

Oed about. 50 years, 
late Chinnevenkata Remaneie, 

Diesel Assistant MR 567, 
S.Reilway, Rraikere, t/O Jayeppa, 

postmen,I Cross., 

	

Hcsssn Road, 	. 	.. 
H. 

: : 
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K,Madurai, 	. 	. 	 : 	.. 	 . 

S  S/c ..Kalu Moida1iyer, 	. 	 . 

aged about 	5yeas, 
o4s Driver, ;I'1R 6807  

SRi1way, SMmoga Town, 
Fo1ony, iear Railwa.y Statun1 

Shjmooe Toun—E77 201. 

H.S.Sathye  rs ayanc,, 
S/o H.Srnivasajah,- 
aged about 6.3 ye're 
Shunter.,-.,MR.  797, 
Bengalo 	City, 	S.Rail.uav, 
No.17, Ramakrishnalah Sfraet, 
Seshadriptram, 	 . 
Bangalore-560 020, 	. 

153 Kousalya Bal, 
aged 52 years, 
Ji/o late K.Keroji 
Driver Goods MR 63 2  
51fl61.luey 	Tiysora, 

(..ocoColhny, No.*/ 
R8jIUjjart3r, 
Yadaii 	Poet, 
t1yeo i
*  re'.2p. 

154. R.Prari4le bai 	 . 
aQed about 50 years, 
W:/o  late J.Sathyarayr 
Shunter MR 7480  
Bangai-qte City, S.Rallway,  
No,3 	Beèradevaru Gudi, 
Ranaihghpet, 4th Cross, 
Bangabo City, 

155, Khamrunnlsa, 
aged abodt 43 years, 
W/o late Yusuff Sheriff, 
Shunter MR .8359 	S.flailuay, 
Bangelore Cantonment, 	No.99, 
C/U Sajjad Sheriff, S 

• Jadidesnager, 	3rd Cróss, 
D4iJsHalli, 	Bangeiore-45. S  

 8.N.Nagaraja Rao, 	 S  
• S/a B.N.Moorthy Rao, 	 S  
• First Fireman ML 152, 	 ;• 

S.Rilwey,. Mysore, 	No.112, 
Xanekaglri, Municipal Farm P.ad, 	 S  S  

Vidyaranyapuram, 	 •'Y 
Mysore-570 008. 

 Frokya Mary, 	 • S 

aged about 	60 	years, 	 •.. 	
5 

5 

bfo late M.Chinnaswsmy,  
Driver Passenger MR 	82, 	 5 	

'•,• , 

S.Railuay, &.rsikere 	 .• 	PPLXtRNTS 

S 	 S 	.,.Contd,f 1 '4  
S t. 
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ft 57 years, 
t.Mr4thony, 
MR 537,,acivay1  
e Behind StPiars, 
Arsij<ero. 

0 77 

23  
Residing at 
No.152/79, Pushpegiri, 
Belvethagrama, 
My.sore-570. 015. 

158. VJ.&elvarangarn, 
s/ V.B.ppeIah Mudeliar, 
aged Oout 63.years, 
Driver Paa8enger MR 489 
S.R.ailuey,. Bangaipre City, 
:NO.63, Pillanna Garden, 
III Stego Railiay L.ycut., 
Bengalciro-560 045. 

159, F.Mokya DeaR, 
5/0 N.Vrancis (iaie) 
aged about 24 years, 
Driver Passanger MR 234, 
S.Railw.ay, Harihcr, ICoss, 
Old tr1aur, Guthoor Post, 
Harihar - 577 603. 

16O. N.Sundere, 
aged about 55 years, 
F/ late (..Ethiraju].0 Naid o u, 

.Driver Pessonger E'lR 9() 
- 	S.Railwey Bangaicre City, 

No.20 4-Hc9lOfly, %hiteield Road, 
Mad 	 at, 
ang&.ore-56O 04B. 

$lSeroJa, 
aged about 54 year8., 
/b late D.rumugem, 
First rireman, 5.Railwey, 
Bangalore City, No.11/41, 
Selvanagar,. Okalipuram, 
Srirempuram P.O., 8angalore-21 

162. Shanthamma, 
eqed about 60 years, 
i1ifo1.te Sunder CajI, 
Driver Coode MR 705, 

- S.Railway, Harihar, 	0 

No.79, tid Arlepurp  
Harihar. 

1-nthonienuiia, 
aged - about ..45 years, 

lte B.SandieO, 
m 905, .uuay 
, Marlan Villa,' 
.Marry's Church 4  

iPPLICANTSI. 
Contd.,/— 
S. 
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Sallath fiery, 
aged about 58 years, 
W:fo late.Arokya Swamy, 
Shunter XR 219, 
S,flailuay, Harihr, 
C/o Thomas, TXR'S Office, 
5.RailUey, Birur,. 

PDhanalaxmi, 
aged about 49 yea, 
W/o late P.fiuris'iam, 
Driver f3oods Iifl 683, 
S.Railway, Herihar, 
DID late Sunder C11tE1i. 
No.790  Old Irlapur, 

Harihar. 

167, Kamakshiamma, 
aged about. 58 y3ars, 
w'/o late Chokkalingeri, 
Shunter fiR 227, 5.RaiJ.u€i/, 
Yesuanthapur, No.48, 
Selvanagar, Behind Uvi TalkiS, 
SriraiTipurarn, ..Banalure-2l, 

C Fletcher, 
£o A.Fletoher, 
aged about 62 years, 
Driver Passengar MR 
5.Railuay, flysore, 
No.58/59 1, <onnedy Nest, 
Pushpagiii, fl/sore. 

RBZiB Khanum, 

Q
ed about 28 years, 
o late Abdul Hameed, 

Shunter fIR S.Railuay, 
Firsikero, /o Md.Abbas, 
Gopaj Singh Querter8, 
B.HRoad, Rrsikere. 

fiazbool Jan, 
aged about 49 years 
W/o late Ahmed Baig, 
Shunter •'lR 5211  S.Rail1iay, 
Bangalore City, do A?roze 8ig, 
No.99, 3rd Cross Road, 
ladidas •Ngar., D.J.Halli, 
Barigalorë-45. 

1710 KV.Suraapa, 
Po VenkatanaryerapPa, 
aged about 72 years, 
Passenger Guard EflO sei, 
5.Railtiiay, Hassan, N3813, 
9th flai, 4th Block, 

Bçal.el1.. 	 ..' 	APPLcNTS Jayanagar,  
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172. 	R.Sri,nivasan, 
S/o 	emasWem, 
aged about 64 years, 
Driver Goods MR 755, 
:5.Railuay, 	Banga'lôre Cit, 
No.62, 	III Cross, 	' 
K.N.Extënslon! 	Yasuanthapur, 	'.. 
Bangalore • 	22. 	 ' 

173. S.R.Sarasuath1, 

•Oed about 50 years, 
late S'.Re.1dgrfala.Fc.. 

Driver ,  Goods MR 737,.' 
Yesuanthapur, .R&ilay 
No.28, najena Nilays, 
XI Nein'Road, .K.NaaD, 
Yesuanthapur, BengaIor22. 

174. Farida f3anu, 
acad about 35 ycaIs, 

Wo late Syed Ni3seI', 
Diesel. Fssistant ML 
S.Railuay, Arsikéi-e,  

soka s1%-Cross-20. 
Elyáore. 

175. C.N1$areeranga, 
S/a C.Narasimhachar, 
aged atout 59 yeerç 
S8iStaflt Guard •EMT 726, 

S.Railiay 
Nà.46/219  '&ld RMS Road, 
rsikerc. 

176.' 

177 

E.Chandra Bal, 
aod about 154 years, 
W/o late 'Y.Ekambaram, 
Driver Goods MR 3791  
&.Railuay, Yesuanthapur, 
No.4371, 3rd Cross, 
13th Main, 5ubrsrnnyanaç,ar, 
Bangalore-21. 

Philomiia, 

ped about 58 years, 
late TJrokyasUamy 

Driver Mail MR 1$, 
r-_- way, Bangalore City, 

Rnad, 
Raswenty. P1yc, 

8rala\ 3. 

Lb1J!4<L Pcnkai 
bo.i 15 years, 
t" ikjkrihn lye flQ5 
eJ/Juard ENG 371, 

Bangalore City, 
'1Iilk Ctritre, 

anyapuram, flyse-37C 008. RPPLICNTS 

. 'Contd4/— 
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179., B.Jayamme, 
aged about 57 years.,, 
/o late N.BasaVar&., 

Driver Passenger MR 79., 
S,flailuay, Arsikere f  
C/o. B,VasanthakUmaI, 
No.6/C, Railway Quartersp 
Near Children t s Park, 
8engrpet. 

180. Zailunnida, 
aged a!out 60 yebrE' 
.U:/o Syed Yaseern (irit6)., 
Driver Goods MR 410, 
S.flailuay, Mysore, No.2599, 
5th Cross, Mouse Diver Khan 1:naci, 
Madi ilohalla, Mysore. 

11. F.Rahimai Knari, 
5/o Irnn"Khar', 
aged eout 69 yoar3, 
Shunter MR 300, 
5.RailUay, Harihar, 
No.02, I Cross, Gandhingr, 
Harihar. 

1P2. Prapullekshi, 
aged ab'jt al years, 
V/o lat3 Christopher Andr'us, 

Driver goods, MR 570, 
iaiieYj i'Iysir (KL), 

No.94/B, Logo Colony, 
Raj1Wa' Quartersip Ya2a3t$:! c.t, 
ilysore-20. 

183. Gayetri Shanmugani, 
aged about 38 years, 
U/o late S,Shanmugam, 
Driver Passenger MR 205, 
Sflailuay, flysore, 
No,91, 'ViC Railway Quarters, 
Mysore-2O. 

184, N. Narayonaswemyr- 
S/o Narasappa, 
aged about 62 years 
Shunter MR 440, SRailuay, 
Yesuanthapur, No.5/6f47.9. 
Laxmipurecn, Near Railway 	atic", 
Hindupur. 

185. N.Mohiyuddifl Khali, 
5/0 N,bdul Nahikhan,• 
aged about 63 years, 
Guard Passenger LIlT 461, 
S,RailWay, Ilysore, No,2244, 
Sawday Road, Laskhkar Mohalla, 
Meene Bazaar, flysora. 	 .•• PPLICFff5 

.Contd./— 
.1. 
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186. Vjctor, Applibants in S1.No.120 tw 
h 	

.• 
., 	86 eta 	app1icentS• ifl 5  

• a ed 	hbut 67 years, 
13,92. '!'. . Shunter MR 	315,.. 	•• . 

S.RailWay1 	BengeloreCitY, .: 
CO .EC,Nathafl, 	iNo.2, 	. 

Muktha Garden, 	. 	- 	•. 
• Spur Tak,.Road, Chetpet, 

Madras — 600 031. . 

187 K. KJa3arathiern, 	• • 

• S/oKJ. Reghavan,. 	•• 
• retired Driver 181 	Gredi, 

5ff .No.P.5521, 
ltRajeneesh'lm Shoranur. 

lBq. K.Veli1, 5/0 Unneri, 
Grd, Retied. 	uarc 	•10I . 

S,No.631.4, EJevaki Sthmrn, 

. 
. Nedungathoor, Sh-nranaZ  

• 

139. K,Keiavan, 5/0 Kfthy, 
Retired Guard 

:1. 	.. S,No.6O66 	V  
S'enthi' 9havati, 
Veloor. . 	 V  

190. P.Paramaswarafl Neir, 
S/a Kri$han Neit, 
Retired Guard 	&" Special Grade, 
S.tia,507'?, 	Padi.nchare Chonal House, 
Sharanu—I. 	- 

191, V,C.Sankuniii Nair, 
S/o Achuthan Nair, 
Retired Guard "Alt . V 

Special Gegoa v  5,No,6172, 
HoUse, 	Kevalappera, 

V
ikkara 
oranur. 

192. P.Sundaresen, 
S/o Kunhikoran, 
Retired Erjver 
5.No.P 6439 9  

PovIdece High SChOOl, 
tQad, Calicut, ñ' 

V  

ñ1?. 	
rR4rnY pili.ai, pplicantS in 

LU N.P1Wha1a 	tii• 
ire' 	rGIThrd 	Grea, 

187 to 193 are 
aplicafltS in O.Fe.44/93. 

• .* 	 Gift House, V  

$P.PPLtCAFTS, ,.. 
\ kkA 	Shuranur. 

• 
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R.Ramar, Nr, 	 -. 
5/0 K.Neraynan Neir, 
Retired Driver 'B' Staff's  
N..P 2314, 
Rnviyankandth House, 
Chuduvalathoer, Shcrsnur - 1. 

195, E1K.Ramenkutty Nair, 
S/a Kennan Nair, 
Retired Guard Special. Grae, 
5Nc.6096, 1undenath t.i:sE, 

heruthuruthy Post, 
Trichur District. 

i96, R.Krishna Naidu, 
S/o Ramakunhen Nsi&, 
Retired Driver 
S...l' 6445, 
Malltsseryparambii Hciue, 
Mudaliar Street, 
Shoranur - 1. 

1914 L.PanikRm I'udaly, 
/o C.LakhmanRn liudaly, 

Retired Driver ' 
S.No.P 4026, (lnickanivas, 
M.G.R.ad, Shoranur-3, 

191. T.V.Sreeman Pills!, 
S/u T.VJopèn Pillai, 
Retjreo CJriver 1W Grece, 
S.Ni,P 17949  
Sunil ViFiar, taneshgi:i, 
Shoranur-1. 

199. E•Paramesuaran, 
5/. P.N.Sahrasanama Iyer, 
Retired '*' Specièl Grade Guard, 
S.N.1495. Devi Nivas, 
Nedung.tur, Shoranur-1, 

200, T.Sankunny Nair S/s lvi  Pchuthan Nair, 
Retired Guard tAt, S.N..6459, 
Padmalayam House, Paruthipra, 
Sh.ranur.  

applicantS in Sl.Nc. 
19.4 to 201 are 
eppli:ants in C.F.45/93. 

201. C.Balakrishnan, 
5/0 T.Sankaran Nair, 
Retired Driver 1B', 
Staff No, P 5'102, 
Krishna Vihar, Vellathtcil Mar, 
P • 0 .Cheruthuru thy, 
Triciur District. 

V 
... AP.PLICNTS 
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$ 202. K.Guvira,n Kutty Nair, 
S/re C.K.Achuthan Neir, 
Retired Driver, Staff No.P.2833, 

Special Grade, Vadakkeknnnar,eth 
House, Chu'1uvaleThur,ShorenUr - 679 121. 

203, P.Remankutty Neir, 
5/c E.KeSnankeren Nir, 
Retired Guard 
Special Grade, Staff No, 
E 14671, Pullconni Ho..'éo 
Chduva1ethu horaur-- 

204. P.Narayane Pillai, 
Sb P.krishnan, Retired 
Driver "ca, Staff NQ.P 55 1  
Poovethingal House, 
KizhskatFll, Perintiipra, 
Shoranur-1. 

215. S.Raman Neir, S/..r'rtar 
Retired Driver 
Staff N..,P 7065r:.,SrernL1Cai rU6, 

C!-ennthur16rthi Pat, 
Trichur Distrizt. 

V.Nerayanan Ezhuthachan, 
S/a DfVelu EzhJhRch;; 
Retired. Lsc. Shunter, 
S.Not p 8117, Devssarnperawbii House, 
Mannanur.PoSt, Via eviepao. 

K.Chellan, S/c T.Karpp1ri, 
Retired Driver ttCtt, S.NsV31  
Iluthukurssi, Kunnath House, 
Geneshgiri Pst, Shoranur. 

206.4 K.P.Gopalan, S/u K.Nar.eyanan i\lambier, 
Retired Guard Bttm  S.No. 7525, 

Leela Sedan", 
Railway Booking C1'ie Rcd,1  
Shorenur. 

M.Kesavan, 5/.,.Perugan, 
RLB' .I.F..flan '191, 

S.Nd.Vt 10026 9 	. 

The 	Tathil House, 
çfI5ku1am, Shbranur. 

210. II 	arenarayenarl, 

,R 
'Rrna Nivas'.1  

'/ 	
njaka'i, 

/Shrur-\4 	 . 	.. 	 APPLICANTS. 

*C? .)I 
Cont,/- 

ri 
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21.1. K,Fchuthan Nair, 
5./o Fchuthan Nair, 
Retired Locr Shunter, 
S,No, B 6054, Kadambet HouB, 
Mundamukam Amsorn, 
Post Ganéshgiri, 
ShoDa nur-3. 

212.. C.11animuthu, S/o Chambake 
uda1iar, Retired Driver "E', 

S,Nn,P 7492, Nambanthodi rioUB, 
No,179, lude1iar Street, 
Shore nur-1. 

K.P.GovindankuttY, 
Since deceased by Legal Rep:sent3tiV9, 
Smt.Sulochans Amrna, H.Nn.5/3 9  
Neinben Thodi, !ludallar street., 
Shore nur-1. 

.E.Balasubramaflia Menon, 
S/c Madhava Rao, Retired, 
Driver "B 	rade, S,No. V 6, 

Geetha .Nivas11 , Ponnem.nga1cin Hou.s, 
Shoranur. 

K,Sankarari, S/c Iiachavan K., 
Retired, Driver ItAn 

I S.No.P,45059 
Kayanathuthodi House, Ka111ppadrn P.O. 
Shoranur - 2. 

V.K.Velukutt.y, S/ô Kelu N1r K., 	 S1.Nos. 20 te 
Retired Driver "I1, S,No.9730, 	 216 are epplicants 

Karthika, Kanalappara, 	 in 0.I 4 46/93. 
.5 ho r a flu r. 

M,Velu, S/ô Velu, 
Retired Driver ItBlli Grade, 
Staff No. P 79369  
Naikankunnathu Veedu, 
Kovaippare P.O. 

218. P.P.Velukkutty, S/c Snanku, 
Retired Driver 
S.Nn. P 7192, Padincharvettil House, 
Kerakkad, P.O.Kavale.ppara. 

219, P.T,Ouseph, S/c Thornan, Retired., 
Guard B' Grade, S.No, 9431, 
'a/ )fappi11y House, VappalasserY P.O., 

H 	 Angamali, Erpakularn. 

220. P.Krishnan, S/o Imbichyadi, 
Retired, Driver I1111  Grade s  
5.No. p 5730, Krishneghsr, 
Nedungathur, Shoranur-6 	121, 	 •...APPLICANTS 

...C,ontd./— 



221. M.Chendukunhan, . 	
. 

SíÔ (. Imbichlkutty. 
Retired-, Driver 
Special Grade, S.N'.1 .2897, 
Pilessery House, P.P.Venceri, 
Via Calicut. 

M.P.Kesevan Neir, 
5/c P.K.Chandu Nir, Retirdo, 
Fireman 	S.Nc.94611  
Chemmanessery Padinhar Hi', 
'Kottncl P..(I. C1cuf. 

. P,X.Remapanicker, 
S/c Chamy Panickerf  
Retired,, 	 trade, 
S.Ni.8284, Navaratna, 
P.O.Kunniampurem, 
Ottcpalam-4. 

5i,Ni.,217to 223 are 
applicants in. 0.A.47/93. 

K.Balakrishfla Menon, 
S/e P.Madhave Mer3n,, 
Retired Driver 'A' 
Specil Grade, Staff N 0 P 243'?, 
Krrandathil Icuse ;(srtnf.hfl 	ne, 
Trichur - 1 

(..P.Chinnan Menon, 
.S/P P.ankunny ffieran j  
Retired Guard 
Speciil Grade, S.No.9333 
lcngt Ushas, P,0.Pulaksd, 

t1i.Chelakara, Trichur. 

22, N.P,Gpaia1sharti, 
S/e C .RahaVa Pisharcti, 
Retired Guard Special Grade, 
PenimaMenjakkad, 
;5h'anur679 121. 

227. C,ChandraSekharafl, 
S/n M.K.Mennn, 
Retired, Special Grade Guard, 
S.Ne.7618, GkUltb, 
Ashek Nagar, Karnboni Road, 
yyanthale, Trichur-3. 

228. V.MJbchjl Kadir 
S/a \IJMohamed •Haji, 
Rid, Guard 1A' SDFichj! 6rano f  
SZ265, 20/1 S3, "THiUpa;hi", 

çPTho4richur. 
'\c\% 

5/0 0.SiPaTafl, 
( 0 	tred iois Guard, S•1'..0 	9(3LJ, 

) 
*(ayampu 	House, P.O. 

anghej., Via. Trichur, 

' QALO 

S1,No.224 to 229 are 
applicants in 0.P.48/93. 

... APPL
/
tMJTS 	. S  

C.ntd- 
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P.Narayanan, 
S/o Sankaran, Retired, 
Special Grade Guard, 
S.N.EE 86, a(Jshaslt, 
Rayaroth Paamb, P.O.Pa3'al, 
Tellicherry-670 671. 

V.Sankaran Nair, 
s/o T,Narayanan Neir, 
Retired ., Guard '' Seca1, 

Nb,127461  shirvad, Pa'ei, 
Q1J. Koo thupararrbe, 
Pin-670 643. 

C.H.Baian Nambiar, 
S/o KLflhikriShrlsfl 4diod1 
Retired Guard, t  
S.No.997, Usha BhaVafl 
P,U.Krttayampoil, Via. Tel1ich'rYY. 

f1.Padrnanabhan NEdr, 
S/o A4V.Krishna 1eron, Rtred, 
Driver 1 ' t  Special, S.Ni. P E) Lj1L 

Davi Niv, Kcttarahumpire, 
P.0.Azh1kode 0  Ceprianore. 

.K.K.Susheele,U/U Late 
VC.Pnand9n. Retired,, Dr3.ier [, 
5,2E35, Anand" Viher 'ilavil, 
Kannür 	670 008. 

235, 	.Nayani, l/o Late K.P.4aray2n3fl 
Nair, Retired. Guai'd 'C', 
S.N1903, 1.adsthil House, 
P.Othirekkel, Cannanore- 670 011. 

<..4Kunhamboo, S/r Appu, Retired., 
Shunter 'Ba, S.N..P.5331, 
Packkadam House, 
P.0.Trikkripur, Kazharg.d. 

K.1.\JanajakshY 	/o Late C.H.G.paian, 
Retired uard A' &peci8l, 
5.No.9498, Chettiyam Veettil, 
Near Railuay 8 Cabin, Badagara. 

J 
A.K.John, S/u t.J.Kurian, 	 Sl.Nj.230 to 238 are 
Retired., Guard 'R', 	 applicants in 0J.49/9 3. 
s.Nu.9e13, Ariyathii PrairibU 
House, Pa1lrn.P.0., 
Kottayem - 7. 

239,, R.Marappan, b/u Ramá Gowndan, 
Retired D*iver, 'C' 
Staff No. P.2718 9  ED-118 0. 
Reilta' Cmlsny P.O., 
Erode - 638 002. 	 •,• APPLICNTS. 

...Contd./- 
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240. K.C.Nallappan, 
S/a S.Chinneppa Giurider, 
Retired Driver A Special, 
S,Ne. c2946, Door IT o4, 
Parvathi Krishnan Street, 
KbllemPalayam, 
Ermde - 2. 

241, P.Karuppannan, S/a Pongic towr.cr 
Retired., Driver 	 S 

S.!\io. p 3583, 
Korakattu Vaiasil, 
Dw,r 1o.5229/A 14, fáé'Jcr )''.., 
Erode-?, 

tl.KendasaEy, S/. Marappa CtWfldP?, 
Retired DriJ9r 'C' &,Ná.P 240. 
9at,:6N"ed, Lrode-8 02. 

,' Muthusaty, Sb Palani 1,f,L'nd€r, 
RetireDrJver'C', S.! .P. 3'G, 
Raghavand&' Nagar, rd9-. " - 

' 	.Rainasemy'1" S/a Ay6aunc.:... 
Retired. 	th*tr'l!', S,Nc,.2333, 
Pudhupalyam, Door 246, 
lampaleyam P.O., Erode-8. 

SKand3samy, S/o Sengadan, 
Retired. Driver 'C',' 

taff No,P 4103, Ragevana.dar' 
Nager, Door No. PAB 18, [avcry R.,S., 
Erod-7. 

C .Kumerasamy, S/a Chelleppa GOunder, 
Retired., Fireman 	'S.No.P 7885, 
Door, NO. PPI '283, Pudupalayem, 
All9mpalayam Post, Erodri-8. 

247 	T .J .Peerakhan, 5/0 T.J .Jemallutheeri, 
Retired 'Driver b",' 
S.No, V.36, 'D.No,94, Railway Colony;  
Post, Erode. 

248. Vélappa Gounder, K, 
5/o 'KolBflda Goijnder, 
'Retired, Shunter SB', 	 S  

.:: JQ ,.3i70, 	S  ' 
Igo  

S 	 . 

I/L4roii. Ii, 

249 if keruIPA nn4 	. 

\SNo.P.i84 ,)Ei'o"or No.197, 	 5 

ud 	yarnkrkam, 	 S  

S 	
•. APPLICANTS. 

	

S 	 ... ort .- 
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250.. Pi.Nallasamy, 
S/o A-s Counder, 

S.No, PT3 10237, 
D,No.280, Puthupalayam, 
lampa1ayam P.O., 

Erode-C. 

251. N.Kaliannan, 
S/a Nellaçounder, 
Retired. Diesel FEsStant 
S.No. p 4011. Sastrj Na., 
D.No.55, Near Uarer 	n, 
Erode 638 002. 

252, K..Ramasarny, 
S/a Ksliahna Goundan, 
Retired. Shunter !Bt, 
S1 No.P 39581  IJ.No,82, 
tidappalli R.S.-  Prst, 
Cavery, Erpde-7. 

•P.Sengoda Gounder, 
S/t, Palani nunder, 
Retired,, Shunter B. 
S,Np P 4429, D.N569  

dapal15. \iiilage, 
Péppapalcyam, .Cavery R 0S., 
Ende-7, 

P,1uthusamy, 
5/a  P.ini 1 urc, 
Ret,tred•1 Shunter 181, 
.Np.P 500, PudhupelcyErn, 
D,No,263, Igraharam, 
Alampalayam P.O., Erode-B. 

J.Sengodan, 
S/o Jelappa Gounder, 
Retired, ShuntertB', 
S.N.5133, D.N.2/601  
Ottapalli, Pilisyar Vi1 Street. 
Cavery, Erde-7. 

K.Chinnappan, 
S/t, Komara Samy Crunder, 
Retired., Driver 1C', 
S.Ni,P 3531, Pvakathu, 
Cavery P.O., Colony Road, 
Err,ae-7, 

P.Venkatach1am, 
.S/a Peruma Counder, 
Retired., Shunter 'B' 
S.N. P 4097, e 1/11. A 
Karuthuveli Thottarn, 
Odappélli, Cavery R.S. 
Errde-7. PPLICANTS. 

.4ontd./- 



K.Sreedharan, 
5/0 B.Achuthan. 
S.N'. P.3180 

tThefla j House 
Opp Reliwsy Station, 
Chirakkal P.O., 
Cnnaporc, 

il.Belkrishnan, 
S/o Narnhikutty, 
Retired., Gurd.*, 
S.No. 15'70, 
1ankk*th House, 
Good Shed Road, 
Tellicherry, 

262. P.K,Raman:Nair, 
S/oP,Kur.hambu Nair 
Retired., Driver tAI Special 
Grade, SINo, P644611  
Kavinchali1,. P.O., 
Pzhikode,' CthThanore-670 009. 

263. V.i.Karthiyeni Amma, 
/o Late K.P.Janardhanari Nair 

Retired,, Special Grade Guard, 
S.No..9650, Ashok Bhav8n, 
Tharnarakuzhi, P1alapiuram, 
PIn-676 505. •• 

264.. K.Govindan, 
S/o K.Apan Retired., 

he Bhavan, 
Ke1/ ede- .iPfl3.avfl., 
Cs nt1cft a • \ 
CiI4rhiker, ):kern2n, 

255, 
Hnrs4, 

P.O 
563. ... 	'P.PPLICANTS. 

Contd./— 	S 



,. 36 .. 

N.Vasu, .5/0 Ramothy, 
Retired., Shunter '0', 
S.Nc. p 5024, 
Kottiyath House, 
P0,Muzhappilengød, 
Pin.- 670 663, Cennanore. 

P.K.Kannan Neir 
S/a. Appu'ir,.etired., 
Shunter '5', S.Nc.P.7794, 
Verkulathu Veyil, 
Near Pkl!yath Terrp1;, 
P.0.AzhikzIe, 
Cannanore-670 009. 

P.P,Rohipi, %.L/o Late K.C'iedi, 	.Sl.No.25 to 268 are 

268 	Retired Shunter "B", 	 upp1.CantS in 0..51/3. 
Sr. p 71739  
Chambakachalil House. 

.0.t1uzhapilangEid, 
Cannanore District, 	- 

C.K.Chendan, 
269. 

	

	S/oAmbadi, Retired Shunt.er'O', 
S.tt...8223, Kenayi Hclusc,  
Ekkchi P,O.Pellode, 
Vie., Trikkeripur, Kazhargod. 

f..Narayeni t/c Late .Krishnen 

2 	Retired., hunter, S.N.P 7490, 

	

70. 	Mach1rjurrn Haua, 
P,0.Cheruvathur, Kazargod1 

P.N.Hytnavathy 
271 	(' Late 	 Trt,i:r, 

Retired !. 	A Special, Guard, 

Pg3,T,t. 	s,ta,r 4cbr I& *1:z Sc ho. 1, 
'u-L Cannanore. 

T.P.Leelavathy AmmR, 
2724 Ulo Late P,V.Kesevan Nainbiar, 

Retired. Driver A Special, 
5.9.44654, Keseve Nives, 
Near EleyeQ.or Tempi?. 
P.0.Ilundayed, Cannanore 

V.X,Balekrishnan, 

273 

	

	
S/a V.Damoderari, Reti:ed., 
Driver 'A' Special, 
.S.No.P 4361, 
B/9, Rashini, S.N.Naçar,' 
P0.Thottda, Canrisnore-?. 	 ..• 	APPLICANTS. 

	

v 	 . •.,Contd./- 



Si,No,269 to 279 are 
applicantS, in 0.J4.52/93. 

27 

P.ivhSreenivasan, 

274 	P.Covinden, Retired. 
Guard Special Grade, 
S.Nn.12054, tSmrithi', 
Post Ve,ngeri, Ilethoth Perembe, 
C1jcut. 

P,Krishnen, 
5/a  K,Per'jrnal Naidu
Retired., Driver 'Al' Spci, 
S.TJo.P 4360, 3/275, 
Dpp. Spares 
Vadekkañchery, 
Trichur-.680 528. 

A.Bhaskeran, 5/0 Appu, 
Retired., Driver C' Gtd, 
S,No. p 4301 9  
Ayyanatu Parambu House, 
Ayyeppankavu Road, 
Kochi-IB, 

7 	K.Chryikutty Kahnoli, 
5/0 Kendan, Retired.,. 
Driver tC', 5.Nc. P 9430, 
Kennoli House, Kacheri Arasom, 
Desorn, P.0.Calicut-673 011. 

C.Madhavi,L/s Lete 
278. C.K.Krihnan Retired., 

Driver 'C', S..,P., 37379  
Krishna Nivas, P.00layil isremba, 
P.0Kallayi, Calicut-673 tiGi. 

T.KesavanNair, 
S/o N.Govindan Neir, 
Retired., Guard .tBt, 
S.Ns.49569, Santha Sedan, 
ChU.duvelthur, 
Sh.ranur-67 121, 

11.Elies Aron Rej, 
5/. S.(lariadsss, 
Retired A Special Driver, 
S.No. P 37029  ED 196 E, 
Railway Colony P.O., 

638 002. 

vindari, 

I( Shyer,8 
O 4Ral 
* 	, 

.P 3631, 
Colony P.O.1  

APPLICM4TS. 

Contd./- 



.. 38 .. 

:1.Kesimir Leuis, 
K.flaria Laui, 

RetirEd,, Guard A Special, 
S.No.12119, Annadural Street, 

Erod.638 002. 

K.ruthusamy, S/s Kslandai 
Gaunder, Ret'ired., Guard 
S.Nn,120119  1 Remarnoor;ry 
Street, Ko1lempe1.ayan, 
Erode-639 002. 

K1Sundaresan, 
W.Kalyanasundara 41uda1iar. 

Driver A Grade, S.Nu. r 
N6..48, Lenin Street, 
Eride Railway CiloriyP.st, 
Eroje-2. 

K.R .Lekshmanan, 
285 	S/o rI.Renasarny Ktr:a, 

Retired., Driver !A 
Staff No,P 4467, 
t'orth Eda Street. 
Bheema Nagar, 
TirOchirappelly, 
Pin-6200.01. 

K.Subramaniam, 
26, S/a S1Krishnas3ny, Re'rird. 

Driver 'A' Special Grade, 
.S.No..P 1784, 43, Lenth 5tre4, 
Railwèy Cnibny Post, 
Erodê-638 d02. 

R.ethurama, 
287. ;5/o Rathinam, Retired., 

Drjver 'A' Special, 
SNo. p 2888, 
Ilamathi Illarn, 
.106, Bharathi Palaysm, 
Iioilappalayam P.-O., 
Ertde-2, 

19Chinnappan, 
288, S/u C.Maskk1n, Retired., 

Dittel Shunter, 
S.Nrv. P ?785, 7/B 
Ra11wy Colcny, 
Erode-2. 

11•  f1r app an, 
289. 	Sit i'l,Mathan, Retired. 

Driver 'A' Special, 
J 3779, 107, 

Kamalagam, Barathy Palayam 
Stree€, riulepalayem P ub. 

/ Erde-2. .APPLICNT5 

, . 



- 	 V V1 

j G.Samuel, 5/. Gnanemuthj, 
V 	29040 Retired,, Driver lAt 

Sp86iaL, S.No,P 224,V  
403-c; Railway ceiony,  
Erode-2 	• V • 	 V 	

V 

fl.Lingappnn, S/o •S.Gyyavo.,  

	

291 	Retired., 1A' SpebiR]. 	V 

V 	V 	Driver,S.No.p.1714, 19, 	 V  

Knthkarari Street, 	. 	 -. 
K)lempalayern, Erode-2. 	 V 	 V 

T.S.Sriniv-san, 	V 	
V V 	

V 	

V  V 	

V 

22 S/cR,Swamjnathan  
V 	Retire, DrIver rAt Speci€i. 	V 	

V 
V 	 S.Ne433g 345.VV V 	

V 	
. V 	Railway Iuartcrs, V R8I1WBY 

VC( V tnV?. 	
V 	

• V 	 V  V 	Erode-638 002.  

V •P.Namasivayam, •5/. 
293. 	Retired., Driver  tA! 	

. 	 V 
V 	 S.N1. r 5511, L 	

V 	

V 	
V 	 V 

HouIñg Unit, Periar tpr, 	
V V 	 Erode639 001,, Temi1nau 	. 	 V  

	

V 

 K.MMunlraj, S/i K..funti.awqy 
V 	

V 	

V 	 V 

	

294. 	Retired..,Dtes.el  Assistant  
S.N..PTJ 102129 	 • V 	

. 	 V 9enickkavasagar Street, 	 V 	
V 

Sastri Nagar, 	V 	 • 	. 	 V 

Rj1j,jp" C.).,,flyV  PD 	 V 	 V  
V 

 Er.ie-2. 	. 	 •. 	 V 	 . 

V 	 . L.Anhoni Swamy, 	 V 	
V 

	

295. 	5/! .VLOUrdU Swamy P11V1Bj, 
V 	

S.N.. 8 1419. 41/A  
Railuy Coisny, 	. 	 V V 

	

	
[rode-631 .102 	V 	

V 

M.&.Spethy, /a' 11.P.f1ooke 
296. 	Gounder, Retired, Driver 

tEt Grade, SN.. p•.I47
V, 	. V 

17/F Cid Railway Colony,. 	 . 	
V 

. 	E.de-2 	
V 	

V 

V 	

V  V. Belaremn, 5/ V  Va rikkatasuamy 	V 	

V 	 •• V 

V 	 297. 	Naidu, Retired, Driver tBt 	 . 
Grade S.Je, r 9420, 	. 

V 	
Er.de-2, 	 . 	 V 

VFV 'P,Jang.a a1ty, S/o Perumal 4sidu, 	 V, 	
V 

29'(Reti 	Dt'&tr 'B1  Grade, 	
V 

Nil 
-2 

\\ 

tni  Nam taya eat, 
jj  

am3. Nathn, 
299.\ tiretMrWer rede, VONJ pVj%f 

D cr 41 V/b 
lony.  r. a., 

4, Ercde-2, 	• 	 V 

S1.No280 t. 299 are 
applicants in 0..53/93. 

'V..... 

VVAPPLICNTS, 
V.. 



40 .. 

P.Pangunni Menon, 

3"O 	
,• T.C.K.Neir, 
Retired Guard 1ftt SpeciAl, 
S.N.. 1-5200, Pournami' 
Nangappa P.D. 
Olavakkot, Pin-67I 002. 

19.Krishnan Neir, 
S/i' Kunchu Nair, Retired.. 

301. Dri'jer, A Special, 
P 6444, SrshUem, 

P,0,01evakkit, 

V.Sreedharan NaiL s  
S,.o F.R.Krishna Pillai, 
Retired, Guerc' A Speria1. 
S.Nc.15202, Thuruthe1 
Aymanam P.O., Kcttayai. 

P,A.Rejar, S/n P.S.Mppu, 
Retired Guard A Spec.icd, 
S.'o.16144, Hous Nti,u6!513€, 
Reshmi, Nei P.A.tnJ..ny, 
Ccchn-1 I. 

. C.Kutty Nrayenan, 
S/n U.C.Nerayanan Nair, 
Retired, Guard A Spcia1 4  
S,No.7625, Chembra House, 
Shoranur - 679 121, 

:P.K.Knsty, S/o P.K.Koshy, 
Retired Guard, &,r.l5206  
Vazhakelajil, Giigadika1 P.O.
Chengannur, Pin-689 122. 

K.L.Kurien,- 
306. S/a K.PLonappan, 

RetiredGuard A Special, 
S.½. 15216, Chendir.i', 
High:Schôol Road, 
P.itLarappur, Jia. Trichur 

552. 

N,Ramerltman Nembidi, 
07 

5 

f0 Chit:apabettathiripad, 
Retired. GÜ 1A',. 
S.NQ.1•404, "Kerthika, 
Ramavrm-aptram, Trichu-.€8fl 631. 

308. ti/ Lte.Rê,nen, Retrd.. 
Or.ivè A pOial, 
S.M- P 4367, Sree Ranqern, 
Punp 1.Engi(ie Road, 
rlj•jeIk,t- 678 102, APPLICANTS 

,Contd,/- 



3 

316. 

-Ve'llairm, 
r• tAl 
P 35421 . re1.-jcjn Negar, 
0., Erode, 

S.Angamuthu, 
Sb V,Sithe Naicker, 
- 	 r 

,No,411 0, 
P.O.'  

RAW 'APPLICANTS' 

: •:P: •C3ntd./— 

I-' 

- 	 H .- 	- 	
I 	a 

3tJ9.C.13,f1ennadier,Retired, 
Guard 'L 	S.N.,-  15210, 
Panikkath House, 
Killengde, •Palghat- 	678 506, 

;• V.18dhaV8n, 
S/n Vluchern1, Rie&, 
Driver A Special, 
S,No, P 21°3, 
°alléth Hbse,-- 
Kuthupj:àmba, Edcth,sre  
Peighat, - P.n--678 61 1. 

KiMiKunhimohamnied, 31"I. 	K.Noideen bya, 
Retived,Cuatci. 1 C', 
S.No. 66331P -Ch!r.dath Iliius, 

'K&sttarnassery, Alueye-.te3 1O. 

12 	R. Narayenan, sA B.Rr.J 9rerr, 
et1r9u Drives Gsocls, 
.N..PTJ 1.(!505, 1200  
Jeevänar.thni Street, 
Poonthur-ai-:RIed, 	rde-.21, 

C.Krnarasamy, '5/0 Chinnppe 
Gounder, Retired., Oxive. 
t81, S.No. P 4206, O.o,661  
Shol-ep - Pruvae, 5uthar.r PL - em, 

T.S.Rer w.urthy J I c4. 	j 	•, 
.• Si;T,K.5s.idaraja1u, 

Re-tired., Driver 1R' Special, 
S.N..P 3540, 15, Sunderarn 
Street, Erode-2. 

1%.Ibdul Jaffar, 
315. 5/. Abdul Kader, Reti.ed,, 

Driver, Giods, S,Nn,V 44', 
235 Kalyanasu.ndaram Street, 
Er.de— 638 002. 

Sj..Nos. 300 to 311 are 
epnlicents in O.A. '54/93 



,, 62 .. 

iaaiyen, 
iman, Retired., 
'B' 
7458, 76L.G.G.S. 
\J.0.C. street, 

3alayam, Er$de. 

man 5/o Munusarny, 
i,, 	huntr,  
2072, PTJ, 	 L 
' Colony, Ernd. 

or q  j an, 
oswamy, Rctire., 
A' S,No.14332, 
attalafl<arr Lae, 
jrei Road, 

iaiyan, 
imugarn, RetI:ad., 
'A S.No, 
A, Raiivay C1:". 

TaC an , S/ v. Pfj fli 
i Cuard 'A', 
\]O.748 9  112. 
r Ki1 Stre, 
Nagar, Erede-638 OJ2. 

irnuthu, 
Dta Thevar, Retir9d.. 

S. No.16066, 
mmrnaiIiiarn, 11/8 
':anjappa Leyr,ut, 
Cojmbatsre-641 402. 

nna Filial, 
ngasuamy Plilal, 
-i. Guard, 
152711  20 I.rt.n Chinne 
man Koil Street, 
alpaiayam, Eroda-3, 
r District. 

S/o \Jenketesan, 
d Guard, S,No.12563, 
UThera Illam 5  

ranpaJ.ayem, 
loyam Pest, 
2, Periyer Disct. 

imanan, 51w, S. 1adi'ih' 
d Guard. 5Nw,1376. 
hipRlayam Street, 
ran pelayarn, 
layem Post, Erode-2. 
r Djstrirt. 

LN312 to 321 are 
applicants In 0..No,55/93 

... AP?LICANTS. 
.Contd./— 



• 	• 	I. 4• •• 

IJ.K.Shunmughasundaram, 
SO .S.Karuppanasemy, 

327, Retired., Special grade guard, 
S.Nri.J/T 35, 194 E, 
Railway Colony, Near Railway 
C'lany Pist Office, ErOde. 

V.K.Unni Nair, 

328 	S/ti K.Raman Nair, 
Retired., P'ssistat tuard: 
S.No.1902, Ccntchery Sf: 

R.Lakshmanan S/c rnasv, 
329 	Retired '' pecil Guari 

S.N,7210, D,No,1%3, 
Sestri Nagar, 
Road, Erede. - 2. 

V.Swamyappah, 
3.30. S/a G.Visuvasarn, Retired.:  

Cuard, S.Nr. 14111  
5 Karuppanaswamy <oul Iii Stt&c, 
Suranipatti Foad, £roda-68 CU 

- 	Perlyar Dist3ct. 

R.lieeraraghevar'1, 
331, S/o V.Ro'rna Iyer, Retired 

Cuard,5.c.1522l, 	- 
Tayumanavar Street, 
Pundural Reed, Erode-638 002. 

K.Pamalingam, 
332. 	V.Kandasamy, Retreo., 

Driver P,,  S.Ne. PTJ 10052 2  
Door Nc.16, East P'ttakarr, 
Street, £re-63 002. 

C.R.Samuel Raj, 
333•  '.S/0  G.N.Anandhem Pillai, 

Retired. Driver '! Special, 
SNe. p 2836, 23 A t  
Panchayat Union Street, 
Nan€hepe, Podenur, . 
Coimb6tere-23. 

SJ.N.i.22 to 332 STe 

applicants in O.h.56/93. 

rAl-i, 	. 
r Batcha, Petirel., 

Soecial, 
26 168 Iafl Riir, 

cr  

StJfU, 5/0 Nanappa 
etired., Driver IAI 

5, 95/11 ArthinliLam, 
(re.Road, P,danur-23, 
Nadu, i... APPLICANTS. 

.. .Contd./— 
1 



, 	qt4 	•• 

5,Voluswemy Pillel, 

• 
,.SankaraUn.yam Pi11.ai, 

336. Ret•1rèd Driver 	lB.! 	S,N.,6437, 
D,Ne,360, Selvapurem, 	. . 

North Peru,. Main Read, 
Ccjmbatre-641  

K.RengastJeniy, 	 . 

. 	 , 
• 

510 Kuppuuamy Naidu 
'A . . Retirel,, Driver, 	. 

SpeciaL, S.Np.P 9464 
-• 	. o,N..24; 	Main Raad, 

• Podanur-23, Tamil Nadu, 

• Khamed $heri'f, 	. 	 . . 

338. 5/. A.Kader Batch, Ro:r. 
D'-iver 	) Spcciai, 

NP. 	4341,'Mairt 
. Pdanur-23, Iami.1 N3du 

- 	 . 	. 	. 

339. 
Neñappe Niu, 
S/VenketaswamyNaidu, 

S1 N.333 to 339. are 
pp1icents in o..57/3. 

Retired Driver 	tot. 
, • 

. P 349.8, 	Bjanai Ko.vii 
Street, Pudanur-23, 
Thmil Nariu. 

.P&lanippar, 
. sf... Kuruppanna Goun4er, 

34 Retired. 	 - 
• S,N. 	,. 43a3, 	 • 

Ji1angattur, 	Ktdachenali'ir. 
Erude. - 10. 	 . 

P1Pa1aniappan, 

341 S/R Marappa 
• Ret1r ia d,, I Fireman 	let., 

SNi. 	P 	43$.2, 	. 	• 	 • • 

• !ei11aikattur, 	• 
Kedacheinallut 	P.O. 	• 	 • • 

• Thiruehengodu Taluk. 	• • 

M,Chellappan, ••• 	••• 

42. S/t Marappa Gounder, • 	• 	.. 

• 

Retired.,Shunter, 	• 	 • • 

   S. N..9454, Mampa1eyeni, 	• ••; 	 •• 	•• 	• 
Pallapalayam, Er.de-6. 

• ? 
A. Pa1eriappan

343. 	

, 

S/u Athathappa Gsuder, . 	 • 

Retired., 5c*te?' 	 • 

S.N..,P7465, 	N..5O4i., 	• • • . 	• 

• Velankat.or, • 

• Kadachenallui-, Erode-lU,, 	• ... APPLICANTS. 

- 	 • 	• 	• 

• •' 



t . 
2 

r - :- ..... 

P.Gurusamy, 
• 
344, 

. 	fc 	Pa.Laniappe iounoer, 
Retirod..Drive 	LAt . 

. 	. S..t4o. 	r 	7160, 	N1 
L.G.G.S.Colnny, 
Killampalayam, tide-2..  

R.Kumaraserny, 
S/o Ramas8my Gounder,. 

• Retired 4 , 	Shunter Lot.o, 
• S.No.P 	63151  

Govindana1ayar, 
Alampelayam pin. 
via., 	Erode. 	• 	. 	 S  

G.Ssnuel Durai Saiy, 

-346. Z/oGnanadurej, 
Retired., Driver 	ti 	, 
Spi. S.No, 	! 	3107, 	32 
Upstsir 4th CrcsF Roeu, 
Peramasivapuran,. Lilaudi.-51 	tU.. 

V.Sengodan, 
• S/n Velappe Courier, 
. Retired.. Shunter/Loco, 

S.No. 	P 3510, 	Vilankattur, 
• D.'i-.54.- Pulapa1ayam.O., 

Kadachanur (Village) 

• C.Nachimuthu, 
S/c Chellabpa 	urVe, 

• Retired., Shunter, 
• S.No.F 4384, 	Pnclape1ey 	Psi 

Kadachenallur, 	Palipalayu'n, 
• Erode-6. 

-. T.5.Alimoideen, 
349.5/0T .J.Shir'uddin 

Rtired.., Driver tA  

Spi., S.No. p 3260, 
47, T.-J.Shirfuddin Street, 
Sestri Nagar, 
Near Railway Celony, 

Sl.No.340 to 349-are 
applicants 

tty Nair, 
nan Nair, 
ver 

0 .PuehpelayR, 
Y.l1ege F':0a6, 

rJ1678 COl. 

- 	- VN.jje n, . 

S..No 4  10429  Ns.i/7801  

Vidya, Single Stree,. 
Old Kalpathy P,O., 
Kalpathy, alghat 

67H0fl3. PPtIC.NTS 
Contd./— 



.PPLICNTS. 

.... C.ntd/— 

.46 

T. 	 C.Chathu, S/c App 

	

- 	Retird., Driver tB , 
352 	•So. P.  5287, 

Kurungad HQUSe, 
1aruthe Toad, Pighat0 

P Krishnn, 
S/o .Arumughan, Retired., 

33 	Driver 'B', S.N. P 9449, 
Chungath Hnusé, Kevi1pd 
P1JJ•, PaJ.ghet-17, 

P.Sukurar,n Neir, 
354. 	S/c P.Sankara 

Retired., sst.. Gta, 
S.No.15394, Palakkott 
Thenurvia. Porli, 
Pghat-67e 616. 

P.Govindai, 
355 	S/u P.Serkara Menun, 

Retired., Guard EP, 
•S.N2024, Srival3arn, 
HNt.M./33, mndire'!:ur. 
Kallbp'Jlly, Paicjhet-5. 

R.Naryarn, 
356. 	Va V.Raman, Retired., 

Driver t:t,  S.N.. P 5847, 
CJendike iJi1ayam, 
Kdrathodi, 
Kadukl.atkurne, 
Palghet-678 005. 

J.Ve1ukutty, 
357 5/ Narayaneawemy 

etired., Driver 3', 
S,Ni,PTJ 10113, 
mba1aperambu, 
Near Iladrassa, 
KdVilpad, Palghet-17. 

T.Velayudhan, 
S/n The'ethy, Retired., 
Guard'C', S.N., 16223, 
Devi eadan, Pottakulam, 
Kavilpad P.O., Pa1çjhat 

V. Viswanahan, 
S/o Kuhhna.i, Retired., 
Loco Shunter, 
S.Mo. p 5184, 
Vellankad, Kr'i1pd, 
Pelghat—1 7. 

V.liasu, S/o Ve1yudhan, 

	

360 	Retired., Driver tAt, 
5.N, P 3164, Charidrasoudhern, 
Tannissery. Palçjhat. 
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V.1Ihevan, 
361, Sf. Je1ayudhan, 

Retired., Driver 'B', 
SN. P 9416, Rahendra 
Sadanern, rvlelepuram, 
'levekkct, Pin 679 002, 
P1ghat. 

T. V. Velayudhan, 
5/o P.Vearen, Reirc., 
Guard 'B', S.No.6B5, 
Thurakad House, P.O. 
Peruj.ttukurissi, 
Paighat. 

V.Sivararzan .Neir 
S/o K.Kesavan Nair, 
Retired., Guord 'A', 
S.No.6852 1  72/P, 
Instrunientation 1c 	ship 
P.O. Kanjkode Uest, 
Palqhat. 

S,Jeeracghavan, 
364. S/.P.Sincjarni Re.ir 4 , 

.Gurd 'P.', 54Ne.14522, 
Fr N.. H-2, Housing Unit, 
Karamadsi Road, 
11ettupa yar, 
Pin-641 301, Tamil Nad. 

fl.,Narayanan Nair, 
365 	S/. Thvit.ta I;er, 

Retired., DieBel Asst. 
S.No.P 9444, 
1lu)1akkara Hruse, 
Puduppaniyaram P.3., 
Palghet-67$ 733. 

K.KeSu.remania Iyer, 
366. Ve K.S.Kuihna Iyer, 

Retired., Guard ge', 
S.N,1I49 39  N..3/1261, 
L.PJiPuram lIillage, 
Paighat, 

J2  ADMP, akrishnan, 
kkande Uarier, 

V(Pr. 	 :'ai1 Guerd, 
n\\67, Harives, 

?. 	a116kwngare, 
' Pala 	67*9 009. 

\1\ 	 en: 
..prkuttai 

!rtu• 	r, 
436, 

Thothuangal House, Melepurarn, 
P.O. C1avakko.., 
Palghet-2. P.PLICANTS. 

. 	1- 
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R.Paramesiva fiercn, ! 

39 	S/ 11,N.Rarnan Ilenon, 
U 	Retired.,..Driarr'P.Spl., 

SNi. r 4684, 
Shfvasilam Mdathj1 Ho'jsc, 
"e'nnekkare P.O., 
Ne.rarii, Pelght-4. 

P,Thenkaraj., 
3- r54 S.Piinnan, Retired., 
I. 	 It Driver 1 	Spi.., 

S.N.. P 2'760 2  76 N, 
Behird Ram Thea1re, 
P. 0.SLnamengalam, 
Salem - 636 005....; 

.Ramekrishnan, 
S/0 1.ppu, R€tIreI., 

371 	GuardtAy Spl, 	S 

S. No . 6806, 
Rmnç)ienat HrDue, 
19 /360, Wiest Vakkera y  
Paighat - 676 001. 

C.CopelaKrieFnan air, 
372 	5/. J.I1adhevar. Nr, 

Retired, Driver . 1 A' Spl. 
SNQ. p 6440, 
Cherukaro trishr.c Nivaa, 
P.J.Iannadi, Peighat, 
Pin - 67 71 

SSurirajen, 
373. 	5/0 T.K.Sundararejjalu, 

Reti:ed., Driver At 
Special, S.Nr. P 2327, 
203/J inayakarko ii treet, 
Nadarmedu, Errde-638 002, 

K.randurngan, 
374 	SIr,  I1Kesthuri Na.du, 

Retired., Driver.•Lfi' Spi'. 
SNo.P 2902, 17/4, 

mmamandam Roed-
Sr4rangarn620 006. 

U.G.Veerasamy, 	: 
375 	S/u GovindasamyPLl.).aj V. 

Ref1red, D"jver, P.', 
SN.. P 18411  48/2, 
Subbalah Street, 
&ang1ia6dapurarn, • 
Tjruchj-620 001, 

V.Sithan, 
376. 	S/o Vaiadt'ri,Rt$r,eo., 

Driver IA', S•Nt.Pf775, 
D.Nr.24, JeevRnda Street, 
Poondurai•Rsed, Erde-2, 

1.Nc.5U to 72 are 
prJ•icants in fJ.1 .5 f 3,  

... APPLICANTS 
., 



/ 
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- 	P: °aoniamy, 	 S 
377, 	S/n R.Angemuthi, 

Retre.'.,Driver 	tAt, 
S,No. 	PTJ 10027,. 
Jelie1er Street, 
Municipel Colony R68d, 
Erode-4. 

.rrok1asarny, 
3713. 	:5/b 	J.Ar.jlanancam, 

S 	Retired., 	Cuerd 	tA? 	. 	.. 0 

LNc,, 	5253, 	12, 	 S 
Kamarajar Street, 	S 
Nadar Fédu, 	 S 

S 	5 Jinayaker Koil, Er.de-2. 

.flengesrny, 

379 	S/O C, 	iei. 	Fetirec,.  
Driver 	A 	, 	pl. 	S 
S.Na. 	PTJ 1344, 	21, 
Golden Street, S 

Tharigavil 	iias M ir.vy Po Fi d, 
Dhar'r3purt--636 702.  

K.ilunusem)' Nai.du, 
380. 	S/i C,Krishnaserny Naidu,. S 

Retired., Driver 	TC' 
..SFG. 	?Bt 	V 	61, 	. 
o 5, 	Kallyariria Counder Thtttam, 
e,runduri R,ad, 	E'cde. S 	 5 

P,Deniel Jyara1, S 

3131. 	5/. Paul Pillay, Retired., 
Orivr t6f I S.NnJ 6441, 
No.400 8 Re1lej Col.ny, 
E:ode, 

.(1enickam, 
S 	 S 

382. 	S/c, 	(1.!4flatflUthU 	Naicker, 
:Retired., Driver 	tAT 	Spl. 	• 
S..No. 	P 29011 	22/26, 
Chinna Mariaminan Koil Street, 
Karungal Palayam, Er.de-13, 

S 

S 	 S 	 R.Pongiannan, 	 S 	 • S.iNc.3?3 to 383 are 
33• 	5/a Ramasamy G.under, applicants in 0.M.60/93. 

Retired.; Shuntei, 
S.Na. 	P 7464, 0 N.. 3/69, 
Rejaji, Naar, 	Cavery 
Ee83 007. 

S I ZA~~b 0 	 0 

DtR - S 	 384çs/O 	 y, 	Re:Led., 
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G.Kannirn, 
5/. G cinárejelU Nidu, 

	

385. 	Retired., 1riVdr 'P' 
Si,, .N.. r 3042, 
N6.420 K, Reilucy C1ny, 
Erodo-2. 

R,Rengasamy, 

	

3E6. 	s/, Rmasarny, Retired, 
Erver tCt, 
5.t'ie. •T1 10238 9  
Ke11ng9rYar P:.1ym, 
Fudur Oheieni 'ost, 
vie Erode-638 301, 

K.G.vindan, 
387. 	Sb Kendha Gouncer, RccL:  

Driver 181, S1Nc. r 
N,,102 C Type Rai1Jy 
Erode-2. 

O . NerayaflSefl1Y, 

383 	SI. 
Goirdarej aly heidi, 

Retie., Shunting Drive', 
S.NII PTJ 105039  3R1. 
NaderMedJ, Pr.ond6:ai 
Erjde-2. 

K Varedrerejen, 
5/. Kruppan, Retire60, 
Guard A' 5'.N,,2122, 
Thirumuruqan Street, 
13  astri Negar, 	.d€ 

. V.rjunan, 
/. \ienketàCha1cffi, Retired.,  Guard tF.' S.N,.12438, 
38, NarnasivaYem atree, 
K.11empalayam, Erode-2. 

1.IlunisUemY, S/c iiuthu, 
391. 	Retired., Driver Special, 

S,No. P 93891  11/52, 
E.V,R.Periyar Nagar, 
Erpide. 

N0Muthusamy, 

	

392. 	
/' fleilsppa Gounder, 
Reired, D:iver EI, 
S,No,80859  1/113 
Gddppalli, Cauvery R.S. 
Erode. 

P. Visu ariath an, 

	

393, 	S/R S,PalaivelU, tetired., 
Guard 'A', Spl. 
5,Nc.7620, 324 '8', 
Old Riluey Cslcny, 
Railuy Col.ny Prt, 
Ercde-2. 



1 
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R.Venkat.aauemy, 

	

394 . 	S/o R,Ramakrjha 'Neidu, 
Ret 4.reL, Driver 'A 
Spi.' S.Nô. P 28Z2, 
126, 0 Railway Colony, 
Ercde-2, 

M.Chinnppen, 
S/n Iluthusamy 6ouid, 3. 	Retited., Shun -er, 
S.Nu'. P 6965, 
Udeppalli, I.Uerd 31, 
Cauvery R.S. . p  Etvr .7, 

K.Chennimalai, 
S/1' Kuppnnan, Reti.r'.. 

	

6. 	Sh'.jnter 'L1, S.NI. P. 344, 
Nethaji street, 
Kè1.1ealayarn, Erod.-. 

KmS.bdu1Sathar, 
S/c! A.Khader Sharie?f, 
Retired., Driver 'Pt,. 
S.No. P 2207, '74, 
Ambedker Streat, 
SRstri Nagar, Eode-2. 

M,Chinne ("ovindan, 

39$' 	S/."fluthusamy, Retired, 
Guard tAt SpI., 
S.No.672, B 460  
Hcusiñq UnIt, Sampath Naar, 
Erode-Il. 

	

: 	F'.Kene, S/c. R.A.Hammanthe Gounder, 
d., Driver 'A 1  Retire 

	

39• 	
8 1318,26 8, 

Khedei I9ahideen Sahib Street, 
Erode-2, 

N.Rarnasarny S/u N811a'GoLridct, 
400 Retired, hunter, 

5.No. ! 4230, No.1/56, 
Puduppaleyair, Kattur, 
1ampalayam Post. 

R.K.Subrameniam, 
40 

	

' 	
5/.R,Karinjah NaidUt  
Retired,, Drlver 41 'Spi. 
S.No. P 5509, N,36I, 
J4kera 5tret, 

Gounder. 
,' tAt 

.•- 
273 
!kkafl Tho4tarn, 

... APPLICANTS. 
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P.Palenleppen, 	S  
403, S/a Pongia Gounder, 

Retired., Shunter, 
S.No.4019, 	85, 	Gavindampalayam, 
Alampalayem P.O., Erode, 

K.Nallathamhi, S1.Nc.384 to 404 are 

 
5/. V,Kumaresarny, 	Retired., 
Guard, 	S.No.15721, 

aDplicents 	in fl.14.61/93 

1/2 E4st Street, 	1arnoa.)n, 
Erode-P. 

• P.&.Krishnan, 
S/a Subramania Iyer, 

 Retired., 	Guard', 
S,No.11723, 	1/500, 

• Chethapuram P.O., 
KaLpsthy, 	Palgha4..•-678 	303. 

• A.raghavn, 	S/s 	.Appna, 
 Retired., Driver 

• .No,4105, 	Alangois  
Olavakkc.t, 	P81ght-61fl 002. 

Svdney 	?rt 	1e3•1r, 
 Sf. 	H.V.D.'c'Iei.l., 

Retired., Driver 	131, 

N.. 	ri 	10361, 
• Car.vin'- Rebirisnn Hnad, 

Palghat-678 014. 

V.P&rumughan, 
S/. Ayyapoan, 	P.etirol. >  
Driver 	S.N..2136, 

S  Pra6anth1, Sree Sethya Sai 
• Wager, 	Kal].akulanqara P.O., 

Palqhat-678 009. 

• R.Palanlappan, 
409. s/ 	Rangeswamy, Retired GuArd 

'C' 	S.Ns,1791,. 
Sham! Wives House Nti,36/664/1 

• 1ang.d6, 	Olavekkot, 
°alghat-678 002. 

P.Krishnankutty, 	• 5 

 5,10 Cheriathu, Retired., 
Guard 	'C', 	S.No,6093, 
Peoinjakkr 	House, 
P.O. R!a1ur, 	v1e.,Lakkdi 

- 679 302. 

• . 	K4V.Ramanathan, 
 5/. K.V.Viswanatha Iyei, 

Retired,, 	Guard 	'A'm 
S.Nr.13562, .2/137, 
Now Kalpathy P.O., 

Paighat-6?8 003. ... 	APPLICANT S 

• ...Coritd./- 



fv1.I<rishnan, 

412 	Mayendy, Retired., 
• Driver 'A' .Sp1., 

S.No, r 1871,. 
l5j Niva t ThekkepE.rambu. 
Puduppañiyanøn P.O., 
Paighet-678 733. 

T,P.8aiakrlhan Neir, 

	

413. 	5/. C.Sékharan Nøir, 
Retired., Guard IAT 

•S.No.10525, lootIet. Hu.sc, 
fenkurlssi P.O., v:ta.. 
f1ark8rai, Paighat-67C57, 

K.F1.Kunchu, 

414 	,• fanickan, Retired., 
Driver 1 81, 
S.N.. • 446i, 
Kailingal House, 
Paruthj5u11.d. P.O... 
Peighat-678 573. 

P.R eghdverkutty, 
Sir,  V.Ped,na,,ahh',n Isir, 
Retired., Driver  
S,No, P 6977, 
Serayi, Pudussery P.O., 
PaighHt-679 007, 

V • K ,P r(1eKrishri, 
5/0 K.Sankaran Nair, 
Retired., ')river 'ky, 
...N.6 P 77911  Arupuzhe 
Cheruva€hur House, Peril °.O. 
Paighat-678 612. 

K.P.KrIshnan, 
5/0 Sankaran Nair, Retired., 
Guard 'B', S1No.6766, 
Venkateswara I1)am 
P.O.Pempedj, Via. Tiru.vliaaia, 
Trichur Distrjct-690 597. 

K.Vasu, S/c Kunjunny, 

	

41e. 	Rtired,,, .1é.rfhunta 'B', 
SN., P 5301, %Jenkaiathodi, 
eiepurm, Oiavikkot P.O., 

Peighat-670 002. 

4_%_ '' 	c 	-- 'J2' rRetirJ • 
f/'/ S,Nfj5 

C.) ( 	Kakkatarktj 
Kkkanni 

FC'?'.V1ege

OP  

,j 

S/c Reman, 
river IPX, 

ath House,. 
., NS.S.Engg. 
ghat-678 008, ... -APPLICANtS. 

Cont-d. I-. 
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K.Belakrjshnen Nair, 

420, 	-5/c, T.Govindan Nair, Driv3r 
8 	S.No,P 7459, 

Thekkurncherod P.O., 
\Jadakkurn riangalern, 
vie. flttappelam, Paighet Dist. 

P.K.Ramachandran, S/a Kannar, 

	

421 	Retired,, Guard tAt 
S.jJt,.. 7192, Alangod House. 
Olavakkot, Palgh8t-67c 

K.ala, 5/a  Kanrian, 

	

422 	Retired., Guard  tA 
S Na.6121, Sri Narayenji 
Nilayem, Alangod, 
Olavakkot P.O., Pelgha- - 

678 002, 

C,Kiishnan, S/O Chupr, 

	

423 	Retired A&st Guard. 
. S.No,6333, Kalathj1Ije 

Alrg3dé, Olavekkot P.O., 
Palghat-578 002, 

R.Krjshfl3fl, .Na,6767, 
424, Asst, Guard., Ramclan, 

Krishna Nivas, Alanqod, 
Olavakkot P.O., P9lQh. 

C.J.Coelho, S/o F.Coelho. 
425. Retjrsz. Guard !A! Spi 

S.Nr,14493, .Chinnmma1 Street, 
Noorabad, F'odanur_641 023, 
Cojmbatore Djst. 

K.Dhatiashu, 
S/u K.11.K.Gangaiya, Retired 

4.26. Driver tAt S,No.P 66049  
147/n Anthonipuram P.O. 
Suramanga1am...635 005 
Salem. 

	

K.11ayan S/o Kandu, 	 51.No.405 to 427 are 

	

427. Retired, Cuard(B), 	 applicants in 0.b.62/93. 
S.No,1218, Kozhan.gottjj. Hot.se, 
Atriirked, P.O,iandhjsov5 Sadan, 
Perur, Pe1hat, 

R.Laxmaan, S/c EeCRenq saj;i y 
Naldu, Retired., Shunter 

	

42P. 	iesel,S,No.g514 	. 
No.5,Keer3jkara Streets  
Ercde.1, 	 ,• APPLIt.A;NTS V 	

..Contd,/— 
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N.'Sengoden, 
429. S/o. Nenjeppa Gounder, 

Retired. Shunter, 
Loco S.No, F 5250, 
East Thot1 ipalayem, 
Door No.431, kadachanur Uillegr 
Pallip8layam—C. 

V.PerumalI, 
S/a Venkatasamy NAjdU, 
Retired, Goods Driver s  
S.N.u. U12. D.No.91 r, 
Leighbezee.r, Surémarigeiirn 
hem Road, Salem—'i. 

V.Kunarasemy, S/a Jë1app 

431 	Gounder, Retired, Shurr3 t , 
S• No. P 4433, No.1i 
Alempalayem Post, Frode.-6. 

.S.Velappan, silo Sencda 

432. Gour1der, Retired, Shra/ 
Locc, S.N'. P42921  7/-- ti,•  
Puliarnarathu House,. 
G.vir.dahpaiayom, 
lanpalayam P.C., Lrod 73. 

P.Kolandai GJunder, 
433 	S/O Palni Ictjridcr, Peti.rcd., 

Fireman a, .No.P 562.1  

NBdáriudu, E.rodt3-2. 

.Sengoda G,ounder, 
43, 	5/c Marimuthu !ounder, 

Retired.., Firemen P, 
&.No.P .50419  Plempa.cyam, 
Pudupalayam, Pariakdu, 
Pallipelsyam, Erode-6. 

S.Veradharaje Mudaliar, 
435. 	S/o Sunder Mudaliar, 

Retired., Assistant/Diesel, 
S.No. PTJ 10158 9  104/0 
Railway Colony, Erode-2.• 

K.bengoda Gounder, 
436, 	S/c Karuppafla Gounder, 

Retired., Driver 
P 4778, NoiZ16 C Typ 

E•ti€-2. 

/i •( 	unIim , S/a Ramaamy Tadu 
(47 	iredT,i 'sst. Guard, 
*( 	No.$5!, 351  Rajj1's Stet., 

Erode—)2q- '1 
\ 	)i;/1

LORE 

•• APPLICANTS 
.,.Cnntd./— 

e 
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• P.N.Balakrishnan Neir, 

• 
Sb 	Reman Pilla., Retired,, 
Guard, 	11.No.6966, 
1enga1eth HOU89, 
Nedungottor, Shorariur, 
Pjn-679 121. 

• K. Nereysnan, 
439 Sb 	K.Unnemen, Retired., 

Driver'At, 	S.Nc.i925, 
Karamanna H3use. 
Vadanekurussi, 	P.O., 
Vedanam Rurussi, 	via.. 
Shoranur-1. 

M.Chinnan, S/o Ramr, 
 Retired.,Asst. 	t.ud, 

S.No,7040, 	Mer,lchithàdi House,  
Nedungotur, Sh.repur—i, 

T.Velukutty, S/a T.Nryermr, 
 Retired., DrivartB', 

5.N.,P S776, Thuvakkat.tt). 
House, 	Nêdungottrcr,  
Shorenur-1, 	Palghet L.itic. 

• K.V.Gopinethon, S/o Kuraren, 
 Retired., 	F.sst. 	Guarc, 

$.No.15447, 	Kallozhi Vattathdi 
House, 	Peuthipra, 	Shoi'r'ttr - 

679 	121. 

R, Baler amen, 
 5/0 K.Rsjamennar Naidu, 

Retired., Driver 	1 AT Special, 
S.No.P 4660, Sastri Nagar, 
Railway Colony P.O., 
Erode. 

V.Achuthan, 
 S/a Venketaraman, Retired, 

Driver 	14t, S.No.8221, 
Railway Cnlony, Erode. 

.T.Hewett, 5/o A.N.Heuett, 
445. 

Retired,, Driver 	'A' Speciel, 
S,No. 	p 29420  278—H—T'pe, 
Railway colony, Ernde- 

638 002. 

M..Chellappan, 
44 	S/c Muthusemv Gounder, 

Retired, Driver'B' 
S,Na.P 5774, 31, 
Thiruchengeodu Road, 
Pallipelayam1, Erode. 

Sl.No.428 to 442 are 
applicants in 0.A.63/931 



, 
n. Retired.,. 
d,. S.No.1. 60731  

treet, 
Railja,' Co1ory P.O.  -* 	 LE 

t. '$ri 

I. 	

7 	SI 

D.D,Rozerie, 
S/s. P.D,Rozario, 4/ ' ' 
Retired., 	Drivir 	IAT 

Specia,, 	S.No.P 3029, 
30 A, 	Sastri Nager, 
Erode. 

K,Merimuthu, 

44R.• S/o Keruppanna Gourider, 
R'3tired, 	Driver 	tPt, 
S,No. 	p 	5333, 	No.36, 
Kesipal6yarn, 

Pnnadurai Strt, 
	Eroci. 

K1Palaniappan, 
• 44 So Karuppannen, Retired., 

• Assistant Guard, 	S,No,?E'55, 
9 	Sada'en Palyarn.Road 
Sasthri Naoar, 	E.ode. 

V,Remesamy, 
S/o 	\Jelappa Gthurder 9  

• Retired., 	Loco 5hunter )  
S.No.4919, 	Pallipalayarn, 
Alampelajm,P.O., 	Erk, 

P. Ke rid a Lam y, 

451 • S/ 	Paramesi\ia Gounder, 
Retireu., 	Shuflt3r, 
S.No.P 9405, 	Nc.422, 
iampalyam, • Pallipeiey8m, 

Erode. 

C • P aleru.app an, 
452. S/o ChirinathEmbi, Retired., 

Shunter, 	S.No.43791  

East Thollipalsyam, 
S.P.BJill Colony, 
Erode. 

F1.Oakshinemoorthy, 
453, S/c Ivianickam, 	Reti:bd., 

Driver 	1B', 	S.o. 	P 9511, 
Kumaramanlam P.O., 
Thuthiputtu 	Pin.-635 B'll.. 
Ambur (N.A.A.Dlst). 

N.Balakrishnan, 
454 S/o 1.Narasimhan, Retired., 

GLard 	S.s1o.12519 
54/1 TNHB Flat, 
Kamaraj 	Nagar, 	outhP.ver'je. 
- 	iyur, 	Madras..600 C'41. 

- 	. -' • 	,• -'.' 

S ... PPLICNTS 
., .Contd.j-. 
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P..Sanjeeva Rao, 

456 	S/c, P.N.Sarvothme Ras, 
Retired, Guard FI ,  Speci.1, 
S,No,12522 9  8,309  
Housing Unit, Periysi Nagar, 
Erode-638 001, 

i'.SJbdul Jabber, 
Since deceased by Legal Repr2sentetive 1  
Smt.Heerajan, 67, 
Kovelem Street, Teachers Cr'ny. 
ERODE - 11. 

R.Nsrasinihar, 
S/o N.Rengasarny N.du 
Retired., Driver k 
s,, p 6978, Shestri Naqar,  
Kamaraj Street, Erode. 

R.Thangevelu, 
S/a P.Rengaserny, Retiiod2, 
Guard 'I-.', S.No.1098, 
498, Pgrahara Strsct,  

H 	 Erode-638 001. 

K,Paleniacpen, 
S/c Kandappa Gounder, 
Retired., Driver 
S.No. PTJ 10070, Dr.No.10/1. 
KRPD Road, Karunkarn Macit;, 
Pallipa]ayem, EroUe-.638 G3. 

.JarnE, Sb i,Frnki3UV 0 j31Ziq 

461. Retired., Driver 'i' Spi... 
S.Nc. p 2819, 8/13, Joe 	t 1cr, 
Rengeth Palayem Post, 
Erode-638 009. 

.Karuppannan, 
462, S/c, F4ppji Gounder, Retired., 

Shunter, S.Na. p 5121, 
Odappélli, Pallipalsyam, 
Erode-6, 

N.Sengodan, S/c Nails Gounder, 
463. Retired,, Shunter, SNo. P 5295, 

Last Tholliye Pelsyam, 
Kedachanallur Post, 
Erodo-6. 

V 

51.Nas.443 to 463 are 
appLicants in O.Fi.64/93 

t ... PPLICANT5 

.Gontd./— 
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K.K.Krishfla Iyer, 
S,'u K.Krihna Iyer,. 
Retired., Guari/A Spi, 
S,No.13745, Chembei Village 
P.O., Kuttyi, Palakked, 
Pin 678 572. 

M.Veeniban, 
465. 	S/0 rL.Nakelan, Retired., 

Ljco Shunter,, S.N.P 5329, 
FlullathodY House, 
(ariancorie,P.O. 'ott'y 

'P81ekkd Distrist. 

C.C,angadharefl Nair, 

	

466.. 	S/o K.Kuhhafl Nambiar, 
Retired., Fssistani Cu 3r1, 
S.No.I864, Lakshmi Nivos o  
P.O.Puthiperiyarem, 
Peighat, Pin-67 7334  

G,ParasurEjrnafl 

	

467. 	5/0 P,Gopai Pillal, 
Rétited., Driver 
S,No,P 3067, SaasJthi 	-' 
RsyapPan Streat, P.3. 
Thaharnangal8m, elghet 

678 102. 

C. Net  ay 8nafl, 
S/o A,Chenu, Retired., 

	

468. 	DriverS.N.P 7479, 
'Léela NivRs 	P.O. 
PudupperiYatam, 
Pelghat-678 733. 

K,Reghavan, 
Sb M.Krishnafl, 

	

469. 	Retired., Driver 'Ps' 
SpL S..No. P 2400, 
fiullarithodi House, 
Karirngade, P.O. 
(Kottayi, Pe1ghetS? 572). 

P,K.Sivasaflkarafl, 

	

47. 	S/c P.C.Krishflafl, Retired., 
Guard, S.No.14108, 
P,uku1angara, 

Nayafle House, •P0., 
Sip 676 642. 

f#•V f ri 
athy Pillel, 

%. 	
Guard S.No.14117, 

( 	uid Kru Road, Lalpe -C., 
Ttiôiy 1Lst., Tarni). t'Jed, 

. APPLICANTS 
..Cotd. t- 



	

.. 	S. 

T.R.Unnikrishnefl Nambier, 
S/c Raman Nembiar, Retired., 
Guerd 1Bm S.Ns.9791, 
Abhilsh, Ravipuram , 
Kochi-1, 

K.\J.Sarasuathi Amme, 
U/a Late K,Balakrishna rienon, 
Retired.,, Driver, 
SNo,P 3512, Kallazhi House, 
Pudussery, Cheruthuruth'7 . 

A.Kunhikrishnen 
S/a P.K.Sankaren Ngir, 
Retired., IAI Grads 
S.Nt.96t51  Krishna. Viha P.Ci, 
Paruthip'illi, Palghat6 

4754F A.Marimuthu, 
5/. M.Pr.gamuthu Naick.r, 
Retired, 	Spi., 
5 0 No,. P 35741  i0, 
Dhenalakshrfli i11a'., 
Kumaren Street, 
Kavurigal Paiayarn, Ed-3, 

M,Natesen, 
S/o fluthusamy Gounder, 
Retired, Driver 	S1.. 
S 5 N.. p 43691  P.C. 1612, 
I.C.Poltce Quarters, 
Dhaflcdndhiri Negarp 
Pondicherry. 

G.KJbdul Sathat, 
S/a G.Khader Badsha Sehib, 
Retired Guard 	Spi. 
S.N.. 11786, 17 Syed 
Jalal Khari Street, Fort, 
Salem, Pin 636 001. 

478, R,Ramasamy, 
S/.Chinnakesavan, Retired., 
Driver 	S.Na. J/1 12972  
176, Mandaps Veethi, 
Erode-I. 

5 7 ,No,464 to 474 .ere 
r,plicant In 0.I.65/93. 

479. (.Ibrahim Khan, 
5/c C. Ilohamed Khan, 
Retir'd., Driver '', 
S.N.. P 3028 9  1-249, 
Shamahad Manzil, Perear Negar, 
Er.de-1. 	 ,,.'PPLWANTS 

.,. Con.td./ 



Sb LkshmanEin, Retired. 
Diesel hunter Se No.V.5,. 	 '. 	 .. 

93, Tht±U . \J.K.S.treet; 
Kollampaleyam, Erade-2. 

481, C.David,S/b D.Gebie1, 
Retired., Driver tpt grade, 
SNo. P.229, 223, 
Sasthri Nagar, Sade'n 
Palayam Road, Erode--2. 

482. C.Subrananian, 
S 	 S/c P Cflinr-reppen, 

Retired., Guard h 
Spi., S.Na, 12327, Plcc 31. 

.16th Avenue, Ban6 N392i', 
mbéthur, Madra-6O0 J39• 

483. C.Arokiasarny, 
S/c P.Chinnappart, Petird.) 
Driv3r 'A' 5,Nc. P 2.1i5 
D.No.77, New Stree', 
Eroe-1. . 

484. K.Palaniappa!1, 	 S 
5/a Kappa C-und.r, 
Retired.,. Driver 'h', 
S.-Nn. P 77.882. 
Alava Goundei' Kdu, 
Manienr, Salem—ID. 

45. C.Rengasamy, 
S/s R,Chinriasemy 
Retired.,'Driver A' 
S.No, p 2831, 329 
Ghotsethottarn, Udumalpet, 
Pin-642 126. 

H 	
' 	 486. S.Abdul Kareerii, 

S/c Shaik Jeme.ludeeri, 
Retired.,, Driver lA t Sçl. 
&,No, P 2851 30 Burrah 
Sehile Street, Mount Road, 
Madras-2. 	 . 

487. R,N.Govlridarejalu, 	.' 	 l,No.475 to 487 are 
s/o R.Narayanasemy Na-idu, 	• applicants In 0 t.66/93. 

H 	 . 	 - Retired., Driver -'A' Spl. 	 S 

	

p1 P4661, 51 North St;'et. • 	 . 	 H, 

j ALh uvanarn, Kumbkonam, • 

103. •., 

C

-P i

,  
~ 

/47 

/ ( 8a1BJTWickam, 	 S 	 S 
( 	 Lat K..nthonysamy, 

4 	 Retir'LV, Otiver 'E3, 
' 	S.N 	.9i3i05, D.No.5, 

S-tF7 Nagar; Pillayer KDI! 

-cIb 	

Erode, 	. 	 S 	

S 
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/4a9. 	Kannnl, 
ise KSinoodan, 

Retired., Driver 'A Spi. 
S.No, P 6826, 
fleligai Natesan Stores, 
N3dar Maclu, PoonthL'rai Road, 
Erode. 

 A.yalakshmi, 
U,'n 	Late 	P.ngamuthu, 
Retired. 	Drjve' 
S.No.P 	2041 	Nc'.27. 
Pilliyar Koil Street, 
Sangliandapurarn, 
Tiruchireppalli. 

 G.fkhilarldam, 
U/o 	Late T,Coindo1', 
Driver 	'P 	Spi., 	S ,Nor 46E5, 
Nov74, 	Vandikarsrth0ttRrn, 
Koljampal'ayaTTi, 	Etooe-2. 

 R.Daya, U/n Late V. 
Ramalinarn, 	Retired., 
Driver 	TAt 	SpI., 
S.N. 	P 37091  ED 2E 
'H' 	Type, 	Railway Colony, 
Erode. 

 Dhanalakshmi, 
/n Late S,K.3vAp1<SE", 

Retired., Driver 
sri; S.No,P 2895, 
ED 	352 8, Railway Colony p.C., 
Erode. 

 Parvathi Sakthivelp 
W:/.o  Late M. SakthiVel, 	Retired., 
Diesel Rssisttnt, 
S,No. 	DIM 6481 	422 H 
Railway Colony, Erode. 

 Nallernmal, 
U/n Late C.Tholasiappafl, 
Retired., Driver 
S.No, 	p 6579, 	29 1  

Kumaran Street, 
Kbllarnpalayam, Erode, 

 K,Lak8hIni, 
U/n 	Late K.Raja, 	Rtirec, 
Driver 	,C, 	.No. 	'J 	22 14  

212 F Railway Colony, 
Erode 

, ,:APPL ICPNTS. 



(. 

497. Sempoornam, 
W!/o Late P.Arumughrr1,  
Re ired., Driver !At, 
S1 	 818 
ED 194 D, Railway Colony, 
Erode. 	. 

498 S.GeejaBai, 
WIo Late M.Ienesan, . 
Driver IA.' Spi., 
S,04 p 21394, D.Na.1.61  
Lenin Street Church 
Railway Colony P., 
Erode, 	. 	. . 

499, Pappa, 	 D1,No,498 to 499 are 
Late K.Ktishnan, 	 pLicrii in O.A.67/93. 

Retired., Driver 
•S,No, p 7945 	. 
Mo.oppanar Street, . 	 . . 
Old uiramangal€in, 
&lern-636 005. 	. 

500. P411.Afokiaamy, 
S/c R.iuthu Retirod,, 
Driver 14T 

S.,'No, P 1718., Wo,752, 
5th 11ein, .8th Cross, 
fLC..Layquf, VijayaneQ&r, 
Bangelrre-40. 

501 • .N.11arappa .Dasary, 
S/o Nar'en D8sar,, 
fletlred., Driver 1 B', 

- 	N,P 908,39  V3/48, 
Perja Vcagampattj, 	. 
VIe., Danishpet R.S., 
Oma.ur T.K., Salem District. 

502, Pushpavalll, . 
tJ/o Late V.R,Vejuprv; Retired., 
Diesel ssist.ant, 
S.No, /I1 1242, D.Nc.641  
Vaooca Street, 	. 	.. 	. 	. 	 • 
Kollampalayem, Erodé-.-2. 

5O3., f1.Kannian, 
5/0 K.3.Nedha1eimu.hu,.. 

	

1,. Drivert2 	. . 	 • 

an Co1ov. 

K 	ng• 	( 	/v.p LIPLjJ Re-fired., 
• . S,No. 15212, 

iSEtclony, 

. .•• ... AP.PLICANTS 
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.Krishnaswamy Neidu, 
S/e N,Arumanatha Neidu, 
Re.±red., ipl. Grade Guard, 
S.No.14310, Kandampethy Ptct, 
Salem.-636 005. 

506, P.K.Sulachane, 
W/1, K.{1.Paremswsran, 
Retired., Driver IC', 
5,No.P 4800, ED 397 B, 
Railuy Colony P.O., 
Era de-2, 

P.P.Remen, 
S/j A.Paththorana Iyer, 
Retired., Guard 'B', 
5.Ne.15243, Dhsna1akshm, 
Upstairs, Near Temple 
Subremenie Naar, 'eleri.bq  

K.S.Georgn, 
S/o K,Simpscn, Retired,, 
Pesenger Guard, 
S.No.13413, Plot No.42.: 
-Iouse r\!..157  A, 
Th .ruiakaver:dnur, 
Selem-.636 005. 

R,Veflkatew2raff, 
S/o N.RRmHnirthsnl, Re;irid, 
Guard !A', S,No, 15850. 
5/137, rdhk N 
Jagirmmapalayam P.O., 
Salem—S. 

511. C.Fongla Gounder, 
S/a Chinrepps Gounder, 
Retired., L.ucc Shunter, 
S,Nu. P 4374, Perle Ilottur, 
JagirAmmapalayam P.O., 
Salem-2. 

KS.5omasundarani, 
5/a  K.K.Subha Rathiriam Iyer, 
Retired Uuard '' Spi, 
S.N..6711, No,75, 
Vinayakar Koil 3rd Street, 
Iloolapalayern, Erode-.2. 

Julie, W/o Late S.Baggyesamy, 
Retired. Driver 1A 
S...P 3261, 3/1 South UI<kedm)  
Coimbatore, 

K. Kandesemy, S/a Kan!ppann8r, 
RetireS,, Psaistent Guard, 
5. No.161 CII, 0daiklnsthuputhur, 
Raniadevam P.O,,, Ramedevan Uiilage 
via,Kandanpalaysrn, Narnakkal Teluk 
Salem District. APPLICANTS 

I • ..Contd./— 



I 

I 
	 .. 65 .. 

.Koseiai Chandra, 
.L/o T,.Suarninathan (iflto), 
Retired., Guard 'A' Spi., 
S1 No,719,, ED 353 P, 
Ra1luy Colony P.O., 
Er o de- * 

P.P1alu, 
J/o. Late f1.Palaniappafl, 
ReUre., Driver 'i' 
Sp1..No.P 2893, •e 1R 
Jeevaccr, Rengompea'a1r ;  
Erode-. 

C.V.arayanan, 
s/a C.t.Krishnan, Retired., 
Guard 	.SNo.3283, 
Mythrl, South Sazar, 
11eyyaTi1ur. 

Smt. R..K.Parv,th1, 
t/o Late K.S.Ranoasar', . 
Retire., Guard tAl SpL 
SN.tA 1124, Elayo 
Subranici NEger, 5iem cte  

51. V.Regipathy, 
S/c S.VTravel, Retired., 
Driver 	Spi., C14 
Kanne Nagar, . V.0.C.NaQElr 
Post, Thnjavir6l3 007, 

No.00 to 517 are 
.ppiiCEntS in 0..66/93 

519. R.1ehbookhan, 
S/c A,.Rehimankhafl, Recire'1., 
Driver 'h.' Spi., 
S,NoJ 3053, No.82, 
Rengáagar, Surarnangalam, 
Salet-5. 

M.Chirnu, S/c 11.I1echery, 
Retired., Driver 'A', 
5.Nn, P 2815, D..No.2C, 
.6th Verma Wager, 
.Surerga1am, Salem-S. 

A.Abtii Wehab, 
5/a  S.M.Abdul Azeez, 
Retired., Driver TAt Spi., 
S.N,n,.P 3691, No.101 9  
Keruy Naqar, 

YS Wager Road, 
Sur?el, Salem, 

Pin-636 005. 

*('522 	Psi, 
oThag1er 

,( 
c.32 
sui ••1 ,PPLICA1TS 

* 

iiohiden, Retired., 
S.No.P 2159  

treet, Old 
am, Se1ern-66 905* 



523, f1.Ramasamy, 
51° Piunusaniy Retired., 
Shuriter(Loco5, SN.s.PTJ 10196, 
O.1o.122, Eeryar Stfet. Old 
Suramengelem, Salem-5. 

524. K,Palarii, S/n Kolendai, 
Retired,, Loco Shunter, 
S.No,P 5256, 5/89 

nna Nagar, Jagir Arnmapaleyam1  

P.O., Salem-636 302. 

525, K.Govindesany, 
S/c Keniasamy N8icker, 
Retired., Loco Shunter, 
'B', 5,No.P 9477, 
D,No,21, Dharmaner 
3rd Street, Sa1em-. 

K.RamakriEhnan, S/c PKuppa, 
Retired., Driver 'A' SrL., 
SNo,P 2164, 
Lekshurni 111am, Jagir 
imrnapalayam P.O., 	a1n-2. 

M.Annama1i, S/o P.  Nthu, 
Retired., Driver  S.No, P 5192, ).F'c..ti 14 0  
Periyav Street Old 
Suremençelarn, 

Periannan S., 

528 	S/c 	:eraryan, Rct.r. 
First Fireman, S.No.P 745, 
15, r1ar±.amn:an 
Solan Vsllem, Salem-50  

P,Subramani, 
Sb ,Peleni Gounder, Retired., 

529. LoShunter tB?, 
SJo. P 7455, ruler Street, 
Solampellam, Salem-5, 

M.$rumugam S/s Marappe Gonde, 

530 	Retired., hunter 'B', 
S,No. p 8078, A/65 Keel Street, 
riyagoundr Patti, 

Suremenqalam P.O., alen-5. 

fLChe1lakannu, 
531 	flunusemy, Retired., 

Loco Shunter 81, 
S.No,P 79461  B 39;  bac'k cf 
the Ram Theatre, 
Suremkgalamp 

APPLICANTS 
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- 	- 	P.Jaganathen, 	- 	- -, 	- 	- - - 

R4-4r'ri . - 

DrIver 'A ' , 5. No . 5551, 
0.No.50, Iluniappan Strett, 
Kichipel.eyem P.O., - 	- 
Salem-5. 

A.Perumal, 
533. 	S/u B.Hanumai Retired. I 

Loco Shunter 
SINS, p 8079, 131 A, 
R3iiuy Colony, 

- Salem—S. 	 - 

R.A.mrrasi, 
S/c -K.Raman, Retit1 6., 
Driver IAf jpj, 	- 

S.No. .PTJ 10057, D.No.1, 
A Flesque Street, 
DidSuramanqalarn, Saler 
Pjn-636 C05. 

V.Ker,daswamy, 
535, 	S/c Veilalys (oLnzier,  

Reti"ed., Asstt. (UaTI; 	- 

5 • No. 7246, Thir'rriaga1 trat, 
D.No.i3,6cdinaickan 	. 
Sale m— 5. 

Ye soda, 
536. 	W-/i Lace T.S.Sririivesar,, 

Retired., Driver 'A' Spi. 
S.No. P 1e46, 10 Nehru St'eet. 
Did Surarnangi1Hn,-  Saicm-. 

3anaki.Thailammal, 	 iNr,518 to 537 are 
537• 	Id/c Late A Arjunsn, Retired., 	applicants in O.. 

Driver '.B',S,No.P 3080, 	 No.69/93. 
4/248 A, •Bharathl N-agar, 
agir Arnmapalayam P.O., 
Salem-2, 

P.V.Pachemuthu, 
S/o P.1/elusamy)  Ratired., 	

0 

Guard 'A' Spi., S.N..1223, 
386, Sakthy Vinayagar Koil • 
Street, P.onthurai Road, 

£rjde-2. 	 - 

.H.Gilhrwiy, - 
S/c R.S.Gilho.ly, Retired, 
Driver ItT  Spi.,  
S No. P 2903, 361  

ttem A1aaper2m, 

IP 

- 	frkesan, 

((5 
	

ØtPT
A Re , Itired., 

rivth -IA 
	

Nc. P 05 2pl. 	 ,  



R,Thirurnslai, 

	

541. 	Reoresented by Lokanayaki 
as Guardian, 
S/u R.Rengasamy Naidu 
Retired., Driver tAt  Lpl. 
S.N.. p 2864, 2 A North 
Vellalsi street, 
1endema6galam, WorivFJr 
T.ruchy-620 003. 

- - fl.Arithony, 

	

542, 	-L.1athaiairrutPm 
Retired., Driver IAI,  
Spi. S.No.30V30, NL 510 2  
Netaji Road, Ilarapalarn, 
Erode-2. 

- - 
	Savarinayeqain F., 

S/c, Arok1an- Recired.. 
Assistant Guard, 
S.N', 7122, West 
Ilarianathapurarn, 
DjfldiQBl-6. 

-'o,33 to 543 are applicants 
50 U_I.Nu,70/93. 

- V.Achuthen Nair, 
S/n P.Narayenan Nair, 
Retired Guard tAl Special, 
S.tio,7628, 5/1584 Tnugr9ht, 
Asokapurarn, Lli.t-673 Ct1. 

T.Kunh5rsnpn. 
5/a  Narayenan Nambiar, 
Retired., Guard 1 8 1  
S.N 16302, Kuttiyil House, 
P.0,Ivleladj_673 522. 

-- 	. 11.Viswanathart, 
- 5/0 K.Bclakrishnari Nair, 

Retired., Guard tAt Spi. 
S,No.15164, HNo.1/45991  

tt Aswathj tL  East Nadakavu, 
Cal icut-6. 

T.P,Padtnenabhan Nair, 
5/c T.V.Appu Nair, Retired.., 
-Guard IAI, S.No.1937 7  
Usha MaiSdir, P.O.Mankavu, 
Calicut-673 007, 

- 	K.Kriahnankutty Nair, 
S/c Unnichathan Nir, 
Retired,, Guard 1 8 1 , 

N S...1502, Vadakkeyii 
P.O. M.I.EeKunrarnanQdl&n, 
Cal icut, 

V 
.., APPLICANFS 
., ,Ccntd./-. 
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V.Rehevpn Nair, 

549. 	
5,t. GVifldBfl Nair, 
Retired., Brekesman, 
&.Nc.3024, RaghaVe Nives, 
Chiremangalm, P.O.Nodtva, 
Perappanangaril, Malaber. 

U.K. Bheskeren, 
5/n U.K.'Jeiu, ReLired., 
Guard 'Ps' Spi., 5.ND.762', 
Urpekendy Housc, P.C.Tnu 

—E'6 302. 

K.C,Gnvinden  Nair, 
S/..:C.Reman Nair, Retired.. 
Driver 'B', S.!.. 7186, 
Edvt.h House)  
P.O.T!alékulethur, 
Calictit - 673 317. 

K. r.hendu kutty, 
S/u K.Chekku Ret,.red,1  
Asst.Cueic, a.Ns.-161, 
Koyimekanc.!y Heuse, 
P.0,Elathur 1  C2J.1Ltf.- 

73 	J It . 

.T.Subrcrriian, 

553 	SilO PJudan, f'etrei., 
Guard 'A' S.N.. GP €8B, 
Meni:kan 
Near Water Tank, 
P.0.PuLhiyai, ait.t-• 

673 C04, 

K,K,Parernesuaran Nair, 
S/o P. K. Eueren Nir, 
Retirea., Brakesman, 
S.Nn.1466, Kulanga:a, 
P,0,Lakkjdj, Peigh9. 

A.f4chuthen, 	 51.•No,544 to 555 are 
S/c N.Koudan Nair 	 applicants in O.f.71/93. 
Retired., Guard 
5.Nc. V 144, Sreveisath, 
Menkare P.O., Peqhet - 

67$ 613. 

G,Jesamml, 
tiL/, Late C.Sol.mrn, Rcre1., 
Fireman, S,No,P E819. 
0.N..37, 5.K.C.Red, 
Sur)ampethi Nail Fce, 

/ Erode-638 009TfkAL  

- 

 

S .. ?PPLJCfJTS. 
.Contd./— 
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K. theppen, 
S/c Kelleppe Sounder, 

	

7. 	Retired Shunter 'B', 
S.No,P 4453, D.No,110 
Arup'u fleles near, 

S 	peipass Road, 
Poondürai Road, 

f1.Zulekhebi,, 

558 	
U/s Late 5.K.Syd P'nene, 
Retired. Driver 810, 
S,No.PIJ 1012E, L.268, 
Periyér Nagar, H'in 	vl 
Erode-536 0111, 

S.runecia1srn, 
550. 	S/c 	5Subie P..ilai 

Retired., Guard 14 
Spi. S.No'.8995, D,Nc.'7, 
New Street LEfl9, 
Tr.chirepelly,  

N,P.Veájvolu, 

560 	•'lSP1TY Reti:., 
Driver SNc,U/? 
Nrtchipelayem, L.Puthur(P.0) 
Erode-638 002. 

C. 7asup ethy, 

561 	Sb T,Chinneeamy Desike.', 
Retired., Guard As 
S.No.12152, 73, Kosemede Stre3t, 
Tiruvennernelei 
Tirüvennanelei, N.t'.District, 
Pjn-606 601. 

1'.H.Abdu1rah1men, 
562 	/' Naharnrned Hussein, 

	

a 	
Retired., Driver tFi t, 
5,No,P 2294, 1enrarku1srn, 
Near Indian Ovita& Bank, 
Tiruchireppelly-620 020. 

K. Netchirnuthu, 
563,,. 	S/o Karuppan, Retired., 

Fssistent Guard, 
S.No.7118, Periasarny House, 
Palemepuram, Five R5oá, 
Karur, Tiruchy 01st. 	 ' S 

,V.Peu1rej,. 	 : 	• 

564 	
m.Vedhenayajem, 

Guard 181, (Retired), 
S.No,13856, ArUl 111am, 
117, Cauvery Naçar, 	 - S  

Kulitelei, Tiruchy-539104. 	S 	
• ••• RPPLIDAfTS 
...Contd./- 



.. 71 

K.M .Devanathar, 
Sb P.1eenakshisunderarn, 

565, 	Retired,, Guard IAI Spi., 
S.No.10438 9  No.222, 
Lenin Stree€, Railway Colony 
P.O., Erode-2,, 

C. John, 

566. 	5/6  A.Sweminetha Piilai, 
Retired. Guard Spl., 
S.No.14326, No.25, 
5th Cross, Par2masiapiii 
1_algudi, Tichy Distit 

pin-.621 6Th. 

V.Srinivasen, 
5/a  R,Venkatrarne lyot. 
Retired Guare 'Ps' Spi. 
S,No,9456, No.18, 
Dr.Ambedker 9oad, 
Bhuvaneswari Nacr, 
Csimbatorc. 

V.tlerimuthu, 
568., 	S/o Jenkattcna1aii T.7  

Retired, Driver IF.;  

S,Nr,P 94G9, Kaiiikedu, 
Omelur Pcst, Salem District. 

E.Perissamy, S/o El13pprt; 

565 	Retired.. Asst. Guard. 
S,No. 7545, Avinashi, 
Coimbetoro District, 

K.Ragothame Ra, 
570, 	'S/o K.Kupu Rae, Retired,, 

Guard 'Pi', S.No.10694, 
P1st No.80, Flat Nc.c33, 
Kelyan Nager, SanjivaTseddy 
Nager P.O., Hyderebad-500 038. 

K.U.Mohan, 
571. 	S/o P.K.Veratharejalu, 

Retired,, Driver 'A' Spi. 
S No.PTJ 10372 19/8, 

I/ ( 	,Ten'tp 

651A r52, 

._( 

kern, Retiied, 
start, 
menkoil SLet, 
05, 

Sl,No4 556 to 570 are 
applicants in O.I.72/53. 

P.[VIurugasen, Petizod., 
'C', 5.No.16321, 461, 

Pnne Street, Old Suramangelam, 	. 	
•, APLICP.NTS. SaIem-5, 



, 14 0. 

K.H.Rahime, 
U/rn Late C.Nagasundere1, 

	

574m 	Retjted Diesel Assistant, 
S,No0J/f 497, 30, Nehru Strcet, 
Old Sjraman,alam, Salem—S. 

K-ishnemmel, 

	

5750 	w/o Late Korithan, 
• Retired., ssistant uard, 

5,No.605, •D.No,5, f1eee 45h 

Street, Old Suraniencl, 
Selem-5. 

Ceteerene, 

	

W/o Late D.K.PcteT:576. 	 , 
Retired., Driver 'P', 
SpeEie1, S.NnP 1796, 
130 R Fnthoniapuram, 
SuremanQalam, Salom. 

N.G.palasamy, 
5/. rJarsyp.esamy REjU1  

	

77 	Retired., Guerdr  
S.No.13OflE', HG 338 
Hnisin6 Unit, Anna . 111'aq:', 

Trichy-620 UI 5. 

N. Kuppr, 

	

578 	
S/c Narayana Naiker, 
Retired., Firemen, 
S.No. 9429, 2/i62, 
Sivathpurem  
Salem, in.636 307. 

jvindarnma1 	 Sl.N.571 to 579 are 
W/o Late KJrumugarn, 	applicants in 0..73/93 
Retired., II Firernrn, 
5* No.7 PTJ 17449, 
Pmmapelayam, Salem. 

arayeG mmel, 
W/O  Late R.Thangamuthti, 

580. 	Retired., Driver 'B' Grade, 
S 6 No, p 9437, 60 21  33t, 
5 0 K.C.RWad, Erode-638 C09, 

Ko us lye, 

	

581 	
U/ri Late C,Ponnusamy, 
Retired,, Guard 
Spi. S.No153139  30, 
LIC Ngar, M.&'1epelay3rfl 
,Erode-2. 

S  ,PPLICNTS. 

.Contd./— 



S .73., 

E,Raman, Sb 
Retirod.,Diver 'Ci, 

582. 	S.No. P4242, Edethottethil 
House, P.0.Kadelundi Noaram. 
malpurem Distflct, 
Pin-676 312, Kera1. 

K.Raman,S/s Chndu, 
583, 	Retired., First Firornan, 

S.No. p 7147, Vakeeri 
t'leethal House, P.O, 
Paleth, (vie)Kakkodi., 
Pi - 6'3 611, 

f'1rs.8.Saroj1n1,j./0 Lat 	,K5 6adicchcl8m, 

Cid NidamangelaN, 	 li..No,58O to 584 are 
Nidamangalarn p0• 	 zipplicants in O.F.74/93, 

L.Va8udeva Nair, 
S/s N.Gopelari Nair, Retjt 1 , 
G4Jard 'b', 5,Nr,,719 
"SoIha1eyam', C,'c Stetin 
Naster, VeniyamhalaM •.I1., 
(alu'ar Djstrjt, 
Ptn - 679 339. 

11.Kutty Malu, 

58 	
S/n Lrte fi.R.Sankaren, 
Retired., Diivo.L, 
SNo,5707, iviadathil HOUSE, 
Erern'11dm \JaJ8i 	P.O. 
rakinar, Kozhikode, 

Pin 	028 (Staff N.73 

M.Schuthan Nair, 
57, 	.5/. fl,Krishnen Nair, 

Retired., Guard 'Pi', 
Kariyatkuni. House, 
Narakode, P.0.Keezhariyoor, 
Kozhikode - 673 324. 

K.NiE.ankunni Menon, 	 S1,No. 585 to 588 are 
5fl. 	S/b V.Madhava Menon, 	 applicants in OJ.75/93. 

Retired., Driver 
6966, Rohini\Jihar, 

tipadi, Pin-676 310, 
P'e . 	gadi, Malapurem 

( 	 District. 

Fireman) 
•\<

Pskk  
1 

, Retired., 
f, &.Nn.P 5177, 
h Fouse, 
1 u r, 

••. •PPLICANTS. 
.. ,Contd./- 



t.'Nv. 	813,. 
.dhikarimanernei.. Houee 

.P.D.hriyallur - 67 

- . C.K,Velayudhañ, 

591 	Hetired., Shunt.er/CHTS.,... 
.uzhithottu Perernbi, 

East ofCerneth3ri Fced, 
Cchin 13. 

• P.M.Kumeran, 
57• 	Retired., Driver, 

Southern Railway, 
Puzhekkel House s  
Mudappalore, (Via) 
Alethure, Peighat District. 

M,flp see, 
Rtireri •'r1' Gratc/i:.. 
Ilathal College, 
Mamrneth Vayel, 
Pattath3tlerrl, Quiluit. 

Retiro,., Driver 'B/QLN. 
594,. 	Karrnaleyet', 

Pattethénam, Quilon. 

51.o591 & 592 are applicants 
in 0.1177/93• . 	•. 

Sl.No.593 to 595 are 
applicants in O.F 9 78/3. 

P.Mercita 
J/o Late hri Dominic SebIstien, 
Retired., Driver  

Pathan Paramba, 
Near Tr3nspvrt Office, 
Quilon 	. . 

M. K. Gene safl, 
S/s r1.N.Krishnernorrthy, 
29, Ramanujam Street, 
Kell'ikuzhi, Tricy2C, 
Retired Guará/Special Gre2, 
Southern Railway. 

Thangej8em, 

597 • 	rlichel, 2 k/4—, 
First Street, 
tnai Wager, f1alligeipurarn 
Trichy-1., Retired Drjvr 'A' 
Grade, Southerr1 Railway. 

A.I.Vincent, 

59 
 

5/o A.J.Fjmbrwse,: .  
27, Poonthottam, 
Kemr's Town, Trichy, 
Retired Guard/Special b Grade, 

ySuthern Railway. 5•• 1PPLICANT5. 

I. 



I 

1' 

V.Subramanien 

	

59 	S/o E."enketraman, 
21, Thondaman Colony,. 

	

- 	Met3r Factory Road, 
K.K.Nagar Post, 
Trichy-21. Retired 
PassenQer Guard, 
Railway. 

.Antony, 
60(1, 	51° Sovririiuthu PilIai, 

41 1 	115yputa1, 
Main Read, Tri.chy-1. 
Retired., Shunter 161  
Southern Railway. 

R.Gopalan, 

601 	S/c D.Ra1iahandrar. 
125, Mriemmr Koil Siet, 
Pcnmalipetty, Golda , Roc<, 
Trichy-4. Retirod. 
Pdssenger Guard, Southrii 
Railway. 

1.K.Srinlvas3n, 

662 	Q/o T.V.Krishnasarny, 
131, East Chittra Street, 
riranem P.O., Tr5.chy, 
Retired G:d/ecie1 
Grade, Southern Railway. 

R,Lagarsamy, 

63 	Rengesamv Naidu, 
328/89  Railway Coioiy, 
Trichy-20, Retired Lsco 
Shunter 1 8f Grade, 
Southern Railway 
(Trichy. Division). 

M,Issac Chellih, 
604. 

	

	/o S.Manuei (late), 
Retj"ed 1A' GtedB Guard, 
Southern Railway, 19 9  
Keela Kesa Street, 

_Beemanagar, Trichy-1. 

i( as im, 
( (05 -SAID 	elk Ilasthan, 

3 	7—E, •Innamthar 
.ih 	Tennur P&st, 

¶?( 	 179  Retired 0rive:, 
'-v. EJ 	•, •'Southrn R3ilway. 

\ 	
I1t.1 	dararri, 5/o Naa PiiiaL 

General. aaar 5tieai, 
nhur Post, Trichy-17, 

Ret ired.Driver/B C;ede,. 
5outhernReilway. APPLICNT5 

.Contd,/— 

 



E.Abdul Rezak, 

	

607, 	
S/a 11ohmed Esuf'f, 
55, I1oo1ko1lái Street, 
Tenn'jr Poet, Trichy-17, 
Retired Shunter/B Grade, 
Southern Railway. 

I. Innesimuthu, 

	

610. 	S/o Inrasimuthu, 
Kalkother-i'ir Vill'ge, 
Purothavkudj Post.-621 
Ilnge KLchi, Trichy )5t:irt 
Retired Driver! B I,rar, 
Siuthern Ra11iay. 

S.Ruben Gregbry, 
60. 

 
S/o D.T.A.Sundararr, P11 
5/a,. Conv3nt ftjad 
Contonement, Trichy-i 
Retired Cuard/Spec1 Crade, 
Southern Railuay 

FI,Kareem B1g, 
s/o V..Nunveer B2iq, 
Np.132  1erisi3ne 	t1e?'t, 
Kjapet, Trichy-11  
Retired Guerd,'A Grade, 
southern Railway. 

ç.Antonisarny, 
S/c S.Dorajserij PiJ.li, 
7_B:, 1st Street, 
Deraism*pi 
THchy-1. ketired Driver, 
B Grale, Southern Railway. 

T.R.EthireJan, 

	

612. 	51w Thiruvengedathan, 
53, North ChithreStreet, 
Srirangarn, Trichy-5, 
Retired Passenger Guard, 

It 	
Southern Ra1lwa. 

K. P .R'agh avas irnh 
13. 	S/a CJrinthacharier, 

1, South Devj Street., 
Rengenagar, Srirangam, 
Trichy-6, Retired Guard/ 
A Grade, Southern REiluBy, 

SI1urugesen, 
614. S/a K,Subramanian, 

Plot No.5, Thaimane.va' Stret, 
Tyyappa •Nager, Trichy-21. 
Retired Passenger Guard, 
S...jthern Railway. 
y 

S,.. APPLICANTS. 

It 



Gerald Edward Rodriq:jes, 

61 
 

"Ve Ceield t:dwErd, 
24/Ardhi Bhegucri Strec., 
Tendrel Nager, 
K.K.Nacai IOSt, 
Trichy-.21. 

R,Rengasamy, 

	

617. 	S/a Ramasemy Kavander, 
62, RailtJay Colony, 
Bells around, 
Trichy-1., Retired, 
Shunter 8 Gred,. 
.uthern Railusy. 

P.R amen, S/o Pitcha3., 

	

61. 	118, Párii Melg.Jp8rai, 
.Trichy-1. Retired. 
Firemari/ Grace, 
Southern Railway. 

Se thur am afl 

	

61'. 	/o Copalsamy Naid, 
Craufc'rd Ri1wy C1'ry,  
Trichy-20, Retired 
Driver/k Grade, Soti1herr 
Railway. 

S.Thangarej, 

	

62r 	
•S/.J 	 ti 1.Sebastia,. 
5/24, Thirunagar, 
P.tmalei, Trichy-4. 
Retired. Shunter/d Graae, 
5outhern Railway. 

D.Devadoss !lfred, 

	

E21. 	/o .P.Devasirvetham P11181 9  
l7, liuthureja Street, 
fJ1iar Chatram, Trichy-i. 

Guard /Pessenger,: 
Railway. 

t ( 

cz24 
1' 

, 
:4L. 	Reti

NI 

 u 
\ 	awd 
%._.  

any, 
vi N2IdU, 
henamant Cui5ny, 
puram, Trichv--1. 
river, Southern 

FA 

APPLICNTS 

e 



'• 	 ,. 78 .. 

S.Krishrian, 
S/a T.E,Sararigapafli Naidu, 

623, 	61 	t'.-'qr.vathi mmn Koil Street, 
Srirangam, Trich6, 
Reti'e.d Guard/ 

y—
pec1ai Grade, 

Southern Railway. 

T.V.Naganathafl, 
136, North Chithirai 

6,24, 	Steet, Sriangam, 
Tichy-6 Retired. 
Guard/h pecial Grade s  
Southern Railway. 

R.NarayaneSemy, 

625 	
187, Chitrai Street, 
Sr 4.rengam, Trichy-6 
Retired Guard/R Grude, 
Southern 9ai1iay. 

KN.Subrarnafli8fl,  
626 	North Chithfrai 

Srirangam, Trichy-6 
Retired Guad/F G';ade, 
Southern Railwa, 

L,1i.Rangenahan, 

627. sb T.L6chumanarI 
71, Kendi Street, 
Srirangan, richy— •• 
-Retired Guard/B Grade, 
Sr,uthrn Railway. 

S.R.Y'amunachari, 
T.FengasWamy TiiaLhac.-  e, 

, Uest Uttra St±'eet, 
-Srirangam, Trichy-6, 
Retired Guard/A grade, 

Railway. 

S. Veer app an, 
S/oG.Soundarara Pillel, 
143, Main Road, 
Sangiliendapuram, 
Trichy-1. Retired Driver/ 
P Special, Southern Raliwey, 

P1011.Joseph, S/D .Ai1ibre, 
630. •. Nn.l8, P3ttakara Street, 

Palakkarai, •Trichy-1 
Retired Guard/P 	 - • - 
Southern Railway. 

•-. 

631, 	S/o S,Prul Plilal, 	 •, 
26 SekkadiStreet; 
.Pálakkarai, 	ic. 
Retired Guard/B, - 
Southern Rail-way. 	 •0 	PPLICNTS. 



C.ntinyeemy, 

	

633 	/' P.z.Chinniah Udayar, 
15 Sugados3 Mandq Street, 
Ba8u Road, Trlchy-2, 

I.SyeU Jaffer, 
yd Ahomod,: 

	

634. 	6, North Suankare 5trept, 
Near Babit Rczwi, 
Trichy-8, Retired tJrj.jer/ 
A,, Southern Rai1wy 

	

- 	V.Periyasam.y, 

	

63L 	S/c G.Veithia1ingp 
321 K8zapettaj Lir,t, 
BrazaerStreet, 
richy-1, et1ri Guar' 
A, Southern Rai1y. 

V.Aieglriswamv, 
63 

- 	
, Doctor Isaac Lane, 

Sangi1iardepuram, 
Trichy-1 39  keiirs6 G&cds 
Guard, Southern RailLay. 

S.Abdul Subhan, 

	

637g, 	S/c Shjk Bahi, 
380  Sathyamoorthy Street, 
Senthañneerpuram, 
Trichy-4. Retired Guard 
A.Grde, Southern Railway. 

l-{.Ammer Basha, 
S/r Ild.Hassein, 23-1%, 
Varathamasemet Street, 
Sangiliandapuram, 
Trichy1, Retired Dr.tver/ 
A., Southern RaIlway. 

D.Dhanapal, 
635. 	5f0 R.Durairaju Chettiar, 

15, Kajapettaj. Main Road, 
- 	1•  Retired Guerr4/A, 



/ 
.$ 	'S 

A,Rarnu, 

641 S,o Appevu Karukachi, 
o  69, 	New Street, 

rikakedal, Contonement, 
Trichy-1. 	Retired Driver,/ 
B, Southern Railway 

R0Kaliemo.rthy, 
642 0  5/0 K.Ramasamy, 	1, 

Kannagi Street, 
Surarniiuurarn, 
Trichy-20., Retired 
Shuntina Driver, 
Southern Railway. 

643 
IV1,D.raisamy, 
S/d 	V.F1aruth8rruthu. 
23—C, Pnna Nagr, 
Subramniapuram, 
Trichy-20. 7  Retired 
Driver/i-., 	outh€n'n 2i].j', 

R.Mazharul Haq, 
644. i/o S.htul Razck 	23, 

Syoda floha,neci RattE:  
Bemenaar, Tiichy-1,, 
Retired Guard—A, Southern 
RailwEy. 

AJnthnny Lou!8, 
645, S/b C.Arckcj  

91, 	Kee1 	.Padayachi atriet, 
Near Ed8  Stie&t, 
Palakkarai, Trichy-1 
Retired Guarl/A, Southern 
Railway. 

646. 
P. Ve nka to san, 
s/o C.Perurnal 	Naldi., 
65, 	Highways Cclony, 
Subramaniapurpm. 	Trichy-20, 
Retired Driver/A Spi, 
Southern Railwey, 

K.Ileenakshisundaram, 
647, S/o fi.Kurnarasamy Pilloi, 

5i, Annemalal Street, 
Erode, Retired Guard—Ps, 
Southern Ri1woy, 

P.rputhem, S/s A,Peter, 

648 47-8, Annen Illem, 
Azai Nagar, 
Surarnangalarn Post 
Selem-3, Retired river/ 
, Southern Railway 

r 

1 

.. APPLICANTS 
, ,Cot.d, 7- 



:. 	.. ••- 	 'T ' 

- 	,._-.j-•.. 	 . 	 - 

R.Periasamy, 
S/a E:.Kolandan, 23, 

.649, 	voc Street, 
Kollarñpalayam, 
Eride-538 002. 
Periyar District, 
Retired Cuard/, 
Southern. Railway, 

V.Palenisamy, 
S/s NVelu Pakad1, 

650 	10/92-1., NarijundpLren iS 
Podariuz, C.cirnL'atcre Disi: i.t, 
Retired 6uad/R P.L. 
Southern Railway, 

R.Venkatachalarn, 
S/.K.Ramasamy 'dcy9r. 651. 	
117-1, Old Pegnur, 
Renijee Nagar Post, 
Trlchy-9 Retiret 3hunter-. 

ier, Acutherf, 	. 

S.5oiseimery, 
Sb C.SevcrLriuthu, 

U 	
5/2189  Iluthuktilsm klililens, 
N.K-ttupatt1 Post, 
Via. Rmjee. Nager, 
T'ichy-9, RoitrJ  

,- Southern Rail-way, 

-, A.J.Ramanathan, 
P3cha1ppC IludelS Srk-. 

Kumbakanarn, Thanjavur District 
Retired Guari/A, Southern 
Railway. 

Kbdul 
S/c Khader Shaw Routher 
32, Perlyar street, 
ubramniapuram, 

Tr-ichy--20, Retired hunter/ 
B. Siuthrn Railway. 

elan, 
r1fljVasen, 

GT-fT
)'118Y Quertei's, 

1 	 Kwbà&n am— 
 

612 001, ( (c 
-RetiA5  fSuard, Southern 

( 
G)( 	 )' 

4 	S .5 arjt,ajs, 
c?54 /9Jsirnuthu, 

J1-ktncor, 
Post, 

14è.E1angaKur1chi, 
Trichy District, Retired 
-Fireman/B, Southern 

,-Railway. - PPLICNTS. 

 



•- 

,, $2 

P.Jac -anethan, 

 
.Arkiyam, 	11/h7  

S avariarkoil Street:  
woraiyt:ir 	Post, 
Trichy-3 	Retired 

iremen/A, &euthetn ReilWey. 

S.bdUl Kereem Sahb, 
S/w Sheik Ahmed, 	73. 

 Cent'aI  bezar, Tennur 
Trichy-17, 	Retired., 

U*iro/ Specil 
Snutnern Rail'Je".' 

R.SouridararajulU, 
S/o G.Rajamaflnar 	Na.idu, 

 25, 	General 	Bezzat 	StJ.E-c, 
Tenrvjr Pc5t, 	Triciy- 7  
Retired Guar'd/ 	Speii, 
Ssuthern RailLey, 

P V3iraperumflal, 

 Sfo RariaSamy Pi)lei, 
28, 	Kr,ishnaPUrai 
11idd1e Street, 	Tarr 
ThanjavU 	Road, 	Trlchy-•I, 
Retirel Driiaei/C, 
ScuthErn Railucy. 

Il 4 jvasubramafliafl, 

661.. S/a 	ni. 	n.ck; 	P1 1  .ni. 
House N.,20/C-11  
Pt-mna 	N'gar, 
SubraméfliaPUram, 

Shunter/ Trichy-20, Retired 
B, Southern Railway. 

F.Palmanathafl, 
662 0  S,o K.Fart.hasarathl, 

.21/3, 	Poonnaiy 	Cclbny, 
,Devara'a Nager 
Trichy-219  Retired tei1 
Guard/,Plo 	Southern. 
Railway. 

S,r'Id,Mahboob Ali Khan, 
 /o I Sher JUl Khan, 

16/5, Fourth Stree€, 
Renganagar. Trichy-21 
Retired Pessenqe'  
'Southern.  RaillisY. 

S.OekshinamO or thy, 
. Sb 	K.&omasufldatE1 	fl1ai, 

 17, 	E.B.oliiy, 	KajCT2iei:  

Trichy-23 	Retired Giiardi'. 

- 	
Southern railUey. 	- 

I 

'I. APPLICANTS 
.Contd1/ 



662. 

669. 

67fl. 

671. 

50I PPLICANTSS 
.. 1Contd.. I- 

' 

	

	V. Krlshnarnurthy, p. 

	

665. 	5/m C.Venugopal R8ju, 
14, Kumaren Street, 
MelakaikandarkottaI, 
Trichy-li Retired 
Guard/Th, outhern Railway. 

R.rna1enathan, 
Sb Rayeppa Asariyai, 

	

666. 	70, Krishnarnoor.thy Nger, 
Meter ractory Road, 
Trchy-21 .., Retired )riisz/ 
A, Southern ri1wv. 

T.K.Rajagopalan, 
S/o T.V.Krishnasarny iyor1q, 

	

667. 	2, First Street, K1IutuL, 
Illupur Road, Trlchy-20 
Retired Passenge' GLla, 
Southern Reilu', 

K.Karurnbairani, 	 . 	tJ..!\1u,596 to 668 are 
S/i S.Kurnbalinyam ii1a.i, 	.ppajr.3nts in 0J.79/93. 
46-B, R.amakrishr12 Sager,  
Kallukuzhi, Tric'hv-201  

Retired Dri,er, 5cutherr 
Railuej. 

,Kuppusny 
S/c G1da !.sarv, 
6/A, Semynethn S€'ei 5  
Melekalkafldharkottai Post., 
Trichy-li., Retired Drive'/ 
,, Southern RaIlway. 

T.Ar1unacha1, 
Sjà T.I.Venkataha1arn Pillal, 
56-P, Iludaliar 'treet, 
Lr,yur tost, Trichy-3., 

Retired :Guard/, 
Southern Reiluc!. 

RKristrnasàmy, 
&/ ,Ramesemy yyangar, 
3, Srinivasa  PL1.aI Street 

Satyaneryia Tem1e, 
mba1em, MBdres - 600 033 

Guard, 

Vadu9i. ViLage, 
jThr, Trir. 	st'icc., 

FIreman. ctherii 

I' 



r 

.. P4 ., 

K.Il.bdulnajeeth, 
573 

	

	5/0 K.'Thangemecra Mohi.du, 
8.2491  S.HSE,L. Township, 
R.enhUet.632 406, North icct 
Pistri-t, Retired Shunter, 
Southern Railway., 

N.Krishnasarny, 
S/u Narayanasarny Pilla!,- 

	

674, 	27/1-i Sakthi Vináyaoar St't, 
Crawford, Trichy-12. 
Retired Dr5ver/A, 
Railway. 

.Arnirtha1ingam, 
Sb •fl.Ganap athy, 

	

675, 	
Perlyar Streit, 
Kelakalkanderkcttaj, 
Triohy_Il,, Rtjd D.iver-/A 
Southern Railway. 

S.ndrew, S/c •Sarn: 
Guru Illern, 3rd $re4 675 	
EE.Colcriy; Mahaajpra , 
Viliupurar, S,tii Pr;ot 
Dsrict,, Retirad - ssse(h.r 
Dritier, Southern R3Iiwy. 

677. 5/. .ThanaveluPsari, 
25, Sinderam P11181 Thottan, 	

S Edan.y4 iuth, 
Trjch,_12,, Retired Shur1tec, 
S.outh6:) Rilway, 

1.GIvinzJaraju, 

678. 	
S/j Plutrukrjshn8  Naidu, fl Nathersae11ivasa .  
Samyaar 7hoppu, House No.37, 
Tr1Lhy81 Retired Shunter, 
Southern Railway. 

A.Pbd1 Reiamen 
679 	- S/c G.Fbdu: Kareem, 

6/8, Jalla Pakkirl Street, 
faduraj Road, Trichy_g, 	

S 

Retired Dr:vr/Specj 	Grads, 
Southern Rallway. 

K.Raagopa,. 	
S 

6G0-. 	S/a .Krisr n.asany NaiJu;  
91, 5118c0 o1or,v 
Edarre1ejpet Puthur. 

 Sundarrn P1,1841fottar 
Trichy-t, Petlied 
Southern Ril8y. 	 S 	

,,• C, APPLICRNT5 

I,' 



. 85 .. 

Gsi<uppusemy Naicker, 
S/o f1.Cengethara Naicker, 

	

' 	69, Illanqab Street, 
Pinmalaipatt.y, Trirhy-4..1  

• Retired Shunter/B 
Southern Rilway. 

Se's Chinnaiyan, 

	

612. 	N.Kuttappattu, 
Remjee Nagar Post, 
Pmbedkar Nagar, Trichy-, 
Retired Shunter, 
Southern R tiway, 

.11.8kil1, 5/0 E.KilI;  
124, Crawford Colony, 
Crawford, Trichy-12,, 
Retired Shunter, 
Southern RaiLiay. 

S.ibdul Kareem 
Sb Shaik Ibrahirr, 
56/P4, Singarat oL 
Trichy-1, Retirec. thunLcr 
Driver,'B, So['the:n Rilwiy. 

J.Issac, S/u R.Jsep1  

	

6t. 	36, Raghavachary Street, 
Sembith Post, Pera!bur, 
Madras-600 011, P.etiied 
DDiver/Spl. Scuteri Reiauy. 

R.Gopalekrishnan, 
/° 5.ath (IihEn, 2 

626 	Sethurma Pi1lai colony, 
Trichy-20, Retire Shunter, 

'Southern Railway. 

N.J'ayaraman, 
607. 	S/ci, N,K.L.Narasa Ayyar, 

9!-D, Narasimme 	heryCo1nn.', 
Nanjikottai R'od. Thanjavur -, 
.613 001,1  Retired Pass. Cuerd, 

,So'üthern Railway. 

R.JosepJ-i,S/o EhP.Raqu 
Chetti'a, I-.,, •Vecn'agun 

: 	CnettyStreêt, \Jth Line, 
;.Naoapt't'ina611 Dcl

yl 
 

RejeJ,brjver/A $pJ.. 
Scu.thr'h Reilua'. 

; vSL'Raj, 
6g -- &7u K1C.Sad8ya iL'd2lie:, 

321, 'Jandiyar Colony, 
Thilisi Ndyar, Velar RaLi 
Thanjavux, Retired urd/, 

,Southern Reiluay. ,.. PPLICNTS. 
. .Contd./- 



" 
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.Velayutham, 

• 
S/a .R.A.nnamelai, ' 

90 9  .12/VI 2364, 	Pookkata' 
VastheNew'5treet, 
T.henjaiur - 	613 	001, 	 •. 	" '1 

Retired • Dr1ver'/ 
Southern 'Railway. 	 .• 

R.'Murugaiyan, 
S/'0 Ramasamy Konar 

691, Nenln Negar, 
Udayamarthrndapuiam Pc'L., 
- 	614 	706, 	hlrLch1LEioI_ j, 

• Taluk, Retired 	ud/C.  
Southern Railway. 	 S  

R.GopblPkrishran, 
.5/. 	K.Ramanularn Naldu 

'692, 'Plot 	No.19, 	brehat 	Ptidithr 
 

Nagar, 	Via. 	SiV8Ji Nar, 
Thenjavur - 1., 	Reti-e• 
Driver/A, 	Southern ;PiLua,. 

inivasan,  
653. 5/o 	Pacbai'yarpa 	1Uda1.iy 	 ' 

112, 	8/4,"i1ucisiivai 
Mudaityci 	Ch6'hfrarn, 
Tric.hy-1, Retired 	Guerc1/,  
Southern Railway.  

'G,Kelyanasunderm,  
694,, S/o 	£i.Gcvindgr,jrj 	!'il',.,  

Mooppanar 	Street, 	• 	 ' 	 ' 	 ' 	 '. 
mmaipetei,' Vedicpi:'n: :1 

Pin.- 613 205, Thajvur  
District', Retired Guard/A,  

• ' 	
..' 	 S 	' 	

' 'Southern Railway, 
 

• 
.K.'Sanniyasi,  

6950 , 	S/c, 	Kesava 	Padayechi,. 	.' 
18, 	Kamper Street, 

 

'Senthaneerpuran'.,. 'Trichy- 	' 
• Retired 	Driver/C, • 	 ' 	 S 	• 	 • 	 , 	•' 

• 

S  • 

Southern' Railway.. 	 ' 	 • 	
• 	 ' 	 • 

K.Sankaranerayananj 	 • 

6 	' V'.Lrygeatha, 	 • 	 ;' 	 • 

c,gg/i 	North 	East Ext'ehsion, 	. 	 • 	. 	 ' 	 ' 	 • 

• '7th 	Cross, 	Thiili:Nagar, 	 . S 	 • 	 • 

Trichy-IB, RetiredJuari/Spl,. 
Scuthern Ra1u8, 

• 

'' . S.Periyasarny, 	5/0 Sanyiu, 	• 	 • 	. 

;'4 
67 • 'Docr,'No.59/9, 	MudsIiyr' 	' 	 . 	,: 

Eq 

. • 
. Che'tram, 	Nunee..arn Koil 

S , 	
• 'S 	 S 	 • 	 ' 	 '" 	'• 	' treet, 	T] 	chy-1., 	Retird 

' 	
i 'Drivcr, Southern Railu3y. . 	... APPLICANTS 

• • :.,.,0Contd./.... 
- ' 

I , 	 ,• 	 .• 	• 	• 	• . 	1 	i'' .,:,,.''.....',. 	 •; 
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C.:Kuppusarny Neicker, 
S/c M.Cenqat.h.8ra Naicker, 

614 	69, I1lanab Street, 
Pinmalaipatty, Trirhy-4.., 
Retired Shunter/B 
Southern Ri1wa'), 

C.ndi, S'u Chinnalyan, 
612. 	N.Kutteppattu, 

Ramjee Nagar Post, 
Ptmbedkar Nagar, Trichy—, 
Retired Shunter, - 
Southern Railway. 

A.!1.5kill, S/o E.Ki.fl;  
683. 	124, Crawford Colony, 

Crawford, Trichy-12., 
Retired Shunter, 
Southern RaiL•sy. 

S,ithdul Karéem1  

684 	
S./o Shaik Ibrahirt, 
56/P.4, Singarathppu 
Trichy—I, Retirec SL- cr 
DriverB, So[!the'n Rtdlwcy, 

J.Isssc, 5/. R,Jseph Pi1y, 
6S. 	36, Raghavachary Street, 

Sembith Post, Pererthur. 
iv1adras603 011, Retiied 
UJ1ver/Sp1. Scutierr Rai1&y. 

R.Copalakrishnan, 
S/c S 	thakiihn, 2' 
5ethurme P11laj colony, 
Trichy-20, Retirej Shunter, 
Southern Railway. 

- 	N.Jayaranafl, 
607, 	S/ce N.K.L.Narese Ayyar, 

9!—D, -Narasirnma Ahary Colnriy, 
Nanjikottal Road. hanjavur -, 
613 001,, Retired Pass.. CLard, 
Southern Railway. 

- 	GEN TF4\\ 

/ t- 

	

	RSJoseph, S/o 
( 	 'iar, I—r Uec.an2yegm 

t\' Street, -Uth Line, 

1

M 
918 ttina-611 CCI, 

Driver/A Spi, 
S,ern Railway. 

Alk 

rL'aELia:, 
321, Vendlyar Colonj, 
ThillEli Ncar, Velar RaLI 
Thanjavur, Retired iurd/A 
Southern Railuay. .. APPLICANTS. 

.Contd./— 
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.Ve1ayutham, 
S/O .R.A.nnanielai, 

690. 	12/'VI 2364, Pookkara 
Vasthe NeuStreet, 
Thenjaiur - 613 P01, 
Retired Driver/A 
Southern Railway. 

R,t1urugaiyen, 
S/o Ramasarny Konar, - 

6910 	Nenin Negar, 
Odayamarthnndapuram Pc3 
- 614 706, 
Taluk,. Retired urd/C 
Southern Railway. 

R.GOpblekrishflsfl, 
5/. K.Ramanujarr Neidu, 

	

692. 	Plot No.19, Abraham Patidith'r 
Nagar, Vi.a Sivaji Nccar 
Thanjavu - 1., Retie 
Driver/A, Southern P1!u,. 

P.Sriniva.san, 

	

653. 	5/o Pacheiyappa rnuda].iy, 
112, 8/ 4 , Pludail.yar Strcot t  
Mudaiiar Chethirein, 
Trichy-1, Retired Guard/A, 
Southern Railucy, 

G. Kalyanasundaram, 

	

694. 	S/o 1wiGcv•jdmi flh1:, 
Mooppanar Street, 
rnnianpetei, 'Jediapu:en: 7c-

P1 •- 613 205, Thanjavur 
District, Retired Guard/A, 
Southern Railway. 

K.Senniyasi, 
6950 	Sb Kesave Padayechi,. 

18, Ramper Street, 
Senthaneerpurani, Trichy-
Retired Driver/C, 
Southern Railway.. 

:K.Sankaranarayanan, 

66 • 	S/t, V.Lngenathen, 
North East Extehsion, 

7th Cross,Thilli Nager, 
Trichy-IB, Retired Guard;'Spl, 
&cuthern Rejluav, 

.S..Periyasemy, S/c Sanyili, 
-Docr No, 59/9, Mudaliy8r 

6976 	C.hetram,'fluneejarari <oil 
-Street, Tiichy-1., Retired 
Drivcr, Southern Railtiay. 

- 	• 

APPLICANTS 
S S• 



K, Nendegopal, 

6B. 
Sb 	. Krishrasamy, 
43, 	Brindavan Street, 
Indira'Nagar, 	LIC Colony, 
Trichy-21., Driver/.Sp,, 
Retired, Southern Railway. 

T.R.Balesubramenian, 
S/u Rethinem, 16, 
North Street, 
Tiruvaiyaru 	613 204 
Retired Orver/P 
Southern Reiley, 

5, Masthan, 

70 o S/u R. 	Babu Sahib, 
• Retired Passenger Dr5.er, 

Southern Railway, 
Meflka Street, Ternur, 
Trichy-17. 

• P,Gourjsundaram 
ri Sb 	S.Periasamny,. 106-4. 
' Nanickau'em NaduStreet, 

Ilelapuaur, Trichy-1.. 
Retired 6uerd/, 

• Southorn Railway. 

70 

0• 

S/o 11.Thangavelu, 	5, 
'H .BhBrsth./ DasenStreet; 
• Kilperumpakka, : 

Villupuram -. 61)5 602 9  
Retired Driver/B, 
Southern Railway 

703 0 
 

SboPeckri Thever, 
2/257, Te1uk0ffice ROd, 
ThirUthureioondi 614 7137  
Retired Driver/A, 
Southern Railway. 

Y'Umugém, S/oVeiypuri, 
Koil Street, 

'"Y4a1oIetnur, Iricfly-.ULstfict, 
Shunter, Southern 

Railway. 
II 	l- 	• 

AhemeJ

7 	
7

, 
, !i-5-., JA#4i1 Gaf'or ahib, - 5. l37y/und fl??ico, 

TJjt, Trlchy-17, 
r1 Driver/Spi,

IVNn 	
, 

c-Tr. APPLICANTS 
E..Cofltd,/— 



r 
.. ..e . 

U.el:u, 
.1706 	Vaiyepuri, 

crrethiyur, IniyanurRoad, 
House No.33, Trichy-9, 
Retired Shunter, 
SouthernRafluay. 

S 4 llarimuthu, 

7O7 	Si. N,Singara Padayachi, 
2?Ijç,Railwey Colony, 
kallukuzhi, Trichy-20 
Retired shunter, 
Southern Railway. 

P,l1aniundy, 

708 	Paianiyandi, 47.A, 
lvludukkupatti, 
tkjdukottai Rmed, 
Trichy-20, Rtjrec Shun'r, 
Scuthe,rn Railway. 

T.Innsimuthu, 
5/e S.Thomas, 13, 

709. 	West 1riyenathaiuran, 
Dindigul, Retired Sh'ncr ;  
Southsr-n Railway. 

710,. -S/oru1eppan 9/5, 
Cis 	6th Cross, 

Trichy-20,Retired .hur1tr., 
Sbuthern.Réilway. 

r1uthusamy, 
711. '.S/o Thanar1ke.vi'4r. :•i 

A,B.S.C-o1ny; PUriukdttai 
ied1  Tr3.chy-20, Retired 
Shunter, •Southern Railway. 

--S.Paleriiyendi, 
7120 	5./c ataiyan, 31/3, 

P,alaniyandavar Koil Street, 
innarnkolathUr, Trichy Distric€ 
Retired Shunter, Southern 

Railway. 

K.(.Prumugham, - 
713 	S/c Kuthierieliaa 	]eytndi. 

. 	4/93, Palanlyandevar Koll 
;Stréet,Innamkolathur, 
Trichy, Retired Sht,t.et, 
Southern Railway. 

- S,Kandasarn 
714. ,  :i5SUbbBj a G evandey,, 

KedchanallUr Pcet, 
:42Est Thottipelayern, 
'Ebde6,.Retirèd Shunting 
Driter SoUthern Railway. 

• 

APPLICANTS 
.,.-.. Contd./— 
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K, Neridegopal,. 
S/c 	. Krishr.aserny, 69B.43)   rindatjn Street, 
IndiraNagar, LIC Colony, 
Trichy-21.9  Driver/.Spj, 
Retired, Southern Railway. 

T.R.Balasubremeni.an, 
5/c Rethinam, 16, 
North Street, 
Tiruvalyaru 613 204 
Retired Dr.ver/P 
Southern Reilay, 

S. Lies th an, 
S/cj R, Babu Sahib, 
Retired Passenger Dr5'er, 
Southern Railway, 
Meenkea Street, Terr.ur, 
Trichy—i7. 

V.: 	P.Gowrisundaram, 
S/c S.Periesacny, 106-4 
NaniCkaucem Nadu'Street, 
Melapuour, Tichy-1. 4  
Retired Guard/A, 
Southern Railway. 

TRamachEpdran, 

702 	54 P1.Thangevelij, 5, V 

BherthvDasn Street; 
Kilprumpakka, 	• . 
Viilupuram - 665 602, 
Retired Driver/B, 
Suthern Railway.: 

Gnean, 
7030 S/ePeekrj Thev ar, 

2/2579 Teiuk 0f'ice R03d, 
Thiruthuraipoondj 614 7137  
Retired Driver/A, 
SouthernRai1w.y, 	V 	 : 

,Vr4mugam, Sb Uaiyapur, 
8i aar Koil Street, 704. Ino4.tiut', Trichy Dist 4 ct 

Rètire&jj.rnter, Southern 
( 

	

	 Railway. 

.S/oAbdt tafor ahib, 
705. 

	

	 Office, 
Thennjz Trchy-17, 

.::Rtlid Drivor/Spi,, 
Southern .Railway. 	 V 	 .., APPLICANTS 

(..Cofltd/ 
- 

I 



.. APPLICNT5 
I4 Contd,/- 

..• 8' ,:• 

V.Velu., 
s/c Vaiyepuri, 

,06. 	•rrethiyur, In1yanurRoad 
House No1 33, Trichy-9, 
Retired Shunter, 
Southerrv Railway. 

S.ilerimuthu, 
5/. i1.Singara Paayachi, 
: h/c,311tJ8.Y Colony,  
1<llukuzhi, Trichy-20 
Retired Sounter,  
Southern Railway, 

P,f1amundy, 

708 	S/c Palaniyandi, 42.!, 
fludukkupatti, 
t-'udukottai Rd, 
Trichy.-20, Retired Shunr, 
Seuthe,rn Railway. 

T.Innesimuthu, 
S/r S.Thnmas, 13 

709, 	West Mri,yenathau!'an!, 
Dindigul, Retired  
Southern Railway. 

?.SalarirnuthL, 
710.. 	/orulappen 9/5, 

N.11.CnIny 6th Cross, 
Trichy-20, Retired hur,tr.. 
5outnern Railway. 

P Puthusemy, 
711. :S/ooTharikavender. i. 

8..S.D.oiny; PUriukottaj 
'R4ad, Tri6hy-20, Retired 
Shunter, .:.Soithern Railway. 

-S.Pelaniyandi, 
712, 	..S./o Satàiyen, 31/3, 

P.aiahiyandavar Xcii Str'et, 
'Ihnamkol,thur, :Tichy Distrit 
Retired Shunter, Southern 

Railway. 

K.f'l,Ptrtjmugham, 
713,.. 	5/0 Kuthian alias 	ieyndi 

4/93, Palanlyandaver Koil 
'Stret, Inflemkolathur, 
Trichy, Retired Shtintt, 
Southerm Railway.- 

S'd K"anda3am, 
714.. 	;'SUbbarja Gevnder, 

-Kadechne1IUr Post, 
42-Eat Thottipelayern, 
Erode-6, RetirèdShunting 
Driver, Southern Railway. 

- 	- 	.. 
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715, V.Th1ete3e 
5/0 - Ven1(,8t;cfitl8,m 4, 
136 0  R.11.S.Colony, 
NnjeekOtthiRod, 
Trichy - 6, et1red Drivtr/:. 
1.Spetiai., Southern Rilwy. 

716. thaGeRoUse, S/U Simuel Rouso, 
35 9  Kendi Street, 
Subremeniepurrn, 
Trichy.- O,Retired ShL'nterj 
Southern Riluy. 

R.V.Ponneiyen, 
S/U R.Vedjjelij, 14—p, 
Seint b- ntony's Lhurch i.r.'r1  

NeqPpBttinem - 611 001 
Retired Driver/p, 
Southern Reilw?y. 

N.Rejemriickam, 
-5/0 Nereyenesmy Pfl..Pi, 
18, Netheji Street,. 
KamerPjepurFm, 
Rejekilpekkern rt, 
I1edr's - 600 073 
Rotirod_Dziver, 
Sotjth3rr, REiiwy. 

V',N05i 669 to 718 e'e 
eppllter'tts in 09 -.9 80/93 

By Aevccpte Shr K.S'jbb Rn, in 	 P395 to 403/91, 
57/909 416/901  320/92, 298/92 and 377/92, 

By dvocte Shri RsBhS5k?pfl iii 0,4.Nos, 44/93 to 76/93 9  

By AaVacete Shri Ps1,ii;i 1.1ia in 0,t.No. 77/93 & 78/93, 

By 1dvocete Shri Vjy&ni'>:r1 it, U.L-.Nos, 79/93 & 90/93 

Versus 

1. 	Cheirmen, 
RI1wey.Boerd, 
Rril Oheven, 
New Delhi. 

2,7 ( TahO 1Jniöno.t\Indie 
If (epresentd..by th 

c( 	Mini;try1 ofRr liweys, 
: r R'1l Bhvh,1/ 

Respondent - I in UJ.Wos. 
395 to 403/91, 79/93 & 80/93 

Riorint - 2 in U.f.Nos, 57/90, 
416/0,320/92 0 298/9 9 371/92 eñ 
44 to 76/93. 

Rest:det,t - I In 0J.No. 57/901 
416/90,320/92298/92,377/92 end 
44 to 75/93 
nd.Respondent - 4 in OJ.NoB. 

395 to 403/916  

••.. Respondents. 

Contd. I-. 
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Union of 	Indie 	. Respondent - 1 	in 0.14i&is 

through . the Cenerl 	. 77/93 end 78/93 
lla.r)eqer.,Southern Reiluys, Resporident - 2 	in O.F.Nos. 

'to  403/91,79/93 A. 80/93. Pfk 	own, M3drs— 3 	.395 
Respondent .- 3 	in. 0.I.Nos. 
5?/O,.16/90,32O/92,298/92, 
377/92 2fld44/93 to 76/93. 

The Chief 	Personnel 	Officer,eSPOfldeflt —2 in OJ.Nos,. 

Southern Riluay, 	. .. .77/93 pnd18/93 
Pprk TOWfl, 	Medrs -, 3 

Divisionel Rilwy Resrcnder,t- 	3 	in 	0.14..Nos. 
Ilen2ger,S0Lthern Rilwg, 3y 	j. 	403/t. 
['lysore. 	 . cirdent - 4 	in 	O.1.Nos. 

. 	. Z7/9r,41 6/909 320/92,298/92 

- 	. 	. 	.. 	 . and 377/92 . 

Senior Djvis1on1 	. 	. R$pJndrnt - 3 in 0.-.No.77/93 

 

 

Personnel Officer, 
.ojtnern Rsilwey, 

Paighat 

The D.jvisionel Personrel 
Officer,Southern R'llt.;zy, 
Madur.i Division, 
MsdUri. 

The Divjsionsl 
Supeintedent, 

Southern Reiluy, 
Division) Offi.ce, Plgh't. 

:sp -ident - 3 in 0..No. 78/93 

or.der,t - 4 in 0.h.Nos.. 
449, to 76/93 

.The Divisionl Rii'y . 	Re.sondent - 5 in OJ.No.s. 
isn8ger, 	. . 	. 	320/2,298/92 and 377/92. 

5c,uthern Riluy , . 	 . 
B-.hg!iore. 	 . 	 . 	.,.... Respondents. 

(By fidvocote Shri K.R.D.Kernt. for. Shri I.N.Venugopele 
Goud, R'ilw'y Fdvocete for i'spordents in all the 
epplict.ions). 	. . 

Contd/—. 
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Shri Justice V.S. Malirrath, thairnan: 

These cases have been plated before the Full Bench as per 

the directions made by the thairman by his order dated 23.10 • 1992 

in exercise of the powers conferred by Section 5(4] (d) of the 

Administrative Trikunals Act, 1985, after transferring the cases 

of the Madras and Ernakulam Benches and -clubbing them with the 

cases of the Bangalore Bench. The reason for the reference is 

the conflicting views taken by differen t, benches, one view having 

been taken by the Ernaku].ain Bench in its order made in application 

K-269/88 dated 20.4.1990 and a contrary view taken by the PFincj-

pal Bench and the Ahitedabad Bench in O.A. No.1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall now proceed to state 

briefly the relevant facts as follows: 

2. The applicants in all these cases are employees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun-

ters, etc • who belong to the category called the running staff. 

The applicants retired from service between 1976 and 4.12.1988. 

They have in these cases prayed for directions to the respondents 

to grant them pension and other retirement benefits by taking 

into account running allowance not exceeding 75% of their pay. 

The..-respondents oppose the applications contending that running 

l&ies rxtexceeding 45% of their pay can be taken into acc- 
( 

( ouit for coip.Thg retirement benefits to those who have retired 

" befoe 1.4 • 1 ?' and not eeeding 55% of the running allowance. 
- 

'fo' those eLflng after 1.4.1979 • To appreciate the rival con- 
- 

entIi Lhs it is necessary to advert to the relevant provisions 
governing the applicants conditiors of service in regard to pension 

and other retirement benefits. 



MGM 

3. In pursuance of the recaiiindatiOnS of the Third Pay Carni-

ssion the pay scales of the employeeS of the Indian Railways 

including those of the running staff were revised with effect 

fran 1 .1 .1973 by the rules called 'Railway Servants Revision 

of Pay Rules, 1973' [hereinafter referred to as the 'Revision 

of Pay Scale Rules') made by the President in exercise of the 

powers conferred by the proviso to Article 309 of the Constitution 

of India. It is enough to state that there was considerable 

increase in the substantive pay of all the members of the running 

staff • So far as the grant and quantum of pension is concerned 

the same is regulated by statutory provisions made under the 

proviso to Article 309 of the Const.itutia1. Pension and other 

retirement benefits depend upon the average emoluments that the 

retiring employee was drawing before his retirement. Statutory 

rules govern xx determination of average eaolument for grant 

of pension and other retirement benefits. The relevant statutory 

rules that were in force when the revision of pay scale rules 

cane into force on 1.1.1973 are extracted as follows: 

"2544. [C.S.R. 4863 - ioluments and Average 	lurrents: The 
term "Bnolurnents", used in. these Rules, means the emoluments 
which the Officer was receiving iinnediately before his retirement 
and includes:- 

[a) Pay other, than that drawn in tenure post; 

(b) Personal allowance, which is granted [i] in lieu of 
loss of substantive pay in respect of a permanent post other 
than a tenure post, or [ii) with the specific sanction of the 
Government of India, for any other personal considerations. 

Note: personal pay granted in lieu of loss of substantive pay 
in respect of a permanent post other than a tenure post shall 
be treated as personal allowance for the purpose of this article. 
Personal pay granted on any other, personal. considerations shall 
not be treated as personal allowance unless otherwise directed 
by the President. 
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fees or commission if they are the authorized emoluments 
of an appointment, and are in addition to pay. In this case 
"flrounents" means the average earnings for the last six months 
of service; 

acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 [C.S.R. 
3711, and allowances drawn by an Officer appointed provisionally 
substantively or appointed substantively pro teiipore or in an 
officiating capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office terrporarily 
vacant in consequence of the absence of the permanent- incumbent 
on leave without allowances or on transfer to foreign service; 

deputation [duty) allowances; 

duty allowances [special pay); and 

[g)[i] For the purpose of calculation of average emoluments: 
Actual amount of running allowances drawn by the Railway servant 
during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f] above. 

[ii) For the purpose of gratuity and/or death-cum-retirement 
gratuity: The monthly average of running allowances drawn during 
the three hundred and sixty five days of running duty immediately 
preceding the date of quitting service limited to 75% of the 
monthly average of the other emoluments reckoned in terms of 
items [a] to [f] above drawn during the same period. 

Note: In the case of an Officer with a substantive appointment 
who officiates in another appointment or holds a temporary 
appointment, "Emoluments" means: 

[a] the emoluments which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the teirporary appointments, as the case may be, or 

[b) the emoluments which would have been taken into account 
under this Rule had he remained in this substantive appointment 
wJjçhever are more favourable to him. 

": r cc.s.1 
( on or a 
v( 

	

( 	jr 

	

-t 	a\ 
[a),, 

.R. 486-A]: Same as otherwise provided in Rule- 2544-B. 
J! In respect of Officers retiring from service 
%Fie 1st November, 1959,   the term "emoluments" means 
t which the officer was receiving immediately before 
it1 and includes:- 

antive pay in respect of a permanent post, other 
a tenure post, held in a substantive capacity; 

personal allowance which is granted in lieu of loss 
of substantive pay in respect of a permanent post, 
other than a tenure post; 

[c] special pay attached to a post other than a tenure 
post, when the special pay has been sanctioned - perma-
nently and the post is a held in a substantive capacity; 
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Ed) [1)For the purpose of calculation of average emoluments: 
With effect fran 1 st September, 1962, save as otherwise provided 
in Rule 2544-B [C.S.R. 486-B] one-half of: 

the difference between the total emoluments referred to 
in items (a), [b) and [C] above and the pay actually drawn 
in higher officiating or temporary appointments; 

Special pay other than that referred to in clause [c] above. 

pay drawn in temporary or officiating appointments; 

personal allowance other thai-i that referred to in clause 
[b] above; 

V. the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointrnent[s 1,  whether held 
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment), does not qualify for 
the grant of a special additional pension. 

[2) For the purpose of emoluments for [ordinary] gratuity and/or 
death-curn-retirement gratuity. The difference between the average 
emoluments in respect of items [a] to [d][1]  above calculated 
upon the last one year of service and the last substantive emolu-
ments as per items [a] to [c] above. 

[e ] [1) For the purpose of calculat:ion of average emoluments: 
The actual amount of the running allowance drawn during the month 
limited to a maximum of 75% of other emoluments reckoned in terms 
of [a] to [cJ and [d][1]  above. 

[2] For the purpose of emoluments of [ordinary] gratuity/death--
cum-retirenent gratuity:-  The monthly average of running allowance 
drawn during the 365 days of running duty immediately preceding 
the date of quitting service limited to 75% of the monthly average 
of other emoluments reckoned in terms of [a] to [c] and (d)[2] 
above drawn during the sane period. 

Note [1]: If irrmediately before his retirement or death, an officer 
has been absent f ran duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or 
death-cum-retirement gratuity should he taken at what they would 
have been had he not been absent from, duty. 

Provided that the amount of gratuity is not increased on 
accaint of increase in pay not actually drawn and that benef It 
of higher officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave. 

Note [2): In case where a temporary officer who quits service 
after carpleting three years' service is appointed substantively 
to a permanent post any time during the last three years of his 
service the emoluments drawn by him after canpietion of three 
years' service during the period he was not holding a permanent 
post shall be treated as if drawn in a permanent post held in 
substantive capacity. 
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2544-B (C.S.R. 486-B].[1]: If an officer holding a permanent 
post in substantive capacity:- 

(a) officiates in a higher permanent post [other than a tenure 
post] or holds a higher temporary post (other than a tenure 
post) borne on a cadre which includes permanent post on 
the sane time scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or 

(b] is confirmed in such higher permanent post at any time during. 
the last three years of his service after having officiated 
in that post continuously for three years or more. 

his emoluments for pension in respect of the higher post for 
any period beyond three years continuous service in that post 
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he 
held in substantive capacity a permanent post on a time scale 
identical with that of the higher post. 

[2] For computing the length of continous service in respect 
of the higher post under clause [1],  all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or . serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

(This will take effect from 1st septener 1962). 

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting 
service on or after the 15th June, 1968,   "emoluments' shall mean 
the "pay" as defined in Rule 2003[21), which the Railway servant 
was receiving irrirrediately before quitting service. Provided 
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Iath-cum-retirernent gratuity will be given only if such 
pay was/would have been drawn continuously for a period of not 
less than 22 days. "Average emoluments" shall mean the average  
of the emoluments as defined above calculated upon the last three 
e.rs of service. 

'N 
the case of running staff emoluments for [ordinary)/Gra- 

/ ( 
	

tuity1ath-cum-retirement gratuity will also include the monthly 
Ct7 avera'gef running allowance drawn during the 365 days of running 
( 

	

	:dUtY 11Thdiately preceding the date of quitting service limited 
75501  of the emoluments as defined above. For the purpose of 

- 	calculfôn of average emoluments the actual amount of the running 
' al1ohcá drawn during the month limited to a maxirrum of 75% 

.)dther emoluments as defined above shall also be taken into 
àcot. 

Note[1]: If a Railway servant, immediately before his retirement 
or death, etc., has been absent from duty or on leave with allo- 

3, 



-96- 

wances [including leave preparatory to retirement] or on foreign 
service or having been suspended but reinstated without forfeiture 
of qualifying service, his emoluments should be taken at what 
they would have been had he not been on such leave or foreign 
service or suspension. 

Provided that the erroltinents shall, not be increased on acc-
ount of increase in pay, not actually drawn and that benefit 
of higher officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher off icia-
ting or temporary appointment but for his proceeding on leave. 

[2] Pay drawn in tenure appointments will count for persons 
governed by the Railway Pension Rules, 1950. 

It is clear fran Rule 2544(g) that one of the caupornts that 

constitutes average emoluments is. the actual anount of running 

allowance drawn by the Railways servant during the month, limited 

to a maximum of 75% of the other emoluments reckoned in terms 
sub-clauses 

of/[a] to [f] of the said rules. The expression 'emoluments' 

used in the rules includes pay and some other allowances. When 

the revision of pay scale rules were pranulgated and brought 

into force with effect fran 1 .1 .1973 in the light of the reconmen-

dations of the Third Pay Comission ,no steps sJere sirmiltareously 

taken to amend the statutory rules regulating grant of pension. 

Persons retiring after 1.1.1973 who had received the benefit 

of increase in pay in accordance with the revision of pay scale 

rules were entitled to claim carutation of their pension taking 

into account the revised pay and the actual amount of running 
previous 	 - 

allowance drawn during the /nonth limit:ed to a maximum of 75% 

of the emoluments which included the enhanced revised pay. On 

21.1.1974 the Railway Board by their letter No. PC 111/73/BA 

directed as follows: 

"The question of revision of rules for the regulation of 
various allowance consequent upon the introduction of Revised 
Pay Scales under Railway Services [Revi.sed Pay] Rules, 1973 is 
under consideration of the Board. Pending final decision, there-
on, the Board have decided as under:- 
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Treatment of 
	

Allowance for various 	xses in case 
of Runnina Si 

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various p.irposes with 
reference to the pay of the Running Staff in Authorised 
Scales of Pay may be allowed to continue. 

Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway employees at present eligible for the same, may 
be allowed to be paid at the existing hourly rates laid 
down for each category based on their Authorised Pay Scales. 

2. The payments as alxve will be provisional subject to adjust-
ment on the basis of final orders." 

It is clear from this order that pending decision to revise the 

rules regulating grant of pension, the existing quantum of running 

allowance based on the prevailing percentage laid dawn for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. Thus the limit of 75% 

prescribed by Rule 2544(g)[i]  was directed to be continued. 

The expression 'authorised scales of pay' in the context of the 

revised pay scale rules which came into force on 1 .1 .1973 has 

to be understood as pay authorised by the statutory rules that 

were in force on the date of the order, 21.1.1974. The order 

dated 21 .1 .1974 did not, therefore, in any manner affet the statu- 

regulating cariputation of eitolurnents and average 
- 

( anca1urrents coita 
,'-. \C 

2 (retrement 'ine 

ffect only 

in Rule 2544 for the purpose of grant of 

Any decision to nodify the same wDuld have 

the relevant statutory rules are amended in 

k rdanc \ 1W law. But what the Railway Board did was to 

the statutory rules by an executive order made 

on 22.3.1976 bearing No.PC 11/75/RAIl paragraphs 1 to5 of which 

read as follows: 



"The question of revision of rules regarding treatment of 
Running Allowance as pay for certain purposes cx)nsequent upon 
the introduction of revised pay scales under Railway Services 
[Revised Pay] Rules, 1973 has been under consideration of this 
Ministry. It has now been decided that the existing rules in 
this respect may be modified as follows in the case of Running 
staff drawing pay in revised pay scales: 

Pay for the p.irposes of passes and Pros shall be pay plus 
40% of pay. 

Pay for the purpose of Leave salary, Medical attendance 
and treatment, Educational Assistance and retirement benefits 
shall be pay plus actual anount of running allowance drawn 
subject to a maximum of 45% of pay. 

Pay for the purpose of fixation of pay in stationary posts, 
Caupensatory [City] Allowance, House Rent Allowance and 
rent for Railway quarers shall be pay plus 30% of pay. 

These orders take effect from 1.4.1976. 

The payments already allowed on provisional basis in terms 
of para 2 of Railway Ministry's letter No. PC 111/73/RA dated 
21.1.1974 for the period fran 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The abeve has the sanction of the President. 

Hindi version of this letter will :Eollows" 

The limit of 75% of the actual amount of running allowance drawn 

in the preceding rtonth for the purpose of computation of erilu-

ments for quantifying pension was reduced from 75% to 45%. The 

statutory rules prescribing the rraximum limit of 75% were, however 

not amended. 

4. But as the authorities threatened to give effect to the 

Railway Board's order dated 22.3.1976 in preference to the statu-

tory rules Slid Dev Dutt Sharma and other aggrieved persons chall-

enged the Railway Board's order dated 22.3.176 in .the High Court 

of tthi in C.W.P. No.915/78. Consequent upon the establishment 

of the Central Administrative Trthjnal with effect fran 1.11.1985 

the said case stood transferred to the Principal Bench of the 
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Tribunal where it.was renumbered as T No.410/85. The said appli-

cation was allowed by the Prindipal Bench by its order dated 

6.8 • 1986 and the impugned orderof the Railway Board dated 22 • 3.76 

was quashed. The respondents were directed to continue to make 

payment beyond 31 .3.1 976 all retirement benefits in accordance 

with the Railway Board's letter dated 21 .1 .1974 till such time 

as the relevant rules in this regard are amended in accordance 

with law. The Railway Board's letter dated 21.1.1974, as already 

stated, did not affect the statutory rights regulating pension. 

On a proper consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until irodified in accordance with law. 

5. We should advert, at this stage, to another order made by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect from 1.4.1979. This order also suffered from 

the same infirmity from which the earlier order dated 22.3.1976 

suffered it being in conflict with the statutory rules. It could 

not, therefore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544[g]. 

Shi M.C. Srinivasan and •23 others filed an application 

fore the Ernakularn Bench of the Tribunal in O.A. 

(( 
 

4-K-269..88) r\ a direction to grant them pension by adding runn-
( 

C) ri4e'thto a maximum of 75% of their pay for computation 

\o4theirjn n in accordance with the judgment of the Principal 
..--.--I  

itj' o.410/85. During the pendency of the said application 

the statutory rule 2544 was amended by the President in exercise 
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of the power conferred by Article 309 of the Constitution. By 

the said amendment said rule g[i)  and  g[ii] of Rule 2544 were 

amended firstly with effect fran 1.1 .1973 reducing the limit 

of running allowance for the purpe of calculating the average 

enolurnents from 75% to 45%. On the same day, a further amendment 

was made with effect from 1.4.1979 increasing the maximum from 

45% to 55%. Whereas the first amendment was given retrospective 

effect from 1 .1 .1973 the second anerànent was given retrospective 

effect f ran 1.4.1979. For the sake of convenience we shall 

extract the amendments as follows: 

"Subject: Amendment to Indian Railway Establishment Code- 
Volume I & II 

In exercise of the powers conferred by proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Ru]e 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Voluie I & II [First: reprint and. Fifth reprint 
respectively ] be amended as in the Advance Correction Slips 
I'b.428, 429 & 430 R.I. and 405 R.II enclosed as Anriexures 

'C' and V. 

The amendment will be effective from 1.1 .1973. 

This issues with the concurrence of the Finance Directorate 
of the Ministry of Railways. 

Hindi version is attached. 

Sd/-[K..Veflkatesan] 
Director, Es tablishrnent [P&A ) 

DA:As atove 	 Railway Board. 

No.E[P&AJII-86/Ps..15 	 New Delhi, dated 17.12.1987" 

"J\NNEXURE 

ADVANCE CORREMON SLIP NO.405 R.II 

RULE 2544 

Sub-rule g[i] and g(ii) may be substituted by the following: 

w 
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g [1) 	'For the purpose of calculaticn of average errolunents : - 
actual amount of running allc,iance drawn by the railway 
servant during the month limited to a maximum of 45% 
of pay, in the revised scales of pay". 

g[ii] 	'For the purpose of gratuity and/or death-curn-retirement 
gratuity: the monthly average of running allcances 
drawn during the 365 days of running duty irrrnediately 
preceding the date of quitting service limited to 45% 
of average pay drawn during the same period, in the 
revised scales of pay." 

[Authority: Ministry of Railway's letters No.PC 111/75/RAI1 
dated 22.3.1976 as amended by letter of even number dated 
23.6.1976]. 

EXPLANATIa: The Rule 2544 of Indian Railway Establishment Code, 
Volume II [5th reprint] has been modified through administrative 
instructions issued with the President's approval effective from 
1 • 1 .1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recanmended by the Third Central 
Pay CorIkrJ.ssion. The purpose of this anEndrnent is to give stath-
tory force to the administrative instructions with effect from 
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not 
adversely effect any employee to whom these rules apply. 

sal- [K .VK!TESAN] 
Director, Establishrrent[P&A] 

Railway Board." 

"Subject: Panendment to Indian Railway Etablishment Code-Vol.I&II. 

in exercise of the paiers conferred by Proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 

tah1ishmentCode, Volurre I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correctionslip No.437, 
433, 439 R.I and 407 R.II, enclosed as Annexures 'A', 'B', 'C' 
and 'D' respectively. 

2. 	The arrendment will be effective from 1.4.1979. N.3. This issues with the concurrence of the Finance Directorate 
the Ministry of Railways. 

Hindi version is attached. 

sd/-[K. VEKkTFN] 
Director, Establishment [P&R I 

above 	 Railway Board. 

E[P&A}II-86/RS/1 5 
	

New Delhi, dated 17.12.87" 

I 
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"ANNEXURE 

ADVANCE (DRREL'TION SLIP NO.407 R.II 

RULE 2544 

Sub-Rule g[i] and g[ii] may be substituted by the following: 

g[i) 	"For the purpose of calculation of average enolurnents:- 
55% of basic average pay, in the revised scales of 
pay, drawn during the period;" 

g[iiJ 	"For the purpose of gratuit:y and/or death mretjrement 
gratuity: 55% of basic average pay, in the revised 
scales of pay, drawn durinc the period.: 

AUTHORITY:[4inistry of Railway's letter No.E[P&A)II-80/-
RS-10 dated 17.7.19M] 

EXPLPNATION: 

The Rule 2544 of Indian Railway Establishment ODde, Volume 
II [5th reprint] has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979. 
These instructions were necessitated by the Government's decision 
on the reco-miendations of 'Running Alloance Committee [1980]1 . 
The purpose of this amendment is to give statutory force to the 
administrative instructions with effect from the same date on 
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect 
any amployee, to whau these rules apply. 

Sd/- [ X.VKZ.TL'SA.fl 
]Director, Establishment [P&AJ 

Railway Board." 

The anierd-nent to the statutory rules having been effected during 

the pendency of the OA the apDlicants amended their application 

on 20.9.1989 challenging the two arrendrnents in so far as they 

were given retrospective effect fran 1.1 .1973 and 1.4.1979 respec-

tively. Their principal contention was that they, as pensioners, 

have acquired vested rig-its to receive pension in accordance 

with the rules in force on the dates on which they retired and 

that those rights of theirs cannot be taken away by the subsequent 

arnendnents made to rules on 5.12.1988 by giing retrospective 

effect to the same. This according to them is unjust, manifestly 

unreasorble and arbitrary and thus violative of Article 14 of 

the Caistitution of India. The Ernakulam Bench consisting of 
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Vice thairnn S.P. Mukerji and Judicial xnber A.V. Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1 988 to the extent the amend-

ment to the rules were given retrospective effect and issued 

a consequential direction to the respondents to grant or ref ix 

pension and other retirement benefits to the applicants as if 

the amendment to Rule 2544 had not been effected till 5.12.1988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the amendment which gave retrospective effect, preserving 

the prospective effect to the amendment with effect from 5.12.1988. 

Therefore, those who retired before 5.12.1988 were entitled to 

count the ruining allOwance subject to a ITaXiITUIL of 75% of their 

pay and allowances for the purpose of computing their pension. 

The aforesaid decision of the Ernakularn Bench in O.A. No.K-

269/88 was challenged by the Union of India and others in Review 

Application No.72/90. That Review Application was rejected by 

a speaking order wade on 25.7.1990. 

Shri C.L. Mallick and others in O.A. No.1572/88 and connected 

applications challenged the Railway Board's order dated 22.3.1976 

and the amendments to Rule 2544 before the Principal Bench of 

the CAT at New Delhi. They also prayed for a direction to compute 

retiral and other benefits in terms of the order of the Railway 

dated 21.1.1974. That application was opposed by the res- 

	

,- 	O3\ therein viz., Union of India represented through the 

	

( f. 	(Ohna 	ilway Board anci the General Manager, Northern Railway. 
( 

i 	rising that these respondents did not bring to the 

not e 	the Principal Bench that the validity of the amendment 
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to Rule 2544 was challenged before the Ernakulam Bench and that 

a decision has been rendered on 20.4.1990 striking down the amend-

ment to the extent they gave retrospective effect. On the date 

on which the applicants presented their applications before the 

Principal Bench, the Ernakulam Bench had not yet rendered its 

decision. But the Ernakularn Bench had rendered its decision 

long before the Principal Bench decided the cases on 23.10.1991. 

The applicants were obviously unware of the decision. That may 

be the reason for their not bringing the decision of the Ernalkulcmki 

Bench to the notice of the Principal Bench. But the conduct 

of the respondents is inexcusable as the Union of India was a 

party to the proceedings before the Ernakulam Bench. Thus the 

Principal Bench did not have the benefit of the decision of the 

Ernakulain Bench when the O.A. No • 1572/88 and other connected 

cases were heard and disposed of on 23.10.1991. All these appli-

cations were dismissed repelling the challenge to the ame.ndment 

to the rules. The Principal Bench took the view that the vested 

rights of the pensioners were not affected by the amendment of 

the rules on the ground that the total ameunt of pension and 

retirement benefits they would have received before the amendment 

we not reduced by the amended rules. Following this decision 

of the Principal Bench applications No.351 to 423/88 filed by 

similarly situated persons before the Abmedabad Bench were d.is-

missed on 28.2.1992. It is surprising that the Union of India 

which was one of the respondents before the AbirlEthad Bench did 

not bring to the notice of the said Bench the decision of the 

Emakulam Bench in O.A. K-269/88 to which it was a party. 

I 
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9. It is for the first time after all these cases were referred 

to th2 Full Bench, transferred and clubbed together that the 

Union of India and other contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged the decision of the Ernakulam Bench in 

SLP No.10373/90 filed on 24.1.1990. The counsel for the respon-

dents also inforrll3d us that the Special Leave Petition and the 

application for stay are pending and that the Suprene Court has 

not granted any interim order staying the operation of the order 

of the Errkulari Bench. 

10 • It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this ltch 

of cases that we should defer consideration of all these cases 

and await the authoritative pronouncement of the Suprenie Court 

where they had challenged the decision of the Ernakularn Bench. 

In this connection reliance was placed on the decision of the 

Supreme Court reported in AIR 1986 SC 1323 D .K. 'flIVEDI AND SONS 

V. AMLAL MANIRkI PATEL AND CYrHERS. That was a• case in which 

the Gujarath High Court had dismissed the writ petitions challen-

ging the validity of certain statutory provisions and directed 

the petitioners to apprech the Supreme Court. as similar matters 

ding there. It is in these circuiistances that the Suorerne 
7jt?'TRAt 

,- - t< 	d that the course adopted by the High Court was 

a,1 	not1r\ 	and that if the High Court thought that the point 

açpeilants was the same as was pending in the Sup- 

rerne 9 	t ought to have stayed the hearing of the writ pet!- <c 
til the Supreme Court disposed of the other matters. 

40 
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These observations, it is obvious, were 	made having regard 

to the context and the circumstances of the case. What binds 

the Tribunal under Article 141 of the Constitution of India is 

the principle of law laid down by the Supreme Court. It is not 

possible to understand the decision of the Supreme Court as laying 

down the principle that if an appeal is pending before the Sup-

reme Court in which the validity of a particular statutory provi-

sion is challenged, that the High Courts where the same provisions 

are challenged in other cases, should defer consideration until 

the Supreme Court tenders the decision. The question whether 

the hearing of the case before the High Court should be stayed 

awaiting the decision of the Supreme Cburt depends upon the facts 

and circuistances of each case. In the present batch of cases 

we are oncerned with the valuable rights of the applicants who 

have retired between 1976 and 1988. These cases relate to re-

tirement benefits and any delay in disposal of these cases would 

cause great hardship and prejudice to the old and retired pension-

ers. The SLP is pending before the Supreme Court frQ-n 24.7.1990 

and the oeration of the order of the Erriakulam Bench has not 

been stayed. Even then the applicants herein have not been given 

the ben2 fit of the decision of the Ernakulam Bench in regard 

to carputation of their retirement benefits. Having regard to 

all these circumstances we do not consider it just and proper 

to stay the hearing of these cases and to await the decision 

of the Supreme Court. 

11. On behalf of the applicants it is conex±d that we should 
tile 

ciis'ose of these cases in the ljsht of the decision of' Ernakulani 

Bench WhiCh has struck down the amendment to Rule 2544 to the 

extent retrospective effect has been given affecting the rights 

of the applicants. On behalf of the respondentsç however, it 

is rraintainad that the Principel Bench and the Ahmec3abad Bench 



of Ernakulam Bench is wrong and that the view taken by the. 

Principal Bench and the Ahmedabad Bench is sound. 

12. 	At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of the Ernakulam Bench when, the Principal Bench and the Ahmedabad 

Bench decided the two sets of cases where the same statutory 

provisions were challenged. It is well settled that a Division 

Bench is bound by judicial discipline to follow the earlier 

decision of another Bench vide: AIR 1989 SC 1933 UNION OF INDIA 

AND ANOTHER v. RAGHUBIR SINGH AND OTHERS wherein it is observed: 

"We are of the opinion that a pronouncement of law by a 
Division Bench of this Court is binding on a Division Bench 
of the same or a smaller number of Judges and in order. 
that such decision be binding, it is not necessary that 
it should be a decision rendered by the Full Court or a 
Constitution Bench of the Court." • 

If only the respondents had fairly placed the decision of the 

Ernakulam Bench before the Principal Bench and the Ahmedabad 

Bench, those Benches would not have examined the validity of 

the impugned statutory. provisions, the same having already been 

struck down by the Ernakulam Bench which had the competence 

to do so. The respondents are now trying to take advantage 

r
AL 

	

	
e on their part of performing their duty of placing 

f the Ernakulam Bench when similar cases came 

cJ 	 tion before the Principal Bench and Ahmedabad 

c)( Be. If 	respondents had acted fairly and diligently, 

.. 
sions would have been avoided. 

".. 
1. . 	eshall now examine the contention of the respondents 

that the orders of the Principal Bench and the Ahmedabad Bench 

that 
have the effect of declaring/the impugned amendment to the Rules 

to the extent that they give retrospective effect are valid. 
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At the outset we would like to say that the applications filed 

by the aggrieved parties having been dismissed by the Principal 

Bench and the Abmedabad Bench, 	those orders cannot be under- 

stood as declaring that the impugned provisions of the rules 

are valid. The decision of tie Ernakulam Bench which struck 

down the amendment to tile rules in so far as they gave retrospec-

tive effect is not an order in personem. The Ernakulam Bench 

has held that under the proviso to Article 309 of tile Constitu-

don the President has power to promulgate rules with retrospec-

tive effect. It, however, struck down the amendment of the 

rules to the extent they gave retrospective effect on the ground 

that it is arbitrary and violative of Article 14 of the Constitu-

don to deprive the pensioners of the rights which vested in 

them as on the dates on which they retired ,by amending the rules 

subsequently with retrospective effect. As the impugned provi-

sions were struck down as violative of Article 14 of the Consti- 

tution the 	legal 	effect is 	that 	the impugned amendments were 

void ab initio vide DEEP CHAND v. STATE OF JTTAR PRADESI-i reported 

in AIR 1959 SC 648. Once a competent court declares a statutory 

provision as void as offending the fundamental rignts conferred 

by Article 14 of the constitution that, decision binds every 

one and not merely the parties to the proceedings. The effect 

of the decision of the Ernakulam Bench is that the amendments 

giving retrospective effect was not inex:istence from its incep-

tion. In Black's Law Dictionary, 5th Edition,. it is stated 

that judgment in Rein is:- 

fAn adjudication pronounced upon the status of some patti-
cular thing or subject matter, by a tribunal having compe-
tent authority." 

in Halsoury's Law of England, 4th Edition, Vol.16 the meaning 

of 'Judgment in Rem" is given at para 1522 as below:- 

1522. 	Meaning of "Judgment in rein". A judgment in rem 
may be defined as the judgment of a Court of tonipetent 
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jurisdiction determining the status of a person or thing, 
. 	 or the disposition of a thing, as distinct from the parti- 

cular interest in it of a party to the litigation. Apart 
from the application of the term to persons, it must affect 
the Iresit in the way of condemnation, forfeiture, declara- 
tion of status or title, or order for sale or transfer's . 
(Emphasise supplied) 

As the decision of the Ernakulam Bench declares the status of 

the impugned statutory provision, it is a Judgment in rein. 

14. 	As on the date on which the Principal Bench and the 

Aiuiiedabad Bench disposed of the applications before them the 

amendment giving retrospective effect to the rule having already 

been declared void by the Ernakulam Bench, the 	tribunal 

cannot be asked to strike down Uk statutory provision which has 

already been struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Principal Bench and the 

Ahmedabad Bench dismissing the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulam Bench. When 

a statutory provision is declared as void or struck down, the 

same c a n 	be revived by getting the said decision reversed 

by way of review or on appeal to the higher court. The only 

other way to resurrect sucn a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory 

provision as to render it intra vires. The Supreme Court has 

held in AIR 1989 SC 1933 UNION OF INDIA v. RAGHUBIR SINGH AND 

/ 

f 	Whertatute is declared invalid in India it cannot 
ed unless constitutional sanction is obtained 
a constitutional amendment or an appropriately 

-v rsion of the statute is enacted which accords 
with 	tutional prescription't. 

it  
is not disputed that the Ernakulam Bench of the 

Tribunal was competent to declare the impugned statutory provi- 

sion void as offending Article 14 of the Constitution. The 

.,statutory provisions declared void have not been showr to have 
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been resurrected either by an appropriate amendment to the Cons-

titution or by suitable modification of the statutory provision 

to bring it within the constitutional prescription. The applica-

tion for review challenging the decision of the Ernakulam Bench 

has been dismissed. Though an appeal has been filed against 

the decision of the Ernakulam Bench to the Supreme Court no 

decision has as yet been rendered by it reversing the decision 

of the Ernakulam Bench. It is admitted that the Supreme Court 

has not so far stayed the operation of the said decision. Hence, 

we have no hesitation in holding that the order of the Principal 

Bench and the Ahinedabad Bench do not have the legal effect of 

resurrecting the impugned statutory provisions which have been 

already declared void by the earlier decision of the Ernakulam 

Bench. In the light of our above findings it follows that there 

is only one decision which holds the field viz., that of Erna-

kulam Bench which has declared the impugned provisions as void. 

As the decisions of the Principal Bench and Anmedabad Bench 

do not have the effect of declaring the impugned provisions 

as valid, it follows that there are no conflicting decisions 

requiring resolution of the conflict. 

15. 	Assuming that there are two inconsistent decisions, 

we shall examine as to which decision can be regarded as a prece-

dent binding in subsequent cases. It is obvious that the Prin-

cipal Bench and the Ahmedabad Bench have rendered their decisions 

without noticing the earlier decision of the Ernakulam Bench. 

In such a situation it is well settled that the later decision 

rendered in ignorance of the earlier decision has to be regarded 

as per incuriain and not binding on the court in a susbsdquent 

case. This principle has been succinctly stated in Salmond 

on Jurisprudence, 12th Edition, page 151 at para (5) as 

follows:- 
fr- 
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"(5) Inconsistency between earlier decisions of the 
. 

	

	 same rank. A court is not bound by its own preyious deci- 
sions that are in conflict with one another., This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B. at 726, 729],  Court of Criminal Appeal [R. 
v. Power (1919) 1 K.B.572 (CCA)J and Divisional Court (R. 
v. De Gray. (1900) 1 Q.B.521)], and it obviously applies 
also to the House of Lords. There may at first sight seem 
to be a difficulty •here; how can a Situation of conflict 
occur, if the court is bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have arisen through inadvertence, because 
the earlier case was not cited in the later. Owing to 
the vast number of precedents, and the heterogeneous ways 
in wnich they are reported - or are not reported - it is 
only too easy for, counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned in the judgments, it must be assumed 
that the court acts in ignorance or,  forgetfulness of it. 
If the new decision is in conflict with the old, it is 
given per incuriam and is not binding on a later court." 
(emphasise supplied) 

In Raghubir Singh's case it has been laid down that a decision 

of a Bench of two judges is biiding on the Division bench consis-

ting of the sanme.number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying this principle it has to be held 

that what holds the field as a binding precedent is the decision 

of the Ernakulam Bench and that the subsequent decision of the 

Principal Bench and the Ahmedabad Bench have to be regarded as 

per incuriam and not binding in subsequent cases. This being 

the legal position the decisions of the Principal Bench and 

d Bench have to be ignored and the Ernakulam Bench 
At 

should be regarded as holding the field as a 

rd to the validity of tne impugned rule, in 

so a as it ii 	retrospective effect. 

Full Bench is not bound by either of the deci- 

si 	shall now examine as to which of the decisions lays 

/ 	down the law correctly. ' The Ernakulam Bench has 'rightly proceed- 

ed on the basis that the President has under the proviso to 
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Article 309 of the Constitution power to promulgate rules with 

retrospective effect. This, however, is suDject to the condition 

that the rules do not offend any of the fundamental rights con-

ferred by Part III of the Constitution. Wnat the Ernakulant 

Bench has done is to examine as to whether retrospective effect 

given to the amendment violates Article 14 of the Constitution. 

It has held that it does, on the ground that the vested rights 

of the applicants in the matter of receiving pension and other 

retiral benefits have been affected by the retrospective opera-

tion of the amended rule. It is well settled that pension is 

a valuable right which a Government servant earns. It is neither 

cnarity nor bounty. . Government servant acquires right to pension 

and other ret.irelilent benefits on the date he retires from ser-

vice. Deprivation of such a valuable vested right after retire-

ment, in our opinion, is manifestly unreasonable, arbitrary 

and therefore violative of Article 14 of the Constitution. 

That is precisely wriat the Ernakulam Bench has said in its deci- 

sion. The 	Principal 	Bench 	and 	Ahrnedabad Bench have not taken 

the view that such vested rights can be taken away by a subse- 

quent amencitnent 	to 	the 	rules 	by giving 	retrospective effect 

to 	the same. 	Wnat 	they 	have 	said is 	that 	the 	vested rights 

of 	the applicants 	before them have not, in any manner 	been cur- 

tailed by the impugned amendments to tne rules. 	By the revision 

of Pay Scale Rules the pay scales of the members of the running 

staff were enhanced with effect from 1-1-1973. Under Rule 2544 

the members of the Running staff were entitled to computation 

of their pay and retirement benefits taking into account tne 

running allowances which they were receiving subject to a.maximdm 

of 75% of tneir pay and other allowances. Rule 2544 was amended 

by notifications dated 5-12-1988 prescribing the maximum at 
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with Rule 2544 as it then stood, entitled to take into account 

running allowance in the matter of computation of pension and 

retirement benefits upto the maximum of 75% of their pay and 

other allowances. As their pay was revised witri effect from 

1-1-1973 the limit of 75% had to be worked out with reference 

to the enhanced pay and other allowances that they became 

entitled to receive in accordance with revision of Pay Scales 

Rules wnich came into effect from 1-1-1973. When the maximum 

is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55% 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-1988 

in tne matter of receiving pension and retirement benefits were 

advetsely affected. The Principal Bencn wuose decision has 

been followed by the Aninedabad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantum of pension etc. What the Principal Bench 

has done is to compare the pension one would get taking into 

account the pre revised scale of pay immediately before 1.1.1973 

and the running allowance limited to a maximum of 75% of pay 

and allowances, with tne pension which he would get after 

1-1-1973 taking into account tne higher revised scale of pay 

a ning allowance subject to a maximum of 45% or 55% 

f _ 	 We are concerned with persons who retired 

(be een 1 -' nd 4-12-1988 thereoy earning a right to compu- 
Cn 

taM4 	in accordance with the statutory rules then 

rce 	he time tney retired, revision of pay had come 

is the revised pay and the running allowance 

subject to a maximum of 75% of the revised pay. and allowances 

that was required to be taken into account. This r(ght which 



accrued in their favour on their ret ireinent between 1-1-1973 

and 4-12-1988 was sought to be affected by amending the rules 

on 5-12-1988 with retrospective effect reducing the maximum 

limit of running allowance that qualifies for pension. When 

the maximum limit of running allowance is reduced from 75% to 

45% or to 55% it automatically reduces the pension and retirement 

Lenefits that stood vested on the date of retirement. It is 

impossible, therefore, to agree with the view taken by the Prin-

cipal Bench followed by the Ahmedabad Bench that the vested 

right of the pensioners who retired between 1-1-1973 and 

4-12-1988 in regard to pension and other retirement benefits 

have not been adversely affected by giving retrospective effect 

to 	the amended rules. 	We have, 	therefore, 	no hesitation 	in 

holding that the decisions of the Principal Bench and the Ahmeda- 

bad Bench with great respect are wrong and that the decision 

of the Ernakulan Bench is right. The Ernakulam Bench has, in 

our opinion, rightly declared the amended provisions to the 

extent they have been given retrospective effect as void as 

offending Article 14 of the Constitution. 

As the decision of the Ernakulam Bench is in appeal before 

tne Supreme Court we would like, in the interest of justice 

and to avoid multiplicity of proceedings to direct that the 

I 	 present applicants shall be bound by the directions of the 

Supreme Court and that the payments made in pursuance of our 

directions in all these cases shall be liable to be suitably 

adjusted. 

For the reasons stated above, all these applications 

are allowed with the following directions: 

(I) The respondents shall recompute the pension and 

other retiral benefits of the applicants or tneir 

L.Rs in accordance with Rule 2544 as was in force 

nefore it was amended by rotification dated 

5-12-1988. 



The arrears due to the applicants/L.Rs on the 

basis of the recomputation as •aforesaid shall 

be calculated and paid. 

These 'directions shall be carried out within 

a period of three months from the date of receipt 

of the copy of this order. 

If the amounts due to the applicants/L.Rs are 

not paid within the prescribed time,  the amounts 

due shall be paid with interest at 12% per annum 

from the date of this order till the date of 

payment. 

The applicants shall 'be entitled to costs at 

the rate of Rs.500/- in respect of each applica-

tion.' 

payment of pension and retirement benefits 

- OwIr 	the aforesaid directions shall stand regu- 
justed in accordance with the orders 

' 
ons as may be issued by the Supreme Court 

iy 	No.10373/90 against the decision of the 

lam Bench of the Tribunal in Application 

' 	. -269/88. 

'N14BER(A) , 	VICE-CHAIRMAN. 	' 	 CHAIRMAN. 

'' 	 • 
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All communlcat,ons should be 
edrassed to the Registrar. 
Sprame Court, by designation. 
NOT by name 
Telegraphic address :- 

SUPREMECO 

D. No. 262 1/94/IV-A. 

SUPREME COURT 
0 	 INDIA 

Dated New Delhi, the •29th ....11!?4.
19 

FROM 

The .ssistantRegistrar, 
Supreme Couy.tof India. 

TO 

The4gistrar, 
Etra1 Administrative Tribunal 
t Banga].ore. 

ECLL LEAVE PILONS(CIVIL)NOS631 A to 5631 H QF 1994 
11, 

Union of India & Ors. 	 . .Petitioflers. 

-Versus- 

K.K.Rajarathanam & Ors. 	 . . • Respondents. 

Sir, 

In continuation of this Registry's letter dated 2.5.1994, 

I am directed to inform you that the number of S.L.P. in th 	o 
I 

above-mentioned are 5631, 5631A to 5631 1-i of 1994 instead 

of S.L.P(Ci'vil) No.5631 of 1994. Necessary corrections may 

please be made 1at your end. 

Yours faithfully 

000 •. 
	 -4SSISANT REGSTRR 

ilk 
() 	

., 	•• 

9~' VP 
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Al xjnmuncadong should be 
laddressat!  to the Regstrat. 
' 

	

	prsm Cctwt, by desJgnaon. 
NOT by name 
Teraphlc addetts 

SUPREMECO 

D. No.2641/94/5cic.XVI 

SUPREME COURT 
_.#fd 
	

INDIA 

	

Delhi, the ...........th Sap tbr 	19 

go, Oi U 

Re gi st r r, 	
' 4* 	 1 

V 	 ntra]. Adminjstrjve Tribun0l, 
angjlore Bench 

a t ddaaaklo 	 O91 	4 
C' P ETI TIO 

I 

NS F3R SPECIAL LAJZ rL APPE.L(CIVIL) A!O5.5631,5631A 
31 H U F 1994  

I TM 
Jt E.CUTtmY 	c ATjQ. 1-9 

(ppliCtion for stay by Notice of motion ) 

FROM 
The Assistant Regist.r, 
supre!nepiurt of India, 

To 

Union of Indi 9  & Ore. 

Versus 

& Urs. 

Sir, 

In Continutjon of this Registr, 's letter of  

.Petjtjonerj 

.. . . Rapondent 

wz,, 
even numoer 	0 

dated the 2nd M3y,1994 , I am to inform you that the above-. 

mentioned matteri tqv& listd bfajy5  the Court on the 25th July, 

19)7, when the Court Was pleased to dismiss the s6m. A certified 
copy 'of the Court'g 0rder/Vc8 tjng Stay dated the 25th.July,1997 

is enclosed herewith for your info rmatjo.n and necessary action. 

Please ackno4edge the receipt. 

- 	 Yours fafullY, 

Encl:Ae above 	

ASSISTANTGISTRAR. 



Vt, 

Ccrti$cd t& a true copy 

IN THE SUPREME COURT OF IDIA 
///1$N*LICIV1L APPELLATE JURISDJCfl 

	
Assistant ReI,trar(JudI.) 

.......I)-•: 	..... 19 

	

V 	224 	
LSupme Court India 

PETITIONS ?OR SPEC! Al. LEAVE TO PPEAL(CIYILJ NU5.53I.5IA 

(under.  Article 136f the CàiiUtifión of India from the 
Ordixdted the j6th D.c..b.r,1993 of the  Central Ainistrr' 
i tivs ribun1l,a.nge3.ore Bench,Bang.lore in Original plicatio 

No..44!to 52 of 1993) 
-. 	 WITH 	- - 

V thliIRLDCU-TORY APPLICATiONS -- 

	

- 	:*,p1jCUOfl. for Stayby Notici of Motion ) 

Unicrn of India & Or.. 	 •...P.titionars 

	

- 	 Vsr.us  

X.k.Rej.r.thni & Or.. 	
V 	

....Rupond.nt. 

( fOR FULL AD DET*IED CAUSE 
V 	

TITtLPI.E*St SEE 5CHEUE 'A' 
- 	V 	

V 	
ATTACHED HEREWITH ) 

V 	

V 	
25th J!v 1997  

	

ORN 1 	 .- 	 . 	•. 
HO N'BLE THE CHiEF JUST1Ct 
HON'fiLE HR.JUSTICL •$JI(J$fl 	• 	

. ' 	 V 

KON'BLC R.JUSTICE S.C.AUAWAL 
HON'IL( DR.JUSTICE A.S.ANAND 
HON'BLE NR.JUSTICC 5.P.$H*RUCHA 

for the Petitioners 	s Mr.*.N.$hat, Additional solicitor 
General 

$r.M.N.iD.wrni.SefliOr Advacet. 
Mt.C.V.Subb. Rio. Advocit. with 

then  

for the R.spondts 
Nos.1 to 17.19 to 27.29.31 to 33. 
34* 36 to 390 41 to 47049 to 58. 	

V 

O to 639 9,73 to 79.81 to 83. 
6 to 89,90,92,93 	 s ISt.Pr&cs.h.Advoc.te 

THE PETITIONiFOR SPECIAL LEAVJ 10 &PPEAL 010 THE 
a.Loflg4tfl 

APPUCATIONSFOR STAY •ovaitiofl.d •. Civil Appeal 

Ho..404-4182 of 1995 snd othar connected ..tt.is  being 

celled on for hearing before this Court on the 9th and 10th 

- 	 d.yof pril,I997 UPON hearing Counsel for the .p..riflg 

.. .2I 
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.St 

tLss herifl ov*ntifl*d t4 03urt took 

'se to àonsidsr its Judsant and Special LIav. 

Petition:s being called On for Judsflt on 25th July. 

1997 IHIS COURT DOTH ORDER THAT the Spwdul Leave 

Pjtitton. bovoentLofl*d be 2ndO'. hereby diis$sd 

,and WI.Sequintly i3xdor dated 1J?pril.1994 of this court 

in Interlacutary Applications S...t'9  staying the 0p•i.tiOfl 

of the order dated 16th U.cb.r.1993 of Central 

AtnistrstiVS Tribunal. langelore Iand it languor. 

in Original *ppltstiafle DI.s.44 is $2 of 1993 be •d 

G4 hereby vscated$ 

AND THIS COURT 10TH - ?U*THER ORDER that this 

ORDIR be punctually observed and carried into •*ecutioV' 

by all asneerned* 

wITN$S the Hanble Shri J594ieh  04140 Vexes, 

Chief Justice of India at the Supre burt, New Delhi 

this the 2$th day of Ju1y.17. 

1 $I* CHAND ) 
DEPUTY IUI$T*A*. 

. 	5,5 
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